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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 205 OF 2022

IN THE MATTER OF:

Rana Singh Chouhan ... Applicant(s)
AND

State of Jharkhand & Ors, .. Respondant(s)

REPLY AFFIDAVIT FILED ON BEHALF OF RESPONDENT NO. 6 -

HINDALCO INDUSTRIES LIMITE

I, Or. Vinod Kumar Verma, S/o. Dharampal Verma, aged about 50 years,
residing at Ekta 166 Sector 8 Block A, 4™ Floor, New Delhi 110 075, do hereby

solemnly affirm and state as under:

1. That | am working as the Vice President (Corporate Affairs) with the
Fespondent No. 6 herein, Hindalco Industnes Limited (“R-6/HIL"). | am duly
authorized to represent R-6/MIL in the present proceedings. | am aware of
the facts and circumstances of the present case. As such, | am authorized

and competent to swear this affidavit on behalf of R-6MHIL.

2. That | have gene through the reccrds pertaining to the instant case. The

instant reply is being filed on behalf of R-6/MHIL in accordance with the Orders

dated 12.10.2022 and 18.01.2023 passed by this Hon'ble Tribunal,
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Chouhan and other residents of village Padwa, PO Rajhara, District
Palamau, Jharkhand raising allegations primarily to the effect that coal
mining operations undertaken by R-6/HIL at Kathautia Coal Mine in District
Palamau, Jharkhand, particularly the transportation of coal from the mine pit
to the nearest Railway Siding located at Rajhara, have resulied in air, water
and environment pollution (“Complaint™). At the outset, all the averments
and allegations raised in the said Compliant are denied in their entirety as
being misconceived, unsustainable and without merit. Mothing contained in
the Complaint shall be deemed to be admitted by R-6/HIL for want of specific

fraverse.

4, That the answering Respondent craves leave to set out the brief facls

relevant for consideration of this case as under:

A R-G/HIL is a public hmited company ncorporated under the
Companies Act, 1856 and is inter alfa engaged in the business of
manufacturing aluminum and its allies. In order to generate power o
operate its aluminum smelter plants and allied facilities, R-6/HIL infer
alia operates thermal power plants, which utilize coal as raw matenal
for thermal power generation, Accordingly, R-8/HIL underiakes coal
mining operations in accordance with law at several coal mines
allocated in favour of R-G/HIL by the Central Government in terms of

/ﬁ F“& applicable laws. One such coal mine allocated by the Central
i

L P
K ..‘..I"'i, SINGH™ & Government in favour of R-G/HIL since 2015 is the Kathautia Coal

supreme Cowrtof fnadls
Hepr M. 16959
-y B T 300E2{US

Mine, situated at Daltongan] Coalfield, Palamau District, Jharkhand

(“Kathautia Coal Mine"). The coal produced from Kathautia Coal
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Mine is utilized for captive consumption at the captive thermal power
piants of R-6/HIL situated at Mahan Aluminum Project, Bargawan,

Madhya Pradesh,

B. Prior to 2015, the Kathautia Coal Mine was allocated by the Cantral
Government in favour of M/s, Usha Martin Lid. (“Usha Martin™) and
Usha Marin operated the said Kathautia Coal Mine from 2006 til
March 2015. Pursuant to Judgment dated 25.08.2014 and Order
dated 24.09.2014 passed by Hon'ble Supreme Court in ML Shama
v. Prl. Secretary, WP (Crl.} No. 120/2012 (“SC Judgments”), the
allocation of Kathautia Coal Mine in favour of Usha Martin was

cancelled w.e.f. 31.03.2015.

C.  In order to address the emergent situation arising pursuant to the SC
Judgments, the Central Government promulgated the Coal Mines
{Special Provisions) Act 2015 (“"CMSP Act') to provide the
regulatory framework for allotment ! allocation of the 204 coal mines
whose allocation stood cancelled by virtue of the SC Judgments. Usha
Martin was specifiad as the Prior Allottee in respect of Kathautia Coal
Mine under Schedule | of CMSP Act. One of the primary objectives of
CMSP Act was to ensure continuity in coal mining operations, Hence,

the scheme of the CMSP Act infer alia envisaged a seamless transfer

of the statutory clearances, approvals and permissions obtained by

I wunzeme Gt ol Thlkd
Gl Mou 16954

. he Pror Allottees in favour of Successful Bidders, s0 as to enable
-\

ey
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Successful Bidders to expeditiously commence coal mining

operations at the respective coal mines.

0.  During 2014-15, the MNominated Authonty, Ministry of Coal
Govermment of India constituted by the Central Government under
aection 6 of CMSF Act ("Nominated Authority™) invited bids infer
alia for auction of Kathautia Coal Mine through competitive bidding in
terms of the provisions of CMSP Act. R-G/HIL participated in the said
tender / auction process and was declared as the Successful Bidder
in respect of Kathautia Coal Mine. Thereafter, a Coal Mine
Development and Production Agreement dated 02.03.2015 was
executed bDetween the President of India (through Nominated

Authority) and R-6/HIL in respect of Kathautia Coal Mine.

E Upon compliance with the prescribed Vesting Conditions by R-8/HIL,
the Nominated Authority issued the Vesting Order dated 23.03.2015
(“Weasting Order"”) in respect of Kathautia Coal Mine in favour of R-
6/HIL in terms of Secbon 8 of CMS3P Act. A copy of the Vesling Order

dated 23.03.2015 5 annexed herewith as Annexure R-6/1.

F. As per the scheme of the CMSP Act, the statutory approvals and
clearances obtained by the Prior Alloftea (Usha Martin) as specified

under the Vesting Order, including the Environment Clearanca (“EC")

o granted by the Ministry of Environment, Forests and Climate Change,
A ﬂ"”‘ SINGH 4
Supreme Coure of Inda Government of India {"MOEFCC™) on 19.08.2008, stood transferred

| Hegd Mo, 1695y

i Dasr] 010125

and vested in favour of R-6/HIL w.e.f the specified Vesting Date (i.e..
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01.04.2015) by vitue of the \esting Order. The said EC dated

18.06.20086 granted by MOEFCC records the following:

(i) Total area Kathautia Coal Block is 838 27 Ha., out of which
mining lease area is 687 .93 Ha., 4 Ha. is for storage of topsoil
dumps, 73.97 Ha. is for OB dumps, 2 Ha. for infrastructure, 1
Ha. for roads, 40.09 Ha. for green belt, 3.50 Ha. is for tailings
pond and 125.51 Ha. is undisturbed area.

(1) The rated capacity of the Project is 0.8 millon lonnes per
annum (“MTPA") of coal production.

(i)  Mineral transportation of 2667 TPD of coal is by road.

(v} About 83% of the OB generated during the life of the mine will
be backfilled and the balance will be dumped in four external
dumps of maximum 50 m. height,

(v} Mining Plan has been approved by the Ministry of Coal on
20.05.2005.

G. It is clear from the above that the EC granted in favour of Prior Allctiee
by MOEFCC in 2006 envisaged and permitted coal transportation by
road, as there Is no alternate railway infrastructure for coal
transporation in the immediate vicinity of the Kathautia Coal Mine.
The nearest Railway Siding is situated in Kajri and Rajhara, which are

mexim ately 12-15 km. from the Kathautia Coal Mine, During 2006-
|/—; I.-ﬂi.N- SINGH % 15, the Prior Alloftee transported coal from the pit head of Kathautia
|

| ure ey Coaft o1 & ~did

E}ual Mine to the nearest Railway Siding by road.
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H. Cn 16.04.2015, MOEFCC formally transferred the EC dated
19.06.2006 in favour of R-6/HIL. A copy of the Letter dated 16.04.2015
issued by MOEFCC transferring the EC dated 10.068.2008 in favour of

R-B/HIL is annexed herewith as Annexure R-6/2 (Colly.).

I On 07.10.20186, the Mining Lease in respect of Kathautia Coal Mine
was granted by the State Government of Jharkhand in faveur of R-
6/HIL over a mining lease area of approx, 1699.88 acres (approx.
B87.92 Ha.) for a period of 30 years in accordance with the provisions
of the Mines and Minerals {Development & Regulation) Act, 1957
("MMDR Act"”) and rules made thereunder. The Mining Lease was
executed as per Model Form K prescribed under the Mineral
{Concession) Rules, 1960 promulgated under the MMDR Act. Part |l
of the said Mining Lease specifically confers upon HIL the entitlement
to enter upon the Mining Lease area and “to search for, mine, bore,
dig, drill for, win, work, dress, process, convert, camy away and
dispose of the mineral” (i.e., coal).

J. On 18.04 2016, the Central Ground Water Authority ("CGWA")
granted No-Objection Cerdificate ("NOC™) in favour of R-6/HIL for
groundwater abstraction in respect of Kathautia Coal Mine. The said
NOC has been renewed from time to time thereafter in accordance
with applicable laws. The latest NOC granted by CGWA is valid from
08.04.2022 till 07.04.2024. A copy of the latest NOC granted by

CGWA, for groundwater abstraction is annexed herewith as Annexure




89

=3
K. On 16.012017, the Jharkhand State Pollution Control Board

(“JSPCB") granted the Consent to Operate in favour of R-6HIL under
Sections 25 & 26 of the Water (Prevention and Control of Pollution)
Act, 1974 ("Water Act”) and Section 21 of the Air {Prevention and
Control of Pollution) Act, 1981 (Air Act™). The said CTO has been
renewed from time to time thereafer in accordance with applicable
laws. The latest CTO was granted by JSPCB on 03.11.2022 and is
valid till 30.09.2024. A copy of the CTO dated 03.11.2022 granted by

JSPCE is annexed herewith as Annexure R-6/4.

L. R-6/HIL was able to commence coal production from Kathautia Coal
Mine in February 2017 after obtaining all requisite statutory approvals,
clearances and permissions and has since undertaken coal mining
operations strictly in accordance with applicable laws, including the
terms and conditions specified under the statutory permissions and
appravals such as the EC and CTO, particularly in relation to coal
transportation, monitoring of ambient air guality, groundwater
monitoring and management of OB dumps. As permitted under the
EC and CTO, the coal mined from Kathautia Coal Mine is transported
by road to the Rajhara Railway siding for onward dispatch by rail o

the captive thermal power plant of R-6/HIL in Madhya Pradesh.

Further, R-6/HIL has also installed requisite equipment for monitonng

of ambient air guality in the Mining Leasze area and around the Rajhara

{ /.-*-..u.sm.'mi
{ v Cow of [neia
- Hepd Wi j 6950

allway siding, particulardy for monitering Suspended Particulate

Matter (“SPM™) and PM10 which astablish that the said emissions are
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within permissible limits as prescribed under the CTO. The data in
relation lo ambient air quality monitoring Is regularly furnished to the

CPCEB as well as JSPCB.

M. It is also pertinent to note that since commencement of coal
production in 2017, R-6/HIL has deposited statutory payments and
taxes with the concemed Govermment Authorities as per applicable
laws. The following statutory payments have been deposited with the
State Government of Jharkhand by R-6/HIL in respect of Kathautia

Coal Mine:

(i  Royalty to the tune of INR 71,83,04,740/- since 2017 fill date —
in terms of Section 9 of MMDR Act.

(i  Contribution to District Mineral Foundation (“DMF™) to the fune
of INR 7,15,22,459/- since 2017 till date - in terms of Section
98 of MMDR Act.

(iiy  Contribution to National Mineral Exploration Trust (“NMET") to
the tune of INR 1,44,38,965.40/- since 2017 till date — in terms
of Section 8C of MMDOR Act.

A tabulation of the payments towards royalty, DMF and NMET made

by R-6/HIL to the State of Jharkhand from FY 2017-18 till Fy 2021-22

is annexed herewith as Annexure R-6/5.

Further, as & responsible corporate citizen, R-68/HIL has also

earmarked, allocated and utilized funds to the tune of over INR 3.12

urzreme Coury of |ndia
g Mo |E¥LY

Crores towards Corporate Social Responsibility ("CSR") in areas



& (AN, SINGH
ipse e of b

Wi N JEDEG

[

i Lk W01 2028 """":
.--rll"h'

91
9

around the Kathautia Ceal Mine since 2017 till date. The CSR funds
have been ulilized towards several activities aimed at improving the
overall quality of life of residents in Palamau District, including towards
educaticn support, regular health camps and medical check-ups,
vocational training programs,  scholarships,  infrastruciure
development, installation of streetiights. installation of solar water
supply plants ete, A detailed activity wise report an ulilization of CSR
funds by R-6/HIL in relation to the Kathautia Coal Mine since 2017 till

date is annexed herewith as Annexure R-6/6. Reports on monthiy

health check-up camps conducted by R-6/HIL at Palamau District as

part of CSR activities are annexed herewith as Annexure R-6/T7.

It iz also relevant to note that as per the Jharkhand Distnct Mineral
Foundation (Trust) Rules, 2016 (“DMF Rules 2016} promulgated by
the State of Jharkhand, the contribution towards DMF made by mining
lease holders such as R-6/HIL are mandated to be utilized in each
district affected by mining activities as per the Guidelines issued by
the Central Government under the Pradhan Mantri Khanij Kshetra
Kalyan Yojana (“PMKKKY Guidelines") which are mandated to be
incorporated in the respeactive DMF Rules in terms of Section 20A of
the MMDR Act. As per the said PMKKKY Guidelines, the DMF funds
are mandated to be utilized towards infrastructure development in the
districts affected by mining activities, including towards creation of
drinking water supply facilities. environment preservation and

pollution control measures, and creation of physical infrastructure
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including read construction projects. A copy of the Jharkhand District

Mineral Foundation (Trust) Rules, 2016 is annexed herewith as

Annexure R-6/8.

It is respectfully submitted that the official Respondents may be called
upon to furnish details of the manner of utilization of the DMF funds in
Palamau District (where Kathautia Coal Mine is situated), including
the amount of INR 7,15,22,459/- deposited by R-6/HIL as statutory
contribution towards DMF in respect of Kathautia Coal Mine since

2017 till date.

Itis also relevant to note in this context that in the past 4 years, coal
production from Kathautia Coal Mine has been significantly below the
permissible limit of 0.8 MTPA prescribed under the EC, primarily on
account of the fact that the Government Authorities have failed to
hand over possession of a significant extent of coal bearing land to R-
B/HIL. Out of the total extent of 168988 acres coal bearing land
specified under the Mining Lease, which is already transferred and
vested in favour of RB-6/HIL by virtue of the Vesting Order issued by
Nominated Authority in terms of Section 8 of CMSP Act and owver
which R-GIHIL is entitled to carry out coal mining operations as per the
Mining Lease granted by the State Government, R-6/HIL is yet to
receive possession of 1257.18 acres Raiyat land and 98.59 acres
Government land. Despite the above challenges, R-6/HIL continues
to incur capital and operational expenditure in respect of Kathautia

Coal Mine fo the tune of INR 20-25 Crores per annum, including
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towards maintenance of infrastructure, salaries of employees and
other expenses. A tabulation providing year-wise details of coal
production from Kathautia Coal Mine from FY 2017-18 till FY 2021-22

is annexed herewith as Annexure R-6/9,

5. While so, the record indicates that in 2022, a complaint was received by this
Hon'ble Tribunal by post from Mr. Rana Singh Chouhan and cther residents
of wvilage Padwa, PO Rajhara, District Palamau, Jharkhand raising
allegations in relation to conduct of coal mining operations by R-6MIL at
Kathautia Coal Mine which are recorded in the Order dated 2204.2022
passed by this Hon'ble Tribunal as under:

{n That R-6/HIL is allegedly illegally transporting coal from the Kathautia
Coal Mine through Ambey Mining Pvt, Ltd. from NH- 75 to Rajhara
Coal Mines site by use of 100s of HYWA vehicles through narmow 10
feet wide road in thickly populated area day and night causing severe
air and noise pollution.

(i)  That the dust generated on account of transportation of coal is
allegedly creating breathing problems for the inhabitants of the locality
and is also allegedly damaging the green irees,

(i)  That big trees have allegedly been illegally cut

(v} That excessive coal mining has allegedly led to huge
mountains/heaps of coal dumps.

(v}  Thatwater level has allegedly depleted in surrounding areas resulting

in shertage of drnking water causing hardships to the inhabitants and

+ / AN.SINGH
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That this Hon'ble Tribunal vide order dated 22.04.2022 constituled a 4-
member Joint Committee comprising of representatives of CPCB, JSPCB,
Director, Department of Mines and Geology, Govemment of Jharkhand and
District Magistrate, Palamu, Jharkhand ("Joint Committee") to verify the
factual position on the ground by undertaking site visits, ook into the
grievances of the applicants and take requisite action by following due
process of law. The Joint Committes was directed to submit the factual and
action taken reports before this Hon'ble Tribunal. A copy of the Order dated
22.04.2022 passed by this Hon'ble Trbunal is annexed herewith as
Annexure R-6/10.

That the Joint Committee conducted site visit at Kathautia Coal Mine on
24.06.2022, held discussions with stakeholders and perused the relevant
documents and records maintained by R-6/HIL in the usual course of
business in relation to conduct of coal mining operations at Kathautia Coal
Mine, Based upon the field visit, discussions with stakeholders and parusal
of records, the Joint Committee prepared the Inspection Report dated
12.07.2022 "Inspection Report”). A copy of the Inspection Report dated
12.07.2022 prepared by the Joint Committee is annexed herewith as

Annexure R-6/11.

The Joint Committee’s observations as recorded in the [nspection Report
and submissions of R-6/HIL in relation to the said observations are tabulated

hereunder for ease of reference:
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SN Inspection Report Submissions of R-8/HIL

observations

l. Allegation Re: Coal transport by road

| Mo mining was going on at | As detalled supra, R-6/HIL has not received

the time of inspecton. | possession of a significant extent of over

Project proponent reported

that due of exhaust of

mineable land the mining
had o be siopped — para

3413 of

Inspection
Report

1355 acres coal bearing land out of the total
extent of approx. 1699 acres land specified
under the Mining Lease and Vesting Crder.
The coal reserves in the land over which R-
&/HIL has possassion have been mined out
since 2017 till date. Consequently, for the
past 4 years, the coal production from
Kathautia Coal Mine is much below the

permissible mit of 0.8 MTPA specified

| under the EC.

Coal is transported '[hl‘ﬂl.lgl:lfl'l
Rajhara Railway siding. Coal
transportation is undertaken
by use of HYWA wvehicles

through narrow 10-12 feet

As permitied under the EC and CTO, coal
is transported through the only available
road to the Rajhara Railway siding which
approx. 12-15 km. away from the pil head

of Kathautia Coal Mine. A copy of the map

wide road between Colliery | depicting the dispatch route from Kathautia

. 1| N, SING More to Rajhara Raiiway Coal Mine to Rajhara Railway siding is
| ;ﬁ-,.-‘nu.' :
I.. redd M il".'||_:."

annexed herewith as Annexure R-6/12.

)Siﬂin-g and about T00-800

-, meters road passes through

oL

PR

R
"‘m.“_:__ 5
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thickly populated area — para

As also recorded by the Joint Committee at

3.1.1(ii) of Inspection | para 3.1.1(ii) of the Inspection Report,
Report there is no alternate road/route available for
ransportation of coal by road to the
Rajhara Railway siding.
The said road was used for coal transport
even by Prior Allottee during 2006-15 and
has been used by R-6/MIL from 2017 till
date for want of any other alternative.
Mining  authorities  in | As detailed above, there is no other
association with the | aternate route available for coal transport
concerned department | to Rajhara Railway siding.

should think of widening the
road or opt for any other road
to avoid this narrow road -
para 3.1.1(iii) of Inspection

Report

The jurisdiction and powers to implement

the Joit Committee’'s suggestion
regarding road widening vest with the
official Respondents and concerned
depariments of the State Govt of
Jharkhand. As acknowledged by the Joint
Committee itself, the suggestion regarding
road widening cannot be implemeanted by
R-6/HIL by itseif,

Further, as detalled supra, R-6/HIL has
contributed an amount of over INR
7.15,22 459/- towards DMF since 2017 till

date, which Is statutorily mandated lo be
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utilized by the official Respondents in terms
of the DMF Rules 2016 infer alia for
development of physical infrastructure
such as roads in Palamau District.

It is respectfully submitted that the official
Respondents may be called upon fo furnish
details of the manner of utilization of DMF
funds for Palamau District from 2017 till

date.

Proper arrangements for
water sprinkling for dust

suppression and

proper
lighting arrangement should
be made fo ensure proper
visibility along the dispatch
route - para 3.1.1(li)) of

Inspection Report

As further detailed infra, R-6/HIL has made

proper arrangements for dust suppression

| along the dispatch route and also made

proper lighting arrangements all along the

dispatch route fo ensure proper visibility.

Thera is no record on Forest

Department for cutting of big

trees - para 3.1.1(iii) of |

Inspection Report

As confirmed by the Joint Committee, R-
B/MHIL has not undertaken any activity
towards cutting of big trees. Hence the
sllegation in the Complaint regarding
alleged cutting of big trees is without merit,
unsustainable and contrary to the record in

the instant case.
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Allegation Re: Excessive coal mining leading to huge OB dumps

and depletion of water levels

g

N

-
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monitaring data reviewed for

\Ilast one year shows there is

jm significant change in the

6. | Coal _prnductiﬂn data | As confirmed by the Jeoint Committes, R-
reviewed shows that there is | 6/HIL has not undertaken excessive or
no excassive coal mining or | ilegal mining at Kathautia Coal Mine, and
OB dumping. Froject | any aliegations to the contrary in the
proponent has produced | Complaint are categorically denied. In fact,
less than 12Y TPD coal for | for reasons set out in detail supra, the coal
FY 2020-21 and less than | production from Kathautia Coal Mine has

' 1000 TPD coal for FY 2021- | been much below the permissible EC limit
22. Concurrent backfilling of | of 0.8 MTPA for the past 4 years.
OB is being done — para | As further confirmed by the Joint
3.1.2 of Inspection Report | Committee, R-6/HIL has undertaken OB
management (including concurrent
backfilling of OB) in terms of the approved
Mining Plan, EC and CTO. Therefore,
allegations regarding "huge
mountains/heaps” of coal dumps due to
alleged "excessive mining” raised in the
Complaint are entirely misconceived,
unsustainable and contrary to the record.
7. | The ground water table | R-B/HIL has underaken groundwater

abstraction strictly in accordance with the

NOC granted by the CGWA, which has
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water table. Unit has also | been renewed till 2024 by CGWA as

submitted the NOC for | detailed supra.

groundwater abstraction - - | As confirmed by the Joint Committee, R-
para 3.1.2 of Inspection | G/HIL complies with obligations regarding
Report regular groundwater table monitoring and
there is no depletion of groundwater table
in surrounding areas as wrongly allegedly

in the Complaint,

8. That the recommendations made by the Joint Commitiee vide the Inspection

Report are reproduced hereunder for ease of reference:

4.1 It should be ensured thal the mining authorty should provide
continuous online PM 10 Analyzer near Rajhara Thana befween the
Narmow fransporting areas (Colliery More o Rajhara Railway siding)
and connect it to JSPCE and CPCB server and ensure its confinuous
operation with an objective o ensure thal ambient air quallly in the
area must meef the standard ambient air qualify.

4.2  Monitoring of quarterly Ground wafer level from third Party and

Plezometer defail of every month shall submit the report fo the

Concam departments.

Proper waler sprnkling, and lighting amangement should be

maintained afong fransportalion roufe.

S Wherever possible develop proper plantation and green belt
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4.5 QOverloading as well as spillage from the loaded vehicle must not be

allowed as per rule.”

10. Thereafter, the JSPCB issued a Show Cause Notice dated 26.08.2022
bearing Ref. No. B-1727 ("SCN™) to R-6/HIL under Section 33A of Water Act
and Section 31A of the Air Act, calling upon R-6/HIL to remain present in the
office of the Member Secretary of JSPCB on 30.08.2022 to explain the steps
taken pursuant to recommendations of the Joint Commitiee vide the
Inspection Report. A copy of the Show Cause Notice dated 26.08.2022

issued by JSPCB is annexed herewith as Annexure R-6/13.

11.  R-6/HIL submitted Reply dated 30.08.2022 to the SCN issued by JSPCB,
furnishing the following compliances undertaken by R-6/HIL pursuant to the

recommendations of the Joint Committee:

(i) Proper _waler inkli and _light arrangements alo the

transportation route — Several steps taken by R-6/HIL to curb fugitive
emissions duning coal transportation were set out, Farticularly, R-
B/HIL informed that the earthen road had already been converted to
black topped road by R-B/HIL to minimize dust generation. Further,
HIL had deployed water tankers to ply to and from the Rajhara Police

station to Rajhara Railway siding for dust suppression, HIL informed

LN
* /AN SINGH
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out the effective steps taken to ensure zero spillage along the

transportation route, including tarpaulin covering of trucks, sealing
and locking of coal through plastic/wire seals to avoid uncovering of
tarpaulin, provision for water sprinkling along the transportation route,
PUC certification of each truck.

Plantation along transportation route — HIL informed that fruit bearing
trees such as mango & guava and non-fruit bearing trees such as
kadam, shisham and neem have been planted wherever possible
along the transportation route and that further steps were being taken
to establish greenbelt along the transportation route.

Installation of Continuous Online PM10 Analyzer near Rajhara Thana

— HIL informed that PM10 Analyzer would be installed near Rajhara
Thana between the namow transportation areas (Colliery More to
Kajhara Railway siding} and connected to the CPCB and JSPCB
servers within 60 days,

A copy of the Reply dated 30.08.2022 submitted by R-8/HIL to JSFCB

is annexed herewith as Annexure R-6/14.

On 02.09.2022, the Regional Officer, JSPCB conducted inspection of the

Kathautia Coal Mine and submitted compliance verification report to JSFCB

on 20.09.2022.

\amaﬁerm JSCPB issued Directions dated 08.10.2022 bearing Ref. No.

E—’E1\HE to R-6/HIL under Section 33A of Water Act and Section 31A of Air
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Act. A copy of the Directions dated 08.10,2022 issued by JSPCB is annexed

herawith as Annexure R-6/15.

14. On 10.10.2022, the JSPCB submitted the Action Taken Report before this
Hon'ble Tribunal. A copy of the Action Taken Report daled 10.10.2022 =

annaxed herawith as Annexure R-6M16.

15. On 31.10.2022, R-6/HIL addressed a representation to the JSPCB,
submitting the status of compliances undertaken by R-6/HIL pursuant to the
Directions dated 08.10.2022 mwsued by JSPCB. The compliance status

furnished to JSPCB is briefly summarized hereunder:

(i} Lighting arrangements along transportation route — HIL has installed

16 LED flood lights of 200W capacity to ensure proper lighting
arrangemenis along the transportation route.

(i  Periodic water sprinkling — HIL has deployed two water tankers plying
all along the transportation route for water sprinkling to minimize
fugitive emissions during transportation.

(i)  Installation of PM10 Analyzer — HIL informed that the PM10 Analyzer

had been instalied at the Panda Thana, located between the namow
transportation route from Colliery More to Rajhara Railway siding
(i) Coverad transportation — HIL reiterated that it is ensured that fransport
vehicles are not overloaded at weigh bridge and the same can be
,-":Lll 1, L‘J‘nl'EﬂﬁE!d from the JIMMS poral. HIL also reiterated that all ransport
+ f;‘l N, 5Ir-.;[;.!.-| \ xﬁhicﬁes are already covered with farpaulin and secured with

I
-\ _ Mepd No. 1695y .| plastics/wires to prevent spillage and dust generation

TR Lour of Inag
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Groundwater level monitoring — HIL has engaged M/s. Environmental

Laboratories & Engineering Services Pvt. Lid., Ranchi for monitoring
groundwater level and reporting on quarterly basis.

Piezometer monitoring — HIL informed that piezometer data would be
monitored on a monthly basis from Movember 2022 onwards and
monthly reports would be submitted to CPCB and JSPCB.

Plantation along transportation route — HIL informed that 350 fruit

bearing plants had been distributed among the local villagers residing
betwesn Colliery More and Rajhara Railway siding, Several shisham,
mahogany and guava plants have been planted along the
transportation route, Further steps were being taken o increase the
plantation cover along the transportation route.

A copy of the representation dated 31.10.2022 addressed by R-6/HIL

to JSPCB is annexed herewith as Annexure R-6/17.

On 11.01.2023, the Regional Officer JSPCB and Consulting Executive

conducted inspection of the Kathautia Coal Mine and submitted compliance

verification report to JSPCB on 12.01.2023.

On 17.01.2023, the JSPCB submitted the Action Taken Report before this

Hon'ble Tribunal. A copy of the Action Taken Report dated 17.01.2023 is

annexed herawith a2 Annexure R-6/18
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(ii  R-6/HIL has conducted coal mining operations at the Kathautia Coal
Mine since 2015 and commenced coal production since 2017 strictly
in accordance with applicable laws. Hence, allegations of illegal
mining and excessive mining raised in the Complaint are entirely
misconceived, unsustainable and without merit. Further, allegations
regarding depletion of groundwater level or dumping of OB have aiso
been found by the Joint Committee as being without basis.

(i) Transportation of coal by road is permitted under the EC granted by
MOEFCC as well as the CTO granted by JSPCB. In terms of the said
statutory permissions, R-6/HIL has fransported coal from the pit head
to the Rajhara Railway siding by road since 2017. The Prior Allotiee
of Kathautia Coal Mine also transported coal by road during 2006-
2015.

{iif)  There is only one available route for transportation of coal by road
from the Kathautia Coal Mine to the Rajhara Railway siding. HIL has
already converied the said earthen road to black topped road. Further,
pursuant to recommendations of the Joint Committee and Directions
issued by JSPCB, HIL has laken effective steps for ensuring proper
lighting arrangements and also made arrangements for periodic water
sprinkling along the transportation route through two water tankers to
prevent fugitive emissicns and to ensure dust suppression during

transport.

: R-6/HIL has taken effective steps as mandated under applicable laws
/N SINGH

I iR

* for ensuring that fugitive emissions are within permissible limits and

'-’i:“'#w continuous monitoring of ambient air quality. As per the
oy
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recommendations of the Joint Committee and directions of JSPCB, R-
8/HIL has also installed PM10 Analyzer at the transportation route and
connected the same to the CPCB and JSPCB servers for continuous
monitoring of ambient air quality along the transportation route.

(vi As suggested by the Joint Committee, the implementation of
proposals for widening of the existing road or development of
alternative routes to Ralhara Railway siding are within the jurisdiction
and powers of the official Respondents. Since commencement of coal
proeduction in 2017, R-6/HIL has made contributions to the District
Mineral Foundation as mandated under Section 98 of MMOR Act,
1957 to the tune of over INR 7,15,22,45%/- till date. The said DMF
funds are statutorily mandated to be utlized by the official
Respondents as per the DMF Rules, 2016 inter alla towards
development of physical infrastructure such as rcad construction
projects in Palamau District. The official Respondents may be called
upon to furnish details regarding the funds deposited in the DMF for
Palamau Distnct and the manner of utilization of such funds since

2017 till date.
21 FEB 24
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19.  In fight of the facts and circumstances stated above, it is respectiully prayed

____that the instant original application being without merit iz liable to be
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VERIFICATIO 2 '-j

R 1 re3 2079
Verified on this the day of February 2023 at New Delhi that the contents of
the aforesaid affidavit are true and correct to my knowledge and belief and based

on records maintained by the answering Respondent. No pan of the affidavit is false

and nothing material has been concealed therefrom. paan :'
1.\.-. L -
DEPONENT
vho has
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Govl. of India, Daﬂ
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Government of India
Ministry of Coal
/o the Nominated Anthority
World Trade Tower, New Delhi

Office of the nominated authority constituted under section 6 of the Coal Mines (Special
Provisions) Second Ordinance, 2014

Vesting order under clause (b) of sub-rule (2) of rule 7 and sub-rule (1) of rule 13

In re: Kathautin Coal Mine (the "mine”™) pariculars of which is specified in
Annexure |

Order no.! 104737201 5INA
Drate: March 23, 2015

In favour of:  Hindalco Industries Limited incorporated in India under the Companies Act,
1956 with corporate identity number L27020MHISRPLCO11238, whase
registered office is at Century Bhavan, 3" Floor, Dr. Annie Besant Road,
Worli, Mumbai-400030, India and principal place of business is a1 Aditys
Birla Centre, 3™ Floor, B Wing, S.K Ahire Marg, Worli, Mumbai-400030 (the
“guceessiul bidder™)

For utilisation in: End Use Plant situated wt Bargawan, Dist. Singrauli, Madhya Pradesh,
India, as more particularly described below (the “Ead Use Plant™):

5. No. | Name of Address Configuration | Capacity |  Coal
Specified End Entitlement
Use Plant
L. Captive Power | Bargawan, X ISOMW | SOOMW | 12028 MT
Eljam of Mahan | Dist, Singrauli,
LM LTy
Project Madhya Pradesh

LW Mega Wait; MT: Million Tore

WHEREAS, the nominated authority has, in accordance with provisions of the Coal Mines
(Special Provisions) Second Ordinance, 20114 (the “Ordinance™) and the Coal Mines (Special
Provisions) Rules 2014 (the *Rules™) conducted the auction of the mine;

AND WHEREAS the successful bidder is eligible to receive this vesting order with respect to
the mine including, inter-alia, -

ia} the coal bearing land acquired by the prior allotice and the lands, in or adjacent w the
coal mines used for coal mining operations acquired by the

] .
et T
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(b) any existing mine infrastructure as defined in clause (j) of sub-section (1) of section 3
of the Ordinance;

AND WHEREAS the successful bidder has furnished a performance bank guarantee dated
March 18, 2015 for an amount equal to INR 2,67,88,80,000 (Indian Rupees Two Hundred
Sixty Seven Crore Eighty Eight Lakh and Eighty Thousand) issued by Kotak Mahindra Bank
in accordance with the tender document and in accordance with the provisions of sub-section
(6} of section 8 of the Ordinance and sub-rule (4) of rule 13 of the rules.

AND WHEREAS the successful bidder has entered into & Coal Mine Development and
Production Agreement dated March 2, 2015 (“CMDPA™) (as amended) with the nominated
authority in accordance with the provisions of sub-rule (S) of rule 13.

NOW, THE NOMINATED AUTHORITY DOES ORDER:

1. On and from April 1, 2015 (“vesting date™ and in accordance with the provisions of
sub-section (4) of section 8 of the Ordinance, with respect to the mine, the following
shall stand fully and absolutely transferred and vested in the successful bidder,

namely; -

(@)
(b

(c)

(d)

(€)

{f)
(B)

all the rights, title and interest of the prior allottes in and over the land and
mine infrastructure free from all encumbrances:;

cntitlement 1o @ mining lease to be granted by the State Government with the
terms and conditions of CMDPA forming a part of it on making an
application;

all statutory licences, permits, permissions, approvals or consents as per rules,
required to undertake coal mining operations in the mine, if already issued by
the Central Government, to the prior allotiee on the same terms and conditions
as were applicable to the prior allottee, as listed in the Annexure 2;
cotitlement to any statutory licence, permit, permission, approval or consent
required to undertake coal mining operations in the mine, if already issued by
the Central Government, to the prior allottee on making an application on the
same terms and conditions as were applicable to the prior allotiee, as Hsted in
the Annexure 3;

entitlement to any statutory licence, permit, permission, approval or consent
required to undertake coal mining operations in the mine, if already issued by
the State Govermment, to the prior allotiee on making an application on the
same terms and conditions as were applicable to the prior allotiee. as listed in
the Annexure 4;

rights appurtenant to the approved mining plan of the prior allotee;

any subsisting contract in relation to coal mining operations, to which the prior
allottes waz a party and which is assumed, adopted and continued by the
successful bidder and listed in the Anmexure 5 shall stand novated (by virtue
of 8 deemed consent from the relevant party(ies)). in accordance with the
provisions of sub-section (1) of section 11 of the Ordinance in favour of the

W R 'H
Vesting Order for Kathmata Cocl Mine Q‘i r @Ui Poga 3 af [7
Gt o
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successful bidder for the residual term or residual performance of such
conlract;

p The successful bidder may seek any change in the terms and conditions attached to
such licence, permil, permission, approval or consent by making an application in
accordance with applicable laws;

3. Hereinafter, the successful bidder shall be entitled lo take possession of the mine as
specified in Annexure 1 without lef or hindrance:

4. This vesting order is liable to be cancelled in accordance with the provisions of sub-
rule (&) of rule 13.

(By the nominated authority)

-]
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Annexures
Annexure 1: Particalars of the mine
Part A — Description of the mine
MName of Coal Mine Kathautia
Coal Field Dalionganj Coalfield
Latimade 24507027 N & 24%08'52" N
Longitude 84"03'42" E & 84"06'52" E
Villages Kathautia, Kajri, Gari, Palhe Khurd,
Sakhui, Sika and Balsara
Diistrict Palamau
State Jharkhand

Part B — Description of Land in relation te the mine

Type of Land: Frechold Land fur Mining as per Mining Lease
5.No. | Village Date of Deed Area
Registration | Number (Heetare)
I Kairi 17-Apr-0B | 36413617 | 0.4527
2 Kajri 02-Nov-07 10157 0.2429
3 Kajri | 3-Jun-08 S998/5959 | 1.8204
4 Kajri 03-Sep-09 | B636/B349 | 0.3599
§ Kajri 06-Feb-08 1212/1200 | 1.9268
6 Klajri 05-Feb-08 1162/1152 | (.4048
7 Kajri 13-Aug-09 | 7965/7895 0.3724
8 Kajri 12-Mar-10 | 2667/2620 | 0.3052
9 Kajri 13-Mar-10 | 2666/2619 | (.0684
10 Kajrt 11-Apr-08 3479/3456 | (.8703
11 Kajri 24-May-08 | 5025/4990 | 43192
[ 12 Kajri 17-Feb-09 1245/1234 | 1.2184
13 Kajri 27-Deec-07 1188811751 | 2.0240
14 Kajri 30-Apr-09 | 346273440 | 1.8204
15 kajri 13-May-09 | 3767/1740 2.1859
16 | Kajri 13-May-09 [ 3769/3742 | 0.2874
17 Kairi 22-Feb-10 186071828 | (L4186
18 Kajri 26-Aug-09 | B354/8274 | (L3R03
19 Kajri 02-Sep-09 | B586/8499 | 21758
20 Kajri 02-Sep-09% | B583/8496 | 2.4968
21 Kajri (3-Sep-U% | B644/8556 | 0.3744
| 22 Kajri (13-Sep-(¥ Bo45/8557 | 0.7792
23 Kajri 07-8ep-09 | 8733/8645 | 33315
124 Kajri [ 5-Sep-09 BIB7/BBGS 1.5028
|25 Kajri | 5-Sep-08 B985/8

Fexting Ohalee for Karhaitia Coal Miip
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8.No. | Village Date of Deed Area
Registration | Number {(Hectare)

26 Kajri 24-Sep-09 | 9248/9151 10.5879
27 Kajri 24-Feb-10 1934/1900 | 0.3497
28 Kajri 25-Feb-10 | 2063/2027 1.2104
29 Kayri 20-May-10 | 5500/5410 [ 21167
30 Kajri 09-Jun-10 6200/6099 | 0.5542
31 Kairl 23-Jun-10 6871/6764 | 0.57448
32 Kairi 23-Jun-10 | 6878/6768 | 0.1913
33 Kajri 23-Jun-10 GE34/6774 | 01913
34 Kajri 23-Jul-10 §153/8025 | 2.8599
35 Kajri 23-Jul-10 8154/8026 1.8210
36 Kaijri 23-Aup-10 | 9190/9038 | 1.1711

(37 | Kajri 26-Nov-10 | 12411/12159 | 43281
38 Kairi 26-Mar-12__ | 209572027 | (.9637
i9 Kajr & Batzars 30-Mar-12 2240/2169 1.7134
40 Kajri & Batsara 02-Ape-12 | 2278/2206 | 1.1307
41 Kairi & Batsara 02-Apr-12 22792207 4.7133
42 Kajri & Batsarz (2-Apr-12 | 2280V2208 | 1.1294
43 Kajri & Batsara 11-Apr-12 | 2528/2452 | 1.5990
44 Kajri & Batsara 07-May-12 | 3287/3198 | 1.284%

| 45 Kajri 26-Mar-08 | 2777 0.4048
46 Kajri 26-Mar-08 | 2781 0.4048
47 Kajri 26-Mar-08 | 2779 (.4048
4% Kajri 26-Mar-08 | 2793 0.4048
49 | Kajri 09-Apr-08 | 3394 0.404%
50 Kairi 09-Apr-08 | 3192 0.4453

| 51 Kajri (W-Apr-08 | 3396 0.5870
52 Kajri 09-Apr-08 | 3390 (0.4453
53 Kajri o-Apr-08 | 3384 04048
54 Kajri {¥5-Apr-08 3405 0.4048
55 Kajri (- Apr-08 3399 04045
56 Kajri (09-Apr-08 | 3401 0.404%8
57 Kajri (9-Apr-08 3386 {14048
58 Kajri 09-Apr-08 3398 0.4048
32 Kajri (15-Apr-08 3403 04048
60 Kajri 09-Apr-08 | 3388 0.4655
61 Kajni 15-May-08 | 4534 0.4048
62 Kajri 15-May-08 | 4576/4541 | 0.404%8
&3 Kajri 15-May-08 | 4575/4540 | 0.4048
64 Kajri 15-May-08 | 4578/4343 | 04048
65 Kajri 20-May-08 [ 4777/4742 | 0.4048
66 Kairi 20-May-0B | 4775/4740 | 0.4048
67 Kajri 22-May-(18 | 4946/4911 0.4048
68 Kajri 22-May-08 | 4942/4507 | 0.6072
69 Kajri 22-May-08 | 4944/4009 | (.404%
70 Kajri 1 8-Jul-08 582775331 | 0.4048
71 Kajri 17-Jan-11

Veating Orcer for Kathautia Coal Mine
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S8.No. | Village Date of Deed Area
Registration | Number {Hectare)
T2 K.ajri 26-Mar-08 2771 0.4210
13 Kajri 26-Mar-08 | 2775 0.9574
74| Kaijri 26-Mar-08 | 2750 0.6991
73 Kajri 26-Mar-08 | 2795 0.6202
76 Kajri 26-Mar-08 | 2783 0.7124
77 Kajri 26-Mar-08 | 2773 0.2888
78 Kajri 26-Mar-08 | 2767 0.6991
79 Kajri 26-Mar-08 | 2765 0.6991
80 Kajri 26-Mar-08 | 2769 00688
81 | Kajri 28-May09 | 4515/475 [ 11772
82 | Kajni 28-May-09 | 4514/4474 | 0.7578
B3 Kajri 28-May-09 | 4513/4473 0.9675
84 Kajr 08-Jun-04 4946/4903 | 0.6606
85 Kajri (18-Jun-(9 49454902 | 0.7256
86 Kajri 08-Jun-09 4953/4910 | 0.4137
R7 Kajri O8=Jun-0% 4950/4907 02310
1] Kajri 08-Jun-0% 4956/4913 (L3672
89 | Kajn 08-Jun-09 4957/4914 | 04137
a0 Kajri 15-Jun-09 530045251 0.4615
91 Kajri 15-Jun-09 5208/5249 | 0.6363
92 Kajri 07-Jun-11 6359/6233 | 0.0445
93 Kajri 12-Apr-12 | 2556/2478 | 0.3036
G4 Batsara | 5-Mar-08 | 2482 0.1506
95 Batsara 03-Apr-08 | 3104 0.5125
%6 | Batsara 3-Apr-08 3889/3858 | B.7437
97 Batsara 28-Jul-08 7965/7914 | 08005
9§ Batsara 04-Aug-08 | 8234/8182 | 0.809%
99 | Batsara 07-Jul09 | 6375/6317 | 0.0769
100 | Batsara | 07-Jan-110 184/182 1.0727
101 | Batsara 07-Jan-110 185/183 0.2915
102 | Batsara 22-Feb-10 1873/1841 3.1510
103 | Balsara 26-Nov-10 | 12410012158 | 0.3643
104 | Batsara 21-Mar-12 1924/1860 | 2.0726
105 | Batsara 17-Apr-08 3658/3634 | 08096
106 | Batsara 17-Apr-08 3653/3629 | 0.8096
107 | Batsara 17-Apr-08 | 3647/3623 | 0.80%9%
108 | Batsara 26-Apr-08 3815/3791 (.80
106 | Batsara 26-Apr-08 3R12/3788 | 0.8096
110 | Batsara 26-Apr-08 3814/3790 | 0.B09%%
111 | Batsara 17-Apr.08 | 3649/1625 | 0.8006
| 112 | Batsara 17-Apr-08 36383614 | (LB09G
' 113 | Batsara 26-Apr-08 3813/3789 | 08096
(114 | Basara 24-Apr-08 325173232 | 0.809%
{115 | Batsara | 26-Apr-08 3811/3787 | 0.BD%6
116 | Batsara 17-Apr-08 3648-361 R0%6 |

Vebtiag Qeder for Keatfamtia Coal Mimo
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S.No. | Village Date of Deed Aren
Registration | Number {(Hectare)
117 | Bassara 26-Apr-11 | 5771/5661 | 0.8096
118 | Batsara 26-Apr-08 | 3816/3792 0.8094
119 | Batsara 25-Aug-08 | 8726/B669 | 0.8094
120 | Batsara 25-Aug-08 | BT28/8671 0.80%6
121 Batsara 08-Sep-08 0239/9175 0.B09¢
122 | Batsara 12-Sep-08 | 9326/9262 | 0.8094
123 | Batsara 24-Sep-08 S6T40606 | 0.8096
124 | Batsara 23-Oct-08 10359/10279 | 0.8096
125 | Baisara 24-Apr-(9 3253/3234 | 0.80%96
126 | Batsara 12-May-10 | 5068/4982 [0 8094
127 | Batsara 14-May=10 5231/5142 0.1336
128 Batsara 04-Jul-11 7375/7230 1.0565
129 | Kathautia 17-Feh-(r 1246/1235 | 05171
130 | Kathautia 20-Jan-11 R92/878 0.2426
131 | Kathautia 13-Jun-11 6538/6409 | 0.769]
132 | Kathautia 24-Aug-11 8926/8733 | 2.0240
133 | Kathautia 23-Aug-11 8995/8800 1.0120
| 134 | Kathaotia 25-Aug-11 | B996/8801 0.1619
135 | Kathautia 25-Aug-11 8997/8802 1.0120
136 | Kathautia 15-Mar-12 1662/1601 0.5303
137 | Kathautia 18-Nov-11 11554/11289 | 0.3238
138 | Kathautia 18-MNov-11 11535/112%0 | (L1619
139 | Kathautia 18-Now-11 11556/11291 | 0.3238
140 | Kathautia 18-Now-11 11557/11292 | 0.1457
141 | Kathautia 22-Nov-11 11724/11455 | 04655
142 Kathautia 07-Jan-12 2357247 04653
(143 | Kathautia 28-Feb-12 1348/1305 (0. 8096
144 | Kathautia 28-Feb-12 1349/1306 | 0.8096
145 K athautia 28-Feb-12 1353/1310 0.8006
| 146 | Kathautia 19-Mar-12 17741711 1.3763
147 E.athautia 19-Mar-12 17731712 14168
148 | Kathautia 26-Mar-12 | 2101/2033 0.6072
149 | Kathautia 16-Jul-13 6414/6236 | 06072
150 | Kathoutia 26-Jul-13 69186730 | 0.8096
151 | Kathautia 26-Jul-13 6962/677T4 | 0.6477
152 | Kathautia 02-Sep-13 S1IZ/T89T | 04048
153 | Kathautia (2-Sep-13 B113/7898 | 0.8663
154 | Kathautia 02-Sep-13 8115/7000 | 0.6072
155 | Kathautia 02-Sep-13 8105/7820 | 0.6072
156 | Kathautia 02-Sep-13 3106/7891 0.6072
157 | Kathautia . 02-5ep-13 8114/789% | 0.6072
158 | Kathautia 03-Sep-13 R141/7926 | 04250
159 | Kathautia 03-Sep-13 8140/7925 0.4250
160 | Kathautiya Tola 03-Sep-13 14277927 | 01619
Rajwadihkhar
161 | Kathautiya 03-Sep-13 81647 0.4291

4
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S.No. | Village Date of Deed Arca
Registration | Number (Hectare)

Raphikhad

162 | Kathautiva Tola 20-Sep-13 £697/8468 040418
Baghmanwa

163 | Kathautiya Tola 20-Sep-13 8728/8499 0.4412
Baghmanwa

164 | Kathautiyva Tola 26-Sep-13 §933/8702 04048
Baghmanwa

165 | Kathautiva Tola 26-Sep-13 REIT/BTO6 04048
Baphmanwa

166 | Kathauativa Tola 04-Oect-13 9157/8922 04048
Baghmanwa

167 | Kathautiva 1{-Ogt-13 9345/9103 0.7975

168 | Kathautiva | 10-Oct-13 93449104 | 08096

169 | Kathautiva Tola 21-0ct-13 0462/9219 04048
Baphmanwa

170 Kathautiva 02-Dec-13 10670/10401 | D.1822

171 | Kathautiva (2-Dec-13 10666/10397 | 0.2429

172 | Kathautiya U2-Dec-13 285/278 | 0.2429

173 | Kathautiva Tola 19-May-14 | 3146/3101 0.3036
Murkatwa

174 | Kathautiva Tola 21-May-14 | 331273263 | 0.404%
Baghmanwa

175 | Kathautiva 22-May-14 | 3416/3365 0.4048
Baghmanwa o N

176 | Kathautiva 23-May-14 | 3510/3455 01012

177 | Kathoutiva 13-Jun-14 4620/4554 | 13642

178 | Kathautiya 17-Jul-14 6066/5972 1.(6d s

L Rajhikhad

179 | Garikhas 07-Oct-13 F209/8972 (.4048

180 | Garikhas 08-Oet-17 G256/0018 | 04048

181 | Garikhas 1 21-Nov-13 1026410003 | 0.4048

182 | Garikhas 26-Mov-13 10428/10164 | .4048

183 | Sikka 1 0-Oct-13 G346/9106 | 0.5262

Type of Land; Leaschold Land for Mining a8 per Mining Leage

Nature Area (Hectares)
Government Land 6712
Private Land 492.72
Forest Land -

Fexting Clrder for Kaltwratia Coal Wine
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Part C ~ Description of Mine Infrastructure in relation to the mine

C1-  Mine Infrastructure: Immovable Asscts
5. No, | Head of Assets Deseription (Nature of Assets)
1 Mines Office Office & Interior Work Mines
2 | Mines Office Fab.Container 40*8*8.5 For Of
3 Mines Office Fab.Container 20%8*8.5 For St
4 Mines Office Fab.Container 8*6*7.5 For
5 Mines Office Fab.Container 4*4*7.5 For
6 Weigh Bridge | No. Weigh Bridge -Essae Digitronics
7 Civil Work And Scientific Boundary Wall & Fencing Work
Study
8 Plant & Machinery Tower Light 19/21
9 Plant & Machinery Tower Light 19421
10 Plant & Machinery Tower Light 16/18
11 | Plant & Machinery Tower Light 16/18
12 Plant & Machinery Tower Light 19/21
i1 Plant & Machinery Tower Light 19721
14 Plant & Machinery Tower Light 18 Mt
15 Plant & Machinery Tower Light 18 Mt
16 Plant & Machinery Tower Light 18 Mi
17 Plant & Machinery Tower Light 18 Mt
1% Plant & Machinery Tower Light 18 Mt
19 Other Civil Work Security Rest & Toeilet Room
20 Orther Civil Work Borewell-3 Nos
21 Other Civil Wark Toilet At Coal Mines
22 Other Civil Work Construction Of Magazine Building
23 Other Civil Work Construction Of Watch Tower
24 Other Civil Work Const Of Toilel Block & Wir Tanker
25 Crther Civil Wark Caonstruction OF Toeilet Block
26 Orther Civil Work Construction Of Toilet Block
27 Other Civil Work Construction Of Toilet Block —
28 Other Civil Work Construction OFf Toilet Block
29 Other Civil Work Construction Of Toilet Block
30 Other Civil Work Construction Of Toilet Block
31 Other Civil Work Construction OF Toilet Block
32 Other Civil Work Construction Of Toilet Block
33 Other Civil Work Construction OF Toilet Block
34 Cther Civil Work Construction OF Toilet Block

Peating Chrder for Ratbauiie Cool Mime
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8. No. | Head of Assets Deseription (Nature of Assets)
35 Other Civil Work Construction Of Toilet Block
16 Other Civil Work Construction Of Room
| 37 Other Civil Work Const Of D.G.Shed Room, Vikash
38 Other Civil Work Other Civil Work
39 Railway Siding Earth Work
40 Railway Siding Earth Work
4] Railway Siding Construction Of Road
42 Railway Siding East Coast Rly
43 Railway Siding Riy Siding-Earth Work
44 Railway Siding Mtrl For Rajhara Rly Siding
43 Railway Siding Earth Work In Rly Siding
46 Railway Siding Renovation Of Rly Siding
47 Railway Siding Construction Of Road
| 48 Railway Siding Construction Of Road
49 Railway Siding Warf Wall
50 Railway Siding | Civil Work At Rajhara Siding

C2- Mine Infrastructure: Land for Compensatory Afforestation

Type of Land: Freehold Land for Compensatory Afforestation

Nil

T'ype of Land: Leasehold Land for Compensatory Afforestation

Nature

Government Land

Area (Hectares)

Private Land

==

Forest Land

S

T3  Mine Infrastructure: Resettlement and Rehabilitation Land

Type of Land: Resctilement and Rehabilitation Freehold Land

S5.No. | Village Deed Date of Area
Number Registration | (Hectare)

I Kajri 8193 9-Jun-06 2.5689

2 Eajri T3R0 26-Jul-06 0.3084

3 Kajn 439 1 &-Jan-08 0.6639

Feriing Chrder for Kathautia Caal Mine
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Type of Land: Resettlement and Rehabilitation Leasehold Land

Nature Area (Hectares)
Government Land -
Private Land -
Forest Land -

(50

e
! *
Viating Ordar for Kathauria Caal Mine M Page 11 of |7
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Annesure 2: Particulars of statutory licences, permits, permissions, approvals or
consents issued by the Central Government which are being transferred

alongwith this vesting order.
8. No | Statutory Clearance Ministry Letter No. Date

L. Approval of Mining Plan 4701 1/16¥%2002- | 27/09/2003
and Mine Closure Plan - CPAM/CA
a) (i) Grant of Mining Plan | Ministry of Coal
a) (ii) Grant of Revised 13016/63/2004- | 20.05.2005
Mining Plan CA _
Administrative Approval of CPAMICA
the Central Government o
under Section $ (1) and/ o Ministry of Coal
Section 6 (1) of MMDR Act,
1957

Veatimg Order for Kathaunia Coal Mine Fage 12af17
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Annexure 3: Particulars of statutory licences, permits, permissions, approvals or
consents issued by the Central Government to be obtained on application by the

successful bidder.
'S.No | Statutory Clearance Ministry/ Agency Letter No., Date
1. Environment Ministry of I-11015/ 10.06.2006
Clearance — Environment and 61.2006-
Kathautia Opencast Forests JATI(M)
Coal Mine Project (0.80
MTPA) of M/s Usha
Martin Lid., located in
village Kathautia, Kajri,
Garikhas, Palhekhurd,
Sika, Sakhur and
Batzara, Tehsil
Daltonganj District
Palamau, Jharkhand
Environmental
Clearance Reg.
" Forest Clearance — Ministry of
Stage | and Stage 1 Environment and
Forests
3. Mine opening Ministry of Coal - CCMTechOpen | 28.02.2008
permission — CCO Perm./Kathauti
Permission to open g O
Rajhara A, Rajhara B (LML )Y07-08
and Pandwa Top seam
at Kathautia OCP
4, Permission from DGMS | Ministry of Lahour -
for Mine Opening DGMS
5. Permission of Ministry of Labour -
installation/ Trial DGMS
Operation of
Equipments
f. | Ground water clearance Ministry of |
Environment and
Forests = Central
Ground Water Board
] Railway Siding | Ministry of Railway a
Approvals
By | Explosive Licenses Ministry of 3
Commerce, DIPP
9, Diesel Storage Tank Hiﬁistrj- of

Yexting COrder for Kathaurks Coal Mive

Fage 1daf 17
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5. No

Statutory Clearance

Ministry Agency

Letter Mo,

Date

Commerce, DIPP

10.

{Amy Other clearance)

Fegitag Chvder far Kotkoverin ¢ oml ine

Pogw 1 of 17
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Annexure 4: Particulars of statutory licences, permits, permissions, approvals or
consents issued by the State Government to be obtained on application by the

successful bidder.
8 No | Statutory Clearance Ministry/ Agency Letter No. Date
1. Consent to establish State Pollution Control
Board
2, Project Import Benefit State Mineral Resource
Department
3. Grant of Mining Lease State Government
4, Land Mutation Siate Government
5 Power Line from State | State Electricity Board
Electricity Board
6. (Any Chher clearance)
=2
* l k|
Ferrlang Oeder for Kathauria Caal Mine al Poge 15 o7
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Annexure 5: Particulars of the contracts adopted by the successful bidder.

Deseription of Name and address | Type of Valid Valid upto | Value of
contract of the contractor agreement | From the
contract
Mining Contract | Ambey Mining Pvi. | Contract V1072003 | 31/03/2019 | 380 Crs
Lid
Address: Circular
Court, %h Floor,
Bluck No 92, 8,
ALLC. Bose Road,
Kolkata- 700017
Contract; (33-22859-
2508
Security Contract | Shiva Protection Purchase 112014 | 30:7092015 | 14,258,796
for 79 security Force (F) Ltd Order cam
personnel Address: H.(). B- contract
117, Indra Placs,
Main Road, Ranchi,
Jharkhand - 834 002
Contact: 0651]-
IZ4KER]
Secunty Contract | Secunty & Purchase 1102014 | 30/092015 | 10.280,524
for 67 secunty Intelligence Orders cuim
personnel services (India) contract
Limited
Address: House No
379, Mear Indra
Chowk, Ranchi,
Jharkhand.
Contact: 93084
|
Supply of Sanjeev Enterprises | Purchase 110/2014 | 304092015 | 14,003,556
manpower al Address : Adarsh Order cum
railway siding - Nagar , Ranchi - contract
Felated 10 835103
Special Action .
Group and house
Keeping e S
Desd of lease for | Shri Ashok Prasad Lease 11142008 | 31/10/2015 | 2,448,000
Gruest house / at ; Plot no. 756 , Contract |
office structure Khata no, 4749,
Medininagar, e
Dhistrict of Palamau
TITHT AT
Festing -Drder for Katherutia Coal Mine Page 18 of' I7
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Description of

Name and address

Typeof | Valid Valid upto | Value of
contract of the contractor | agreement | From the
contract
Jharkhand -l
Deed of lease for | Sri Kuldeep Singh | Lease 17972014 1/08/2015 | 300,000
Guesthouse Address: Near Contract
Dhurga Petrol Pump ,
Ranchi Road,
Redma Mouza ,
District of Palaman
. Both floors having
an area of 2360 sq.
fi
VoY
Vesting Order for Kathauita Coal Mine - ‘Kh@!"yﬂ:/ Fage 17 of 17
Byt o
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Government of Indla

Miristry of Environment, Forest & Climate Change

Indira Paryavaran Bhawan
Aliganj, Jor Bagh Road,
New Delhi-110003

No. [-11015/61/2006-1A-11.(M) Dated : 16" April, 2015

To,
Asst. Vice-President -Corporate-Affairs
M/s Hindalco Industries Limited
Aditya Birla Centre,
3rd Floor, B wing, 5.K. Ahire Marg,
Worll, Mumbai-400030
Maharashira

E-mail: corporateaffairs@adityabirla.com

Subject: Transfer of Environmental Clearance of Kathautia Opencast Coalmine
Project {0.80 MTPA) in an ML area of 938.27 ha in villages Kathautia, Kajri, Garikhas,
Palhekhurd, Sika, Sakhui and Batsara, Tehsil Daltonganj district Palamau, [harkhand
from M/s Usha Martin Limited to M/s Hindalco Industries Limited, Mumbai, Maharashtra

- Feg,

The Ministry of Environment, Forest and Climate Change (MoEFCC), in accordance with the
Environmental Impact Assessment (EIA) Notification, 2006 and subsequent amendment
thereto had accorded Environmental Clearance (EC) to M/s Usha Martin Limited lor
Kathautia Opencast Coalmine Project {(0.80 MTPA] in an ML area of 938,27 ha in villages
Kathautia, Kajri, Garikhas, Pathekhurd, Sika, Sakhui and Batsara, Tehsil Daltonganj district
Palamau, Jharkhand subject to compliance of terms and conditions stipulated in the 1C

letter No. |-11015/61/2006-1A.11 (M) dated June 19t, 2006,

WHEREAS the Supreme Court of India vide judgment dated 25 August, 2014 read with its
order dated 24t September, 2014 has cancelled the allocation of 204 coal blecks and
igsued directions with regard to such coal blocks wherein the Central Government in

pursuance of the said directions has to take immediate action to implement the said order.

Page { af3
tathautia Transfer af EC from bAfs Lizha Martin te M5 HINDALCD ]
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WIIEREAS in pursuance of the judgment and order of the Supreme Court, the nominated
autherity has, in accordance with provistons of the Coal Mines {Special Provisions] Second
Ordinance, 2014 and the Coal Mines [Special Provisions] Rules 2014 conducted the auction
of the mines,

WHEREAS Ministry of Coal (MOC) vide its 0.M. letter no. 43020 [20/2014-CPAM dated 16t
March, 2015 has infarmed MoEFCC that MOC has recently approved 23 coal blocks (15 coal
blocks from Schedule 11 and 8 coal blocks from Schedule LIl of the Ordinance) through
hidding to different successful bidders/ companies. MOC has requested this Ministry to
facilitate transfer of the Environment Clearance and Forest Clearance of these blocks to the

new successful bidders before 31.03.2015.

WHEREAS Ministry of Coal vide Vesting Order under clause (b) of sub-rule (2) of rule 7 and
sub-rule (1) of rule 13 and Order no. 104/3 /2015/NA dated 23 March, 2015 has allocated
the Kathautia Opencast Coalmine Project [0.80 MTPA) in an ML area of 928.27 ha in
villages Kathautia, Kajri, Garikhas, Palhekhurd, Sika, Sakhui and Batsara, Tehsil Daltonganj
district Palamau, |harkhand, to M/s Hindaico Industries Limited, Registered Office at
Contury Bhavan, 3@ Floor, Dr. Annie Besant Road , Worli, Mumbai-400 030 Maharashtra as
the successiul bidder,

WHEREAS vide Gazette Notification 5.0. 811 [E] Notification dated 23.03.2015, MOEFCC
has made amendments to paragraph 11 in the Gazette Noufication 5.0.1533 (E] dated 14%
September, 2006. Vide the said amendment; where an allocation of ceal block is cancelled
in any legal proceeding: or by the Government in accordance with law, the environmental
clearance granted in respect of such coal block may be transferred, subject to the same
validity period as was initially granted, to any legal person to whom such block is
subsequently allocated, and in such case, obtaining of “no objection” from either the holder
of environment c'-lea:rance or from the regulatory authority concemed shall not be
necessary and no reference shall be made to the Expert Appraisal Committee or the State

Lewvel Expert Appraisal Committee concerned.

WIIEREAS pursuant to the MOC vesting Order no. 104/3/2015/NA dated 23 March, 2015
and MaEFCC Gazette Notificadon S.0. 811{E) dated 23.03.2015, the EC granted vide letter

Pape 2 af 2
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no. [-11015/61/2006-1A.11 (M) dated 199 june 2006 to M/s Usha Martin Limited for
Kathautia Opencast Coalmine Project (0.80 MTPA) in an ML area of 938.27 ha in villages
Kathautia, Kajri, Garikhas, Palhekhurd, Sika, Sakhui and Batsara, Tehsil Daltonganj district
Palamau, Jharkhand ls hereby transferred to M/s Hindalco Industries Limited, Registered

Office st Century Bhavan, 3 Floor, Dr. Annie Besant Road, Worli, Mumbai-400 030
Maharashtra subject to the following conditions:

(i) Any chanpe in scope of work will attract the provisions of Environment
Protection Act (EPA), 1986 and Environmental Impact Assessment Notification,
2006 in corjunction with the subsequent amendments / circulars.

(i) Al conditions stipulated in the EC letter No. |-11015/61/2006-IA11 (M) dated
19t June, 2006 shall remain unchanged.

(iii] The successful bidder shall be liable, if any, for any act of violation of the EPA
1986 / EIA Notification 2006 /subsequent amendments and circulars which it
has inherited during the transfer.

(iv)  Successful bidder shall be liable for compliance of all court directions, Il any

ol outtt

(Dr R Warnier)
Director
Copy to:
Secretary, Ministry of Coal, New Delhi,

. Secretary, Department of Environment & Forest, Government of Orissa, Secretariat,

Bhubaneswar.

PCCF (WL), Govt of Orissa in regard to implementation of WL Conservation Plan.
Chief Conservator of Forest, Regional Office (EZ), Ministry of Environment & Forest,
A-Chadrashekarpur, Bhubaneswar -751023

Chairman, Orissa State Pollution Control Beard, Parivesh Bhawan, A/118,
Nilkanthanagar, Unit V111, Bhubaneswar-75101 2.

Chairman, Central Pollution Control Board, CBD-cum-Uffice Complex, East Arjun
Magar, New Delhi

Member Secretary, Central Ground Water Authority, Ministry of Water Resources,
Curzon Road Barracks, A-2, W-3, Kasturba Gandhi Marg, New Delhl.

District Collect, Palamauw, Government of Orissa.
Monmitoring File 19, Guard File 11 Record File. )

(Dr R Warrier)
Director

Papa 3of 3
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s Govemment of india
Ministry of Jal Shekti
Department of Water Resources,
Rrver Development & Gangs Regnanalan
Ceentral Grownd Waler Authorily
(v Freerdt # sl wmo wE)
NQ OBJECTION CERTIFICATE (NOC) FOR GROUN TRACTION
Project Name: Kaihautia Coal Mine
Project Address: Gal Toposheet No, T2 Did, Villege- Kathautia Block-patan, District-palamau
Village: Sakhui Block: Patan
District: Palamu Stale: Jharkhand
Pin Code;
Communication Address: Kathautia Open Cast Coal Mine, Mr Pradeep Samanta (manager), Vilage
Kathautia, Po Naudiha, Ps Pandwa, Patan, Palamu, Jharkhand - 822123

Address of CGWE Regional Office . Ceniral Ground Water Board Mid Eastern Region, 6th &ampamp; Tth Floor, Lok
Mayak Jal Prakash Bhawan, Frazer Road Dak Banglow, Patna, Rihar - 800011 |

1. HOC MNe.: CEWAINDCIMIN/REN/1/ 202206862
2. application Na. 214201 JHMIN2015 3. Calegory: Safe
{GWRE 2020)
4, Project Status: Existing Ground Water 5. NOC Type: Renewsl
B. Valid fram: DR DFZ2 7. Valid up to: Q7042024
8, Ground Water Abstraction Permitted:
Fresh Water Saline Water Dewatering Total
miday myear m*/day mlyear mfcay mfyear m*fday myear
A00.00 105000 .00 9700 10800000
9. Detalks of ground waler absiracton /Dewalering struclures
Total Existing No.:6 Total Proposed No.:0
ODw DCB BW TW MP MPu DW DCB BW TW MP MPu
Abstraction Structure® 0 0 5 0 a 0 a 0 0 o 0 0
Dewsatering Structure® 0 o o 0 1 0 1] i 0 o 0 0
"BW- Dug Welt; DCB-Dug-cum-Bore Well, BW-Bore Walt, TW-Tube Wel; MP-Mine PILMPu-Mine Pumps
10. Ground Water AbstractionRestoration Charges paid (Rs.); 434000.00
11, Number of Piezometers{Observation wells) to be Mo, of Piezometers Monitoring Macharnism

constructed! monitored & Monitoring mechanism,
Manual DWLR* DWLR Wilth Telemetry

“DWLR - Digitsl Water Level Riacordar 2 ] 1 1
{Compliance Conditions given overleaf)

Tha k= an audn ganerated document & nesd nod 6 e &g

TR, W BN, WIATEE 5, 7% e - iail 7 1801, Jammagar House, Massingh Resd, New Delhi-1 1811
Phene: (011) 23083561 Fax: 202051, 23380743
Welsile: cgwa-noe,gov i

G A - o e

SAVE WATER - SAVE LIFE
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Permeayae -R-61Y
JHARKHAND STATE POLLUTION CONTROL BOARD

gL

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)’ 240085 1/2400852,/2401847/2400979/2400139

Ref No, JSPCB/HO/RNC/CTO-13722900:2022/1538

Dated : 2022-11-03

Consent to operate (CTO) under section 25 /26 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air { Prevention & Control of Pollution) Act, 1981

Application (s) dated 2022-07-04 of Hindalco Industries Ltd, Occupier Name :Raju Kumar Singh for
consent under section 25 {1HbV23 (1) (e}26 of the Water (Prevenion & Control of Pollution) Act, 1974
and under section 21{1}) of the Air {Prevention & Control of Pollution) Act, 1981

Documents Relicd Upon:

{a) The content of No Objection Cetificate granted vide Ref. No, N-35 dated 21.02.2006;

(b} The content of Consent-to-Operate {CT0) granted vide Bef No. JISPCB/HORNC/CTO-
10539405/2021/1 190 dated 28.09.2021 for production of Coal-0.80 MTPA (As per EC) for the peniod upto
30092022,

() The content of Previous HWA no. JSPCB/RORNCHWM-1712836/2018/5 dated 13/08/2018 vahd for
five years,

{d} The content of Environmental Clearance (EC) granted vide Ref. no. J=11015/61/2006-1A-11.(M), dated
10.06.2008 and transferred Environmental Clearance (EC) granted vide Ref. no. J-11015/61/2000-14-
[LiM}, dated 16.04.2015.

() The content of Registered mining lease deed no. 4686:4593/2016 dated 07.10.2016 of mentioned
Mauwza, Govt. land-67.12 Ha., Private Land-492.72 Ha. valid for thirty vears;

(1) The content of Inspection Report (IR), vide Ref. No, Nil, Regional Office, Ranchi, dated 1008 2022,

The consent i3 granted under section 23 / 16 of the Water (Prevention & Control of Pollution} Act, 1974
and under section 21 of the Air (Prevention & Coatrol of Pollution) Act, 198] o operate the project 1o
MMauza -Batsara . P 5 -Batsara | District -PALAML | as follows.

Project Site-Area Investment Product & Capacity Peried of CTO
(Rs)
Plot Nos. Aren Date of issuc
To
Before As per EC As per 360 Cr, Coal - 0.80 MTPA I0/TR 2024
Expansion EC {As per EC)
{A) Specific Condirions:
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1. That, the occupier shall not exceed the annual production as granted in the Environmental Clearance
(EC) by MOEF, Govt. of India and submit six monthly production figure duly certified by the Dist. Mining
Officer, Ranchi.

2. That, the cccupier shall reclaim the mined out area and plantation should be done at the reclaimed site.

3. That, the occupier shall ensure that no transport vehicle should move on road without covering the
matenals.

4. That, the occupier shall dump OB at least 100 mir. away from river/water body etc.

5. That, the occupier shall construct and maintain the toe wall, garland drain all along the OB dump
followed by settling pond and shall do its de-silting regularly.

6. That, the ocoupier shall do sprinkling of water time to time on haul roads and dusty arcas.

7. That, the over burden dump shall be made in accordance with conditions imposed in Environmental
Clearance. Retaining wall shall be provided at the toe of over burden dump to check run off.

8. That, the occupier shall provide Sewage Treaunent Plant for colony and Effluent Treatment Plant for
Waorkshop.

9, That, the cccupier shall submit the photographs of reservoir and other structure like cheek dam, gully
plugging, silt retention ponds and other measure taken for water conservation.

10. That, the occupicr shall install fixed type water sprinklers that may sprinkle water intermttently.
11. That, the accupier shall furnished a detailed A/C of R&R activities,

12. That, the cccupier shall obtain recognition from State Board for their Centralized Env. Lab for the
Groups.

|3, That the unit will carry mining operation only on NON- FOREST area as per the order of the Hon' High
Court in WP( C ) No- 6046 of 2017 dated 13/10/2017.

| 4, That, the occupier shall make arrangement to control fugitive emission occurming during mining
activities, movement of vehicles on haul road as well as transport road,

|5. That, the occupier shall camply all the conditions imposed in Environmental Clearance issued by
MOEF, Govt, of India within the consent perved.

6. That, the occupier shall operate & maintain Effluent Treatment Plant and shall submat its photographs.

17. That, the occupier shall submit photographs of over burdens, their toe walls, garland drains and present
systems of water sprinkling
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1%, That, the occupier shall submit compliance report of CTO Conditions every year to the Board.
19, That, the occupier shall submit online applications for renewal of consent under section 25/26 of the
Water (Prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (Prevention & Control

of Pollution) Act, 1981 again 120 days prior to the date of expiry of this consent i.¢. 30.09.2024, with
requisite fee and documents showing compliance of all of the above conditions.

(B) General Conditions :

(1} That, the occupier shall maintain the National Ambient Air Quality Standard given below:
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2 5

Time Weighted

Concentration in Ambient Adr

8N Pallutant Industrial, Ecalogrcally
AveEmge Residential, Rural | Sensitive Area
and Other Arca {notified by
Central Govt.)
{1) (2} () ) £5)
1, Rulphur Dioxide Annual 50 20
(S02), pg/m3 24 hours a0 &0
& Mitrogen Dioxide Annual 40 k10
(MO, pgm3 24 hours Hih Bl
1. Particulate Matter Annual ) &l
izize less than 10 24 hours 100 100
pm) or PM 10,
pg/m3
4, Particulaie Matter Ao 40 40
(size less tham 2.5 24 hours ol &0
pm) or PM2.5,
uEm3
5. Ozone{ 03}, B howurs | (W) 100
pgmd | howr | 80 180}
6. Lead (Pb) pg'm3 1&:mual4 : HI 5‘-]{} ﬂlfi_-lﬂ
OUNE i &
7. Carbon Monoxide 8 hours 02 12}
(CO) mgm3 | hour 04 M
8, Armmonin (NH3) Annmuoal R 100
pg/m3 24 hours A0 400
g Benrene (CHHG) Amnnual 05 05
pg'm3
1, Benzma) Annual 01 ol
PyrenciBaF}
Particulate Phase
only ng/m3
11. Arsenic {AS5) Annual D& (ix
ng'm3
12 Nickel (Ni} Annual 20 20
ng/me3

Maote « Serial no. 1 to 4 — Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.




i2)

[3)

{4)

(3}

(a)

i

{8}

(5
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That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

5N

Parameter

Standard

1

Particulate Matter

150 mg/Nm3

That, the occupier shall keep process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard {s) and the discharge quantity as below:

EN Parameter Standard
1 Total Suspended Solids 100 mg/L
2 BOD 30 mgiL
3 coD 250 mgf L
4 il & Grease 10 mg/ L

That, the occupier shall dispose of solid wastes as follows:

SN Waste Type Mode of Disposal
1 Hazardous Carbonaceous Wastes | In co-processing in high
ternperature fumaces or kilns

2 Hazardous Mon-Carbonaceous In TSDF
Wastes

3 Mon-Carbonaceous NMon- As a substitute of Soll or Mineral
Hazardous solid wastes/ Mine
Over Burdan

That, the occupier shall keep D G Setis) within acoustic enclosure and shall keep the height{s) af
exhaust pipe(s) as per Central Pollution Control Board norm.

That, the occupier shall install and maintain Central Ground Water Board! State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
phowgraphic view of the structures within a month.

That, the accupier shall grow and maintain greenery of the project in the periphery and other available
spaces ard shall continue enhancing its plant density and hodiversity.

That, the occupier shall submit environmental statement with supponting stoichiometnc caleulations
analyses reports, every year latest by 30th September of the next Nnancial year.

That, the accupier shall submit reportis) duly monitored and issued by an NABL accredited / 150
9001:2008 and OHSAS 18001:2007 certified laboratory in compliance sub-para (2}, (), (4] and {5} of
paragraph 3 of this CTO vearly at required perodicity.




(10}

{1t)

(12)

(13)

Memao MNo, : ISPCBHORNC/CTO-
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That, this CTO is valid subjected to the validity of mining LeaseMining
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be wreated as revoked automatically.

That, this CTO is issued from the environmental angle only and does not absolve the occupier from
other statutory obligations preseribed under any other law or any other instrament in force. The sole
and complete responsibility to comply with these conditions fzid down in all other laws for the time-
being in foree, rests with the industy!” unit’ occupier,

That, this CTO shall not in any way, adversely affect or jeopardize the legal proceeding |, if any,
instinuted in the past or that could be | instituted against you by the State Board for vielation of the
provisions of the Act or the Rules made there under.

That, the eccupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977, the Adr
{Prevention & Control of Pollution) Act, 1981; and the Environment {Protecton) Acl, 1936 and Rules
made there wnder.

That, this CTO shall not absolve the occupier from making compliance of other statutory prescribed
under any law or direction of courts or any ether instrument for the time being in force,

That, this CTO is being issued on the basis of infermation/ docoments/ certificate submitted by the
unit, This CTO will be revoked if any of the information/documents/certificates/undertaking given
by the occupier is found false/fictittous/forged in future.

The Order shall be valid subject (o compliance of all other legal requirements applicable to the unit.

The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.

i Crgitally mamed oy
Yatindrg | Yesnda Kemar

i
Kumar Das nees 20221102

This is issued with the approval of the Competent authority GBE04:41 +25 K1

[Yatindra Kumar Das|

Member Secretary

Dated : 2022-11-4)3

13722900/2022/1538

Copy tu:

M/s. Kathautia Open Cast Coal Mines of Hindalco Industries Lid., AtHP.0,- Naudiha,

Palamau-822123, Tharkhand' Director of Industries, Govt. of Jharkhand, Ranchi/ Director of Mines, Gove. of
Jharkhand, Ranchi/ Cheef Inspector of Factories, Ranchi/ Deputy Commissioner, Palamau’ DFQ), Palsmaw
DMQ, Palamaw' R.O., Ranchi for information & necessary action. He is requested to examine the
compliance report and shall submit report to H.(). vear wise.

c Hgkally sigred by
Yatindra ﬁnﬁ:ﬁ?ﬂ%ﬁindm Kumar Dag)

Kumar Das pgns1n 053 Member Secretary
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Kinrewors B
Reparting of Payment of Reyaity, DMF, ste to State of Iharkhand during F¥ 2017.18
Hume of Company - HENDALEC] INDUS TRIES LIMITED(KATHALTIS CFEN CATT COAL MINES
(bgure m
| Amoum o fopemy | Ascunt of DWE | AmoonT of KRAET
PRI TH Slats buid o S
AFR JHHARHAND #0L00, o g
hAnT IHAREHAND 240,000
IUNE IHARERARD 1,75 0, £ 0 2,05,146.00
e IFARKHARD 45,001,000, 00 16,21,308.00 3,04,272.08
MG IARZHARD 5. 00,000.00 8,521 000 00 1,10,562 08
SEFT IHARKHARD 1,00,60,000,08 8,71,173.00 1,84,235.00]
GT IFAREHARD 50,00,000.04 0,7, 373,00 1,70, 475,08
(WY JEENHARD 2 3040, 000 08 206,604, [0 £5,361.08
(8 IFAREHARD 250,000,000, 08 5,71, H8 00 5,34.005 00
AN IHABTHERD &,30,10,000. 0 35,500,000 00 0,000 41
BB IHAREHA KD £/20,00, 000 06 30, [, 001000 £, 05, 050,00
Bann IHARFHARD 212,00 B00.00 21,70, 150,00 A, 20,052
18, 29,10, B 0 14 000 &2, 85,163.00
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Asnasure B
Reparting of Poyment ¥. DNF, et to Stote of Markhaond during Fr 2018-13
Lln-ath'_ﬂq-nf: [HINGALCD INDUSTRIES LT ED[RATHALITIA OPEX CAST COAL MINES]
ifigura i K
Amount of Aogaby | &mount of ORY | &mosst of HMEET
BADHTH Sate it puid i

Ll [HARKHAND 4240500 50 AN G0 BBl 00
sy FHARKHAND 21304600 00 318034000 474083, 004
lILIKE PHARKIAND B2 AR 1| 17T 424012 0
|rlLlI.l THAREHAND 24700001 Il & 3t S BHA08 00
UG IHARKHAND 0600300 un:I
BT IHARKRAND = ==
oy IHAREHAND 31502400 50| T B304 00
i IHAREHAND 2130=00.50] LRG0 474537 G0
BEC [HARKHAND 21301€00.50] EJEERAL0 [
YT IHARKHAND aa&aam.ml ZLBOLB00 B845030.00
FES IHARKHAND S RENEE S0 P0G AdapaEc0
AR [HARKHAND Z1301600.00{ ZLAOLE00 a74033 00|

ARLEITTE 00 2R RGO BaRgALa QD
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Anneaure @
[Reparting of Payment of Reyalty, DVF, ate to State of therkhand during F 2019.20
[Fimme o Comanmy - [HNOALED BNDUSTRAES LIMITED|EATHALITIA SFEN EAST COIAL MINES)
ifigune in k)
Amoent of Royalty | Amoest of DMF [Amount of MMIET
MOHTH Sata b i i

Al | T 1,4 02 400 00 e EECT
par  [HARKHAND 1,12 01 0000 21,30, 160.00 42803200
TUNE FIARKRAND 1,06 00,300 00 A0 B0 00 2120500
m-—'l'imnmmn 1,000, 00,00 MAnEMTeR|  zazmisen|
AUG [minnkHAMD
SEPT {HAREHAND 1,14 00 2000 00 AL B TR 00 FRE ]

0cT {BaRRHAND

MO J_-MHEHAHI'J

DEC HARKEHAND
ey BHAREHAMD
FEH |EHAREHAND

MAR  [mAREHAMD

E. 48,06, 400,00 480 Ba000 L1b55 13800
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ArmEiure N1
Repart P of Royelty, DMF, eic to Stafe of tharkhond duripg FY 220-21
{Mipma =f tompary - Emmm IMDAUSTINS LIMITEDYLATHAUTIA OFER CAST COAL AIMES)
|Mighite i i)
Amoust of Bayalty | Amount of OMF | Smoost of MMET
FADINTH twta i i ik

AFN HAREHAND E 30 040.00)

ALY HERKHEND 17 6620000 35558 60|

JUnL HARKHAND

iy HARKHAND

A6 HAREHAND

SERT HARKHAND

ac HAREHAND

1= IHafEHAND

DEE HARERAND

Ty HAREHAND

EER HARKHAND

[reaz; HABKHEND




144

Gl

frrneaure §
|Reporting of Payment of Ropolty, DMF, otc to Stote of tharkhond diring FY 2021-22
[Mamme ot campazy - [HINBALED DUSTRIES LISATEDATHAUTLS DPEH CAST COAL MINES]
Algure in s
Ameont of B Amgent of DMF | Amourt of NMET
MAOHTH ol P s Fald P
PR SAIKHAND 8564 000 00 B.56 200 1,77 360 00
Y SHARKHAND 177,38 000 .00 17 73,800 00 384,760 00
JUME BEANKHARD BE 73,1668 00 BBT 317 00 EI-E.I!-IN
ey JHARKHAND
MG THARKMAD
S IHAHKHARD
acT JHARKHAND 2EA0T.000 0 450, 700 00 507 14000
HOY IHARKHAND 1.77,32,000 00 1TTLBORO0] 384 7A0G0
DEC IHAREHANL 1,77 3099 09 R T R
(1 IHATHMARD 1,77 54,000 0 1774600000 06476000
HEB IHASHAND 1T 3500000 AT 73000.00] 344000
W IMeRXHAND | eaoro0000]  mesronon]  s32.14040
G SEAEIEEDD LISGAEITO0  3LISRAAG

—=2
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fveresue-R - £ I¢ 6" 3
CSR KOCCM-EXPENSES AY,17-18 TO FY,21-22
Rsin
Lakh
SL.Mo YEAR FY17-18 | FY18-19 | FY19-20 | FY20-21 | FY21-22
— . =t Rs.in Es.in Rs.in Rs.in Rs.in
Activity wise description work Lakh Lakh Lakh Lakh Lakh
1 Hand Pump Repairing .41 0.00
2 | Education support -Gurukul Schoot 7.39 8.74 11.90 15.00
Sreih Qenber UBGRE Hbedcing 182 2.1 53.30 6.15 1611
3 purchase for villagers
4 | Tanker for Water supply 10.63 210 416 9.00
5 School Bag Supply For gov. School 1.55 1.06
Sewing Machine provide or self
employment generation purpose at 0.45 0.00
&} core Villagers
i Livelihood training program for youth 5.2 0.00
5 Scholarship for higher class student .36 .89
g | Hand pump installation 0.73 (.04 1.74 154
10 | Road repairing 0,90 0.00
11 Education Suppaort to govt school 1.07 0.0 126
12 Blanket Distribuiton at Core Village 1.75 .00 1.00 1.70
Rennovation of child development
0.98
13 | cenmire
Rennovation of Tample at Sikka 224
14 | Village .
15 Yatri Shed Station 0.32
16 | Sockpit 0.43
Rennovation work Toilet at Harizan 615
17 | Hostel DTO '
1B Street Light 4.86 2.4 1.9
C5E Support under Ambulance 11.00 19 47 1 84 1E3
14 EXPENSES
20 | Srijan Foundation Support 12.56
Tramms for vouth-employment 1.90 e
21 | generation
33 Central liberary rennovation B.02 42
X-Ray Machine provide (Red cross) 495
2 DTO 0,040 14.25
24 Rennovation -Open Gyme 3.06
25 | Grossary distribution at Core Village (.60
26 Food Grain provide on -Covid 0.59
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Chovgen Cylinder provide on duration

27 | Covid i
28 Solar water supply plant 2:17
Covt.Covid Hospital under material 9.67
29 | supply (Iron Bar) -
Support for district football 0.25
30 | tournament a3
31 Anganbadi Rennovation 15.00
Total 43.28 E1.21 B3.40 48,60 55.76
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Urmila Devi 32 yrs
Almox. 500 10
Lovoris -tab 5
Bendyl syp

Becosul cap 10

Chintya Tara 2 yrs

Novamox 125 syp 1

Asik syp 1

Sinarest syp 1

Amroradil syp 1

Pyrigenic syp 1

Atoz drop 1

Roshani Kumari 7 yrs
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Sinarest syp 1

Pyrigenic syp 1

Azik syp 1

Lalmani Devi 40 yrs,

hemfevo Nee plustas 10

Becosul cap 10

Klocid cap 10

Vikash Singh 34 yrs

Klocid cap 10

Benedryl syp 1

Volini gel 1

Nisarani 17 yrs

ATM tab 3
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Volonigel
Levosis 5
Benedryl syp 1
Gbusic 6

Becosul 5

Devanti Devi 60 yrs
Ambrodil syrup 1
Lovoris tab 5
Pyrigenic tab 10

Becosul cap 1

Gayatri Devi 55 yrs
Almox 500 cap 10

Levosis 5

10~
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Ambrodil syp 1

Nandani Kumari 5 yrs
Movamox syp 1

Azik 10 ml syp
Bonodfol

Pyrigenic sypl

Sundari Devi 5 yrs
Nee plus 10
Volini gel 1

\Veba plus tab 1

Kulvanti Devi 45 yrs

neeplus tab 10



Vevo plus tab 10

Volini gel Digene 10

Chinta Devi 55 yrs

Amlokind tab 10

Volini gel Klosid

Ruby Devi 35 yrs

Neeplus 10

Becosul

R-loc tab

Becosul cap 10

Devmani Devi 60 yrs

Amlokind tab 10

191
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Becosul gyl 1
Neeplus &

Veba plus 6

Satyam Kumar 6 yrs
Novamox 125 syp 1
Azik syp 1

Becosul syp 1

Sushant Sekhar Kumar 9 yrs

Gbusic too 5

Comple ear drop 1

Extacep tab 5

Sonu Kumar 12 yrs
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|

Levosis 5
Becosul syp 1
Bugesre tab 5

Extracef 5

Poonam Devi 30 yrs
ATM tab 5

Lovosig m 5
Benadryl syp 1
Busenc plus 6

Becosul cap 5

Kamala kunwar 40 yrs
Levosig 5

Sinarest tab 10
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Becosul

Scrablotion 1

Prameshwari paswan 74 yrs
Neeplus tab 10

Veba plus 10

Volini gel 1

Klocid cap 20

Becosul cap 10

Ragani Kumari 7 yrs

Lovoris m 3

9 bugesne tab 4

Extracef tab 5
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Sapna Kumari 8 yrs

Lovosig 3

Sinarest tab 5

Becosul gap 1

America Ram 60 yr
Amlokind ai 10
Klocid 20

Lucky Kumari 12 yrs

Betnovate gm 1

Rajkumar 10 yrs

1 bugeric plas tab 5

Levosis 3
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Rohi Kumari 8 yrs
Sinarest tab 5

Bandyl tab 2

Ayush Kumar 7 yrs
Lovosigm 3

Sinarest 5

Amrita Kumari 6yrs
Lovosig m 3
Asthasn 1

Bugesic syp 1

Exacef tab 5

Sumeet Kumar 7 yrs
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livosig - 3

Sinarest tab 5

Anaro Devi 70 yrs
Extacep tab 10
Levosis m 5
Benadryl

Bugesic tab 6

Shivam Kumar 6 year
Extracef tab 5
Lovosigm 3

Bendy syp 1

Scarb / losion 1
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Himanshu 9 yrs
extralef tab 5
Levosis metas 3
Benadryl syp 1

Bugesve ten 5

Shimali Kumari 8 yrs
Sinaresttab 5

Extraeef tab 5

Rani Devi 24 yrs
Neeplus tab 5
Cyclo Pam tab 5
Bandyl plus 2

Becosul
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Priyanshu Kumar 9 yrs,
Extracef tab 5
Sinarest tab 5

Asthtria syp 1

Upendra ram 55 yrs

asthalin syp 1

Nitish Kumar 3 month

Azik syp 1

Sinarest syp 1

Novamox 125 syp 1

Choti Devi 22 yrs extract 10

Betnovate
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Sinarest

Bugesic tab 6

Reeta Devi 40 yrs
betnovate gm 1

Bugesic am 1

Usha Devi 35 yrs

Benadryl 3 yrs

Avi 125 mg

Neeplus tab 6

Sunita Devi 30 yrs

Betnovate gl 1

Coplox ea syrup 1

|18



9 bugesic tes B

Puspa Kumari 13 yrs

Extracef 6

Sinarest 6

Durga Kumari

Sinarest cep

Numotes syp

Azik syp

Ashish Chauhan 23 yrs

Extracef 200

Coplox leye 1

Thus ps 10

Becosul cap 10
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Chandra Sekhar Chauhan 32 yrs
Almox nocs 10

ATM 50 -5

Betroxed 1

Levosis 5

ThueP5

Benedryl

Manju Devi
Almox 5
Levosis 3
Simit 5

Foyrdam 1

Kapll Nunulyn 50 yrs

[10
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Klocid cap 5
R-loc 5
Dygne 5
Becosul 5

Liv 52 5

Sadhusharan Chauhan 70 yrs
Extac 200
Thav 3-5

Becosul cap 5

Samudri Devi 65 yrs
Ibugeric ply 5
R-loc tab 5

Becosul syp 1
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Liv 52 5

Pratima Devi 35 yrs
Extracef 200 5
Coplox eye drop
Ihue guard

Veve plus 5

R-loc

Baksari Devi 60 yrs

Becosul syp 1

Coplox drop 1

Janeshwar Nuniya 70 yrs

Pcnox 500
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Extracef 200

Flage400

Thue phy 5

Amlokind 5

Devanti Devi 60 yrs.
Ibugeric plus 5
Vebu plus 5

R-loc 5

Amiokind 5

Reeta Devi 40 yrs
RB tone

Inue plus 5

j23
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Pinky Kumari 17 yrs
R.B. tone hp

Amlox 500

Betret

Sonali Kumari 11 yrs
Ibugeric plus tab 5

Becosul syp 1

Nagendra Kumar 3 yrs
Texim o syp 1
Alkacidron syp 1

Becosul syp 1

Lalan Chauhan 45 yrs



207
ibay plus 5
Vebephy 5
Neurobion

Benedryl cough syrup 1

Kameshwar Chauhan 55 yrs
Norflox tab 2 5

Bundy tab

Cycoplay

[bugesic plus 5

Ops power 1

Vishwajeet Kumar 24 yrs
Amlokind cap 5

Codex
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Levosis

Benedryl

Akash Kumar 26 yrs
Scarb cotton 1
Extracef

Ibence py 5

R-loc

Santosh Kunwar 75 yrs
[bugeric plus 5
R-loc

Becosul

Rajendra Chauhan 70 yrs
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Becosul

R-loc tab

Dinesh nuniya 35 yrs

Ibugesic plus 5

R-loc tab 5

Becosul cap 5

Raju Kumar 29 yrs
Norflox

R-loc

Klocid

Cylpum

Band syp

Forderm
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Chanarpariya Nunyien 45 yrs
Ibugesic plus 5
R-loc tab 5

Vebe plus 5

Surajkaliya nunyien 50 yrs
ibugeric plus 5

R=loc

Aarti Devi 24 yrs
Almox 500

Flayl

ATM 500

Benedryl no. 1
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Ops power

Sudama Gosai 56 yrs
Fourdrm 1

Scarb 1

Ibylone 5

Levosis tab 3

Subhagya Devi 65 yrs
Extracef 200 tab 5
Ibugesic plus

R-loc

Becosul

Avinash Kumar 27 yrs

j24
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Almox 500
Cevosis
Benedryl syp 1
Ibugeric
Becosul

Fourderm

Khoosboo Kumari 18 yrs
RB tone syp

Becosul syp 1

S Sangam 54 yrs
Almox
Atom

Levosis

1%
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Asthalin

Ibugeric

Rajpati Chauhan 85 yrs

Neflux 5

Bendyl 3

Ihue 5

[tne 1

Ops power

Minna Devi 42 yrs

Ibugcee plus 5

R-loc

Rebupy

Becosul cab 5
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Sushin Nuniya 78 yrs
Thuee plus 5

Vebu plus 5

Becosul syp 1

R-loc 5

Sharda Devi 50 yrs
[bugeric
R-loc

Becosul cab 5

Nistha Kumari 2.1/2 yrs
Novamox syp
Azix

Synt
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Asthtria

Purigcee syp

Minna Devi 25 yrs
Ibugesic plus 5
R-loc 5

Becosul cap 5

Meera Devi 35 yrs
Almox 5

Levosis 5

Asthalin

[neesic

RB time syp

| 33
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Sandeep Chauhan 45 yrs
Inuee plus 5

Asthalin 1

Danpu Chauhan 7 yrs

Asthalin syp 1

Mamta Devi 25 years
R.B. tone

Becosul

[bugeric

Mandodar Devi 50 yrs
Almox 500 5

Levosis m 3
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Asthalin

IThue ms 5

Mor flox 25

Limcee

Vijaya Nuniya 38 yrs

[buyeric 25

Jigar Kumar 5 yrs

Asthalin

Prema Devi

45 yrs

Ihee plus 5

R-loc 5

38



Norflox 5

Bendyl 5

Koced cap 5

Becosul syp 1

Santosh Kumar 40 yrs

Almox

Levosis

Asthalin 5

Ihbee

Becosul cap 5

Arvind Chauhan 26 yrs

R-loc

Klocid
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Py

Ibugesic plus 5

Becosul syp 1

Saumya Chauhan 40 yrs
Almox cap 5

Levosis 3

Asthalin syp 1

Thauphy 5

Phularo Devi 65 yrs
Ibuyeric plus 5
R-loc

Vebe plus 5
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Urmila Devi 42 yrs ibugeric
R-loc tab 5

Becosul 5

Nikita Kumari 18 yrs

Almox tab 5

ATM 3

Codex

Levosis

Asthalin syp

Ibugeric

Sonali Kumari 5 yrs
Novamox syp 1

Synirt

|26
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Athuslin

Pyrigenic

Ragini Kumari 54 yrs

Movamox

Arix

Sinarest

Asthalin

Binod Chauhan 39 yrs
Levosis

Asthalin

Reeta Devi 45 yrs

Almox

)39
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Asthalin

Veba plus 5

Becosul cap 5

Chandi nuniya 60 yrs

Ibugeric plus 5

R-loc 5

Mahendra mehto 55 yrs

MNami fox

Ibugesic

Aricsic

Circuit House

Ibugesic plus 5

Yo
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Forderm 1

Sinarest tab 10

Sunita Devi neeplus 10

Soni Devi 32 yrs
Almox 500 5
Flagul 400 y 5
[bugesic

Aric 200 ps 5

Bhola Chauhan 50 yrs
Extracef 200 cep 5

Ibugesic py 5

Cyploxloy
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J Y2
Cevosis 3
Rajneesh Kumar 15 yrs
Extracef 200- 5 mg
Ibugeric ps 2-5

Scrab losion 1

Abhay kumar 17 yrs
Almox cap 5

Levo

Ibugesic py 5

Becosul syp 1

Dukhni Kunwar 66 yrs

Extracef 200; 5



Ibugeric

Levosis 3

Bandy tab 2

Aric

Arti Devi 25 yrs

Extracef

ATM 3

Ibugesic

Levosis 3

Dory DT 3

OPS power

Leelawati Devi 45 yrs

Almox 50 cap

225
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ATm cb 3

Ibugeric plus 5

Becosul cap 5

Madan Kumar Mahto 52 yrs
Ibugesic plus 5

Vebu plu 5

R-loc tab 5

Amlokind at cap 5

Suhani

RB Tone syp 1

Hanfax XT 10

Meena Nuniva 50

J
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45~
Ibugeric plus 5
R-loc tab 5

Becosul syp 1

Causem 3

Baghiya nuniya 70 yrs
norflox 5

Almox 500

Phulwanti Devi 36 yrs
RB tone syp 1

Ibugesic tab 5

Panchiya Devi 50 yrs

ibugeric



228

Vebe pH 5

R-loc 5

Pari Kumari 74 yrs
Novamox 125 syp 1
Azik

Sinarest syp 1

Purigcee syp 1

Sughiya Dubar 45 yrs
Bmbcodil syp 1
Bxteef zoo 10

Founderm 1

Geeta Devi 45 yrs
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Ibugeric 5
Syp becosul

R-loc 8

Sanju Kumari 22 yrs
Forclean 1

Lovosis 3

Dr. TB Gaffar
Scarhallri
Fourderm

Lovosis tab 5

Rajpati Devi 50 yrs.

Nee plus tab 6
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R-loc 150 mg 6

Becosul cap 5

Fourderm

Muni Devi 22 yrs.
Almox cap 6
Livsis Mm 3
Bendyl syp 1
Ibugesic puse 6
R-b taise sue 1

Becosul cap 5

Ayansh Kumar Raaj 30 month
Novamox azio syrup

Sinarest asholsye
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Pyrigenic syp

Neupane syp 1

Roopwanti Devi. 45 yrs
Nec plus &

VVeba plus 5

Becosul 5

R-loc 150 mg 6

Suraj Kumar 8 yrs
novamox syp 1
Azio syp 1
Sinarest syp 1
Asthalin syp 1

Newpeplin syp 1



Sunaina Devi 55 yrs

Extracef 200 mg 10

Nee plus 10

R-loc 10

Veba plus 10

Aneeta Devi 45 yrs

Almox cap 10

Levosis m tab 5

Benedryl sue 1

[bugeric 6

Becosul 5

Veho plus 5

Ragni Kumari 6 yrs
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Novamox syp 1
Azio syp 1
Sinarest syp 1
Asthalin syp 1

Becosul syp 1

Piyush Kumar 9 yrs
Almox cap 5
Lonosiz tab 3
Benedryl syp 1

Becosul syp 1

Ashish Kumar 11 yrs
Veba plus

Becosul
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A
Anshu Kumar
7 yrs
Benedryl 1

Neupane sypl

Aryan Kumar 4 yrs
Novamox

Azio syp

Asthalin

Sinarest syp

Becosul syp 1

Rajkumar 26 yrs
Almox cap 10

Benedryl syp 1
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Lovosis plus 5

Becosul cap 5

Poonam Devi 30 yrs
neuplus 10

R-loc 100mg

Chinta Devi 40 yrs
Neeplus

R-loc 150 mg
Becosul syp 1

Almox cap 10

Prem Kumar 6 yrs

Novamox syp 1



236

Azix syp 1 /] W

Sinarest syp 1

Asthalin syp 1

Atwariya Kanwar 65 yrs
Neeplus 1

R-loc 10

Porderm cream 1

Becosul 1

Rani Kumarij 27 yrs
veba plus 10
Neeplus

R-loc 10

Becosul



237

R b tone

Faulder 1

Anil Kumar Rajat 28 yrs
Becosul cap 10

R-loc 150 mg

R.B. tone syp 1

Benedryl syp 2

Meera Devi 26 yrs

Benedryl syp 1

R-b tone syp 1

Cap becosul 10
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Rajnath Mehta 40 yrs
Scarb lather 1
Lovosig 5

Avil 25 mg 10

R-loc 150 mg 10

Nee plus 6

R-B tone syp 1

Power odr 1



Anrajo Devi 60 yrs
Hemf 10,
ORS 2,

Fluro 15

Sony devi 25
hemf 10,

avil 15

Arti Kumara 2 yrs
Cerlac 1,

flask 5

Ruby Dewvi 30 yrs
avil 5,

cremilite 1,
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alit 1

Rita Kuwar 60 vyrs
ibugesic 10,
closet 10,

alkasit 1

Dablo Kumar 17 yrs
Livasin 5,

abosic 5

Karan Kumar 15
almox 10,

bedete cream 1

Gita devi 40 yrs

Pamlin 10,
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vanosil 1,

alkamine 1

Pintooram 32 yrs

arloc 10, alkacitralka 10

Sugreem Manjhi 60 yrs
pambin golden 10,
vabue plus 10

levasin 5,

alkasin 1

Began Ram 62 yrs
VB plus 10
womi gel 1.

fambi 10
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Yamuna Devi 64
Cyclopam 1o,

Beplex forde 1

Rakul Shukla 27 yrs
almox 15,

Livomore 10

Arshi Kumara 4 yrs
webuplus 5,

arplex 1

Bhola Shukla 78 yrs
almox 10,

arbesil 1

Nagendera Ram 33 yrs
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ibugesic 1

Anar Devi 65 yrs
bplex 1,

ibugesic 10

Pushpa Devi 40 yrs
beplox 1,

webuplus 10

Chinta Kumar 52 yrs
levosin 5,

avil 10

Sudanshu Kumar

Benadrl 1



Ragan Kumar 16 yrs

Benadryl 1

Gavyatri Devi 55 yrs
ibugesic 10,

venaril 1

Jairam 70 yrs
arbol 1,

levasin 5

Kanta Devi 55 yrs
ibugesic 10,
webusicplus 10,

vonicef 1

Shrikant Shukla 20 yrs
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almox 10,

neurabion 10

Kushal Kumar 18 yrs
beplex 1,

aftime 1

Shrikant Shukla 18 yrs
almox 500,

ibugensic 10

Uditya Singh 65 yrs
Webuplus 10,

Meuroblon 10

Arit Ram 35 yrs

volini gel 1
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neumbifefe 10,

Chitran Kumar

beplex syp 1

Sarita Kumar
hemf 10,

arloc 10,

Arshu Kumar 16 yrs
pamakrim 1,

btex 1

Riya Kumara 12 yrs
almox 10,
levasin 3,

amobix 1
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Nirpal Devi 36 yrs
webiplus 10,

artad 1

Tonu B yrs
brandy 1,

fizanic 5

Suman Devi 60 yrs
vbplex1(0,

vebugensic 5

Prenav Singh 6 yrs
shivmaol2,
azic 2

Krishiv kumar 1 yrs
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ciplox drop 1,

nozmac 1sinaest 1

Bhola 60 yrs itmel,
Dharatpati Devi 40 yrs
norbifort 1,

bederin cream 1

Shemi Devi 52 yrs
volini gel 1

morbiphol 10

Vikram Ram 52 yrs
itime 1,

vimirul2

Yash Kumar 8 yrs
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azix syrup 1,
sinarest 1

nozmac 1

Neeru Kumari 25 yrs

excacef 10,

atox 5

Manish Kumar

arloc 10,

bplan 1

Rajpasi 55 yrs
artol0,

vhplus 10

Babli Devi 22 yrs
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arto10,

vermicul 1

Amita Devi 40 yrs.
artol0,

brandy 10,
cycopalml0,

azimocl

Ashish Kumar 10 yrs
livasin 5,

piyrogenic 5

Vimal Kumari 19 yrs
nizomec 10,

itemfom10
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Josho Devi 50 yrs
vebiculel,

arto 10

Mamta Devi 25 yrs
hemef 10,

bentex syp 1

Suinana Devi 50 yrs

volini 1, nimbofec 1

Sony devi 23 yrs
hemef 10,

sycopalm 10 artol0

Kanchra devi 25 yrs

pembrikut 10,
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Itanl0, buplexl

Babita 23 yrs
anictab 3,

flydrow 15

Parmila Devi 22 yrs
almox 50,
hempec 50,

lince 10

Poonam Devi

wemill,

bplex sypl

Mahadeo

ibugensic 50
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Argun kumar 11 yrs
brandy 1
Kamlesh 25 yrs

arloc 50

Anshu kumar 4 yrs
excicef 10

piyaric sypl

Nitesh 9 yrs

ciplox 1,

balusil10,

Himanshu Kumar 3 vyrs
excef 5,
flygos,

brandy 2,
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cycopalml

Priyansh Kumar 10 yrs
almox 10,
ibugensic 5,

becasul 5

Vikram Kumar 8 months
novmax 1,
azic 1,

cinarest 1

Manisha Kumar
limcee 10,

almox 10

Sarita Devi 25 yrs
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hemfefl0, becasul 10,

vemicil 1

Sagori Devi 60 yrs
becasul 10

artolD

Shankar Bhutia 20 yrs
ibugensic 10,

artol0

Meena Devi 19 yrs
almox 10.
Becasul 10

flygel 15

Samuj Ranjan
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livix 5,

nimbufret 10

Himanshu kumar 3 yrs
brandy 1, rcu5, exct5
Privansh kumar 10 yrs
almox 10, becasul 5
Vikas kumar

novac 125, avic 1, pengue 1
Manish kumar

becasul 20 limcee 15
Dayanti devi 60 yrs
almox 10, livosin 5
Ashish Kumar

sinarest 1,novomacl
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Virj Kishore 50 yrs

amlokind 10

Abhishek kuamr 18 yrs
amlokind 10 avil 10 limcee 10
Sony devi 23 yrs

vrs 2, betometer 1

Himanshu kumar 40 yrs
livosinl, sinarest 3,

Priya kumari

livosin 5, sinarest 10

Kushab Kumar

amlokind 10, ribox 500, prs 10
Nandini kumari

becasul 2, artol0

Sanjana Kumari livosen 15
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Panshree Paswan

Benadryl 10, burnol 5 flor 5
Rajkawat becasul 10

Nagadevi paswan Benadryl 10, livasen 5
Akshay kumar

amlokind 10, citradil 1

Ruhi Kumar

livisin 3 sinarest 4

ROSHAN KUMAR

Benadryl 1, becasul 5 amlokind 10
Ruby devi

parmakul 10, limcee 10

Satam kumar

Benadryl 5, cycopalm 5

Rameshwar paswan levasin 5, amlokind 1
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RITA KUNWAR 60 YEAR - Ibeyenic plus TAB 10
Rebu plus TAB 10
Rovleri CRL -1
Klocid CP 10
Alkacitm CP 1

Rlociu 10

DABLU KUMAR 17 YEAR - Levorizem ---5

Ambeogic ---- 1

KARAN KUMAR 15 YEAR - Almox 50 mg - 10

Bedusef - 1

GITA DEVI 46 YEAR --- Domlin —cof -10
Xonicul - 1
Rebu tab - 10
R10c - 10

Alkacitron syp - 1

PINTU RAM 32 YEARS---- R 10C tab -10
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46

Betrutt tab aaa- 1

Alkacitron syp ---1

R.P.SHUKLA 65 YEARS --- Almoy30 syp -10
Levrisc M cyp -5
Alkacitron syp - 1

Pomcyingald --- 10

Bepupi =---- 1
SUGRIM MAMNIHI ---- Pamgim -Gold tab -10
60YEARS rebu p3 tab 10

Voniect - 1

Cevonizem tab -5
Dolsyiat syp - 1

Alkacitron syp ---1

BIGAN RAM ---- rebu ply tab -10
62YEARS pamgin gold tab -10

Vorni gel -1
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YAMUNA DEVI 65 YEARS - cyclopan tab 10

Beplex ford syp -1

RAHULKUMR SHUKLA -- almox 50 mg - 1 tab
27 YEARS - Fluye- 40mg tab -15
Pomcuin gel -10

Limue tab -10

Ayushi kumar 4years - vebupy -tab - 5
Replex syp—1

bemely syp - 2

Bhola shukia 70 years - alomx -5 tab 10
Leucim tab -5

Aarbexil sayp -1
Chandler cexi 22 years - betnoved - gel -1

nagendra ram 33years - ibyuc tab -10

vovicel - 1
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Anar devi 65 years - beplex syp -1
Ivogiz m tab -5

Ambexic sayp -1

Devori kumar 67 years - almox 50mg tab - 10
Ivogiz m tab -5

Ambexi syp -1

Ugrim ram - 60 years - Ibugsic pluas tab 10
Cevoxiz m tab -5
Astherlin -syp -1

Venieul -1

Pushpa devi 40years -- itemfv x tab -10
Beplox tab -1

vebupy -tab - 10

Chinta kumar 52y - levoxi m tab -5
Avil 25 mg tab 10

Rloc tab -10
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Anshu kumar 8 years - almox- 500 syp - 10
Levosiz m tab -5

Amboxil syp-1
Shudhemshu kumar 13 years — betnoxed -gm - 1

Rajan kumar 16 years - betoved 1 mg -1

Hamfor XT tab -10

Gyanti devi 55years -- ibugu py -10
Vovirut - 1
vebupy -tab - 10

nerboirrton tab -10

Jai ram 70 years --- ors powder -2
Almox -500 cyp -10
Levosiz m tab -5

Ambexi syp - 1

Kanti devi 55 years - pituy 50mg tab -10
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Ceuexiz m tab -5
Asthelic syp -1
Thugeric tab -10
Vebu tab -1

nerboirrton tab -10

Shrikant shukla 20years - almox syp -10
Thcue py tab -10
Betuetom - 1

nerboirrton tab -10

Kushal kumar 18 years -- R10c tab -10

Beplox fd syp -1

Y¥sha devi 30years -- homfv XT atab -10
Asthlin tab -1

Beplex tab syp -1

Anshu kumar 10 years — beplex fu asyp -1

I tune syp -1
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Urmila Devi 32 years - almox 500-10
Livosil m tab 5
Ibugesic plus 6
Benedel syrup 1

Becosul caps 10

Chitnaya Tara 2 year - Novamox 125syp 1,
asik syrup 1,
sinarest syrup 1
ambrodil syrup 1
pyregesic syp 1

atozdrop 1

Raoshani Kumari 7 yrs sinarest syrup 1
pyrogesic syp 1

azik syrup 1

Lalamani Devi 40 yrs hemfev caps 10

neeplusfan 10
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becasul 10
klocid cap 10

becasul 10

Vikas Singh 34 yrs klocid cap 10
Benadryl syp 1

Volinigel 1

Nisharani 17 ATm tab 3 volini gel 1
Levosin 5 benadryl 1

gbugesic tab 6 becasole 5

Evanti devi 60 yrs almox 500 cap 10 ATm tab 5
levosin 5

ambrodol syp 5

Nandini Kumari 5 yrs novamx 125 syp
1 Azik 100m|
1 burnol 1

pyrigesicsyp-1



Sundri Devi 50yrs
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J&

neeplus 10
volini gel 1

vevo plus tab 1

Kulvanti Devi 45 yrs neelplus tab 10,

Chinta Devi 55 yrs

Ruvi Devi 35 -

Devmani Devi 60 -

klocid cap 10
veva plus 10

volini 1 digene 10

amlokind 10
voloni gel 1
klocid 10
neeples 10

Becasules sypl R toe tab 10

Becasules caps 10

amlokind 10,
becasole syp 1 neeples,

& veba plus tabl10
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Satyam Kumar 6 years novmax syp 1
Azim syp 1

becasole syp 1

Sushant Shekar Kumar 9 yrs gbugesic tab5,
Ciplox ear drop 1,

extacef 5

Sonu Kumar 12 yrs - Levosin 5,
becasole syp 1,
gbugesic tab 5,

estacef 5

Punam Devi 30 yrs ATm tab 5, Levosin 5,
benadryl syp 1 , gbugesic tab 6,

becasole cap 6

Kamla Kuvar 40 yrs- livosin 5
Sinarest tab 10, cap Becasules 5,

scarblotionl
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Prameshwari Paswan 74 yrs neeples tab 10

veva tab 10 volinigel 1

klocid cap 20 Becasules cap 10

Ranging Kumari 74 yrs livosin 3

gbugesic tab 4 excracaf tab 5

Sapna Kumari 8 years livosin 3,

sinarest 5 Becasules syp 1

America Raam 60 yrs Amlokind AT 10
Klocid 10
Lucky Kumar 12 yrs befrnovef gm 1

Bugesrc tab 5

Levosin 3

Rajkumar 10 yrs, 1 Bugesrc 1 levonsim

Rohi Kumari 8 yrs sinarest tab 5 benadryl tab 2
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Ayush Kumar 7 yrs livosin 3 , sinarest 5

Amrita Kumari 7 yrs livosin 3 Asthailm 1

Bugesrc syp 1 exacef tab 5
Upendra ram 55 yrs asthrsol syrp 1

Privanshu kumar 3 months, azik syrup,sinarest

syrup 1 , novamax syrup 1

Nitish kumar 3 months azik syrup, excef 10,

sinarest 1

Choti devi 22 yrs exacef 10, betovet gel sinarest

tab B asthalim syrp 1 , Ibugesic 6
Rota devi 40yrs betovef gel 1 Ibugesic 6

Usha devi 35yrs benadol 3 , avil 125 mg neeples
tab 6
Suneeta devi 30 yrs betovef gel 1, ciplox eardrop

1, Ibugesic 8
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Pushpa Kumari 13 yrs exacef 6, sinarest 6

Ashish Chauhan 23 yrs exacef tab 10, ciplox eye 1,

becasole capsule 10

Shekhar Chauhan 32 almox 10, ATm>50 5,

bedoxven 1, Levosin 5, becasole 5, benadryll

Menu devi almox 5 , Levosin 5,

sinarest 5, fordom 1

Kalu Nunalain 50yrs klocid 5, r toe 5, Divya 5,

becasole 5, livs2 1

Sandhuran Chauhan 70vyrs exacef 1,

ciplox drop 1, becasole 5

Samudri Devi 65yrs [bugesic 5, Rtoe 5,
becasole syp 1, livh2 5
Pratima Devi 35, exacef 5, ciplox 1,

vebeplus 5, rtoe 5
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Basri devi 60yrs becasole 5, Ciplox 1

Janeshwar Noonima 70yrs almox 50 5,

exacef 5, Flagel 5.

Devanti 60yrs Ibugesic 5, vebu ples 5 , amlokind 5
Rita Devi 40 years Rbtone 1, fbu plus 5
Pinky kumara 17yrs Rbtone 1 almox 50 - Stabs
Sonali kumar 11 yrs, begeisc 5,becasul syp 1
Nagendera Kumar 27 yrs Almox5, livasin 3,
Benadryl syp 1
Poonam kumar 3 yrs, texim 1, alkedron 1,
becasul 1
Lalan Chouhan 45 yrs Ibeugesic 5, VB plus 5,
neurobion 5, Benadryl 1
Kameshkar chouhan 55 yrs, norflox 5,
brandy 1, psycopalm 5
Arti devi 24, almox 5, flagel 15, atm 5,Benadryl 1

Sudama5s6 yrs fourdrum 1, scrb 1,livosin 1
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Avinash kumar 27 almox 5, livasin 3 becasul 5,
Benadryl 1
Rajpati Chauhan 55 years norflox 5 brandy 3 ops
powder 2
Meeta Devi 42 years arlock 5 vb5 becasul 5
Sharda Devi 5 years ibugesic 5 becasul 5
Misty Kumari 2 years nowax 1 asics syrup 1
sinarest 1
Neeta Devi 25 years bikasul 5 arto 5
Meera devi 35 yrs, almox 5, livosin 5, rbtm 1
Sandeep chouhan 45 yrs Asthalin Syrup 1,
D Chouhan 7 yrs asthalin syrup 1
Mamta devi 25 rbtime syrup lbecasul 5
Mandadir devi 50 yrs almox 5 levisin 3 limce 5
Vijay bhumia 38 ibugesic 5
Jigar kumar 5 yrs asthalin syrup 1
Prema devi 45 yrs brandy 5 norflox 5 closid 5

becasul 1
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Santosh kumar 40 almox 5 livosin 3 asthalin syrup

1 becasul 5

Argan Chouhan 26 yrs arloc 5 closid 5 becasul

syrup 1

Sabhya Chouhan 40 yrs almox 5 levasin 3 asthalin

1

Phulari Devi 45 yrs ibugesic 5 arto 5

Urmila Devi 42 yrs ibugesic 5 arto 5

Nikita kumara 18 yrs almox 5 atm3 codox 5

Sonali Kumara 5 yrs novmax 1azic 1, cinarest 1

Ragini Kumari 5 yrs novmax1 azic 1 sinarest 1

Vinod Chouhan 39 yrs livosin 3 asthalin 1

Sitadevi 45 yrs almox 5, livosen 3 Vivaplus 5

Mahendera Mehta 55 yrs norflox 5 ibugesic 5 avil 5
Circuit house fordom 1 sinarest 10 knee plus 10

Sony Devi 32 yrs almox 5, flagel 5 avil 5

Bhola Chouhan 55 yrs excef 5, ciplox 1, livasen 3

Rajneesh Kumar 15 yrs scrbl, ibugesic 5, excef 5
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Abhay Kumar almox5, livo3 Becasul syrup 1

Dukhni Kumar 66 yrs excef 5, avil 3 brandy 2

Arti Devi 25 yrs atm3,0ps powder 3, dorydt 3

Lilawati Devi 45 yrs almox 5,atm 5, ibugesic pls 5,

Madan Kumar 52 yes vb plus 5, arto 5,amlokind 5

Meena Bhumiya 50 yrs ibugesic 5, arto 5,
becasul 1

Phoolwanti devi 31 yrs rb tablet 1 ibugesic 5

Pari Kumara 7 yrs Novmax syrup 1, azic 1,
sinarest 1

Dilip Singh 35 yrs excacef 10, fordrom 1

Geeta Devi 45 yrs becasul 1, arto 5

Sanju Kumari 22 yrs livosis 3, forclean 3

Dr T V safar fordon 1, liv 52-5

Rajpati devi knee plus 6, arloc 6 becasul 5,

Munni devi 22 yrs almox 6, Benadryl 1, liv52 3

Ayansh kumar 30 months azic 1, sinarest 1,

newpeck 1
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Roopwanti Devi 45 yes, knee plusé Vb plus 5,
Suraj Kumar B yrs Novmax 1, neuroprep syrup 1
Sunaina Devi 45 yrs excef 10,kneeplus 10,arloc 10
Anita Devi 45 yrs almox 10,liv 52-5, vb plus5
Ragini Kumari novax 1, sinarest 1, becasul 1
Piyush Kumar 9 yrs almox 5,liv 52- 3,Benadry| 1
Ashish Kumar VB plus 5,

Aryaj 4 yrs Novamaxl, Azic 1 sinarest 1

Raju Kumar 26 yrs livosec 5, becasul 5

Chinta Devi 40 yrs knee plus 10, arloc 10,
almox 10

Prem kumar rajak 6 yrs nevomox 1, azic 1,
asthaic 1,

Aithwarya Kumar 65 yrs knee plus 1,

fhordum cream 1

Rani Kumari 10 yrs almox 10, flagel 10,
rb2 syrup 1
Santra devi 24yrs viva plus 10, becasul 10,

knee plus 10
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Anil Kumar Rajak rb syrup 10,arloc 10, brandy 2
Rajnama Mehtaavil 10, kneeplus 6,phordum 1, scar

lotionl
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37. Vikash Kumar 14 years Azax 500mg
Benden 5
Btmotion 7

Btward 10

38. Vikash Ranjan Singh R-loa 15

Pyrigeic tab 10

1. Kamlidevi age - 40Beplex ford syp 1

Klecid-coop 5

2. sunilkumar Mehta age- 34 Itch guard 2

Levorizm 5

3. Samudri Mehta age-60 years Peueecin gold 10
Nutrition feed 10

Hunflexxd 10



Klocid cd 10

4. Khushi Kumari
Levorz 5
Ambexisyp 1

Almox 500 cep 10

5. Kapil Kumar

200 10
Cyclo pen 10
Alkactronsyp 1

Itch guard 2

6. Naksaari Devi
Nuterfield 10

Voni cruel 1

279

age- 75 years Sumt tab 10

Age- 25 years Extra off

age 56Pamcein gold 10
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Ciplexloye one 1

7. Krishna Kumar age 22 years Almox 500 ct 10

8. Dharmendra Chauhan 40 yrs R-loc tab 10
Pamcein gold 10

Vonecr| 1

Nerbienfld 10

Vonocld 1

9. Leelawati Devi 40 yrs Becosolceb 10
Vonocld 1

R 10 c tab 10

Pamcein gold 10

Lincea tab 10
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10. Aryan Kumar 3 yrs Novmox 125 syp 1
Arik syp 1
Sinarctsyp 1
Asdhalonsyp 1

Pyrigeriasyp 10

11. Sadhu Sharan Chauhan 60yrs Pamcin gald 10
Veba plus tab5s

Neurobion fox 10

VoniCr| 1

R-loc tab 10

I tone leyesyp 1

12. Sumagiya Devi 62 yrs Ibugeric plus 10
R-loc tab 10

Becosul tab 5
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13. Rajendra Chauhan 70 yrsibugeric plus 10
R-loc tab 10
Neurcobion for tab 10

Vaolini gel 1

14. Arpita Kumari 13 yrs R-loc tab 10
Dinye tab 10

Becosul tab 10

15. Neeta Devi 26 yrs Extra cef 200 tab 10
Leviciz-mb5

Ambexicsyp 10

Pyrigenic tab 10

Hamfox XT 10

Neurobion fort 10
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16. JANESHWAR Nukiya 50 yrs Ibugeric plus 10
Neurobionfex 10
Vonicl 1

R-loc tab 10

17. Nikita Kumari 17 years Pamcrin gold 10
Levorizcp 5

Becosul tab 5

18. Rajdheer Kumar 19 years Randhir Kumar

Betnoxet gm 1

19. Vishal Kumar 18 years Almox 500 10

20. Shivpati Devi 45 years Almox 500 10
Levosin tab 5

Ambexilsyp 1
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Ibugesicphyz 10

Voni gel 1

Z21. Mitra Devi 50 years Ibugceepy z 10

Vensic gel 1
Becosul tab 5

R-loc 10

2Z2. Narayan Nukiya 50 years Almox 500 10

23. Mani Raj Singh 15 years Monflox 500 tab 10
Levosic mc 5
Ambexicsyp 1

Becosul tab 5

24. Priva Kumari 18 years R-loc tab 10

Denge tab 10
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25. Jayuvanshi Singh 60 years Betroxed gel 1
26. Radheshyam Chauhan 40 years Becosul 10
Liv 52 tab 10

R-loc 10

Bundy tab 2

Almox 50 tab 10

27. Mandodari Devi 45 years Extraef 100

Alkatrontyb 1

28. Pritam Kumar 40 Years Extraofzec 10
Pyriyeric tab 10
Bandy tab 2

Cyelopam tab 10

29, Nitish Kumar 22 Years Ibuyeric ply z 10
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Voni gel 1
Neurcbion fort 10
R-loc tab 10

Dyne tab 10

30. Prema Devi 40 years Cyploxioy 1
Ibylone copy 10
Veri gel 1

Extra ef 200 tab

31. Pritima Devi 45 years Pyrigenic tab 10

R-loc tab 10

32. Reeta Devi 50 Years Beplex Ford syp 1
33. Anurag Kumar 3 years Norflox tab 5

Cyclo 5
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Bendyl 2

R-loc 5

34. Harsh Kumar 12 Years Pyrigenic tab 10
Becosul 10

Vone gel

35. Prashant Kumar 13 Years Ambexilsyp 1
Aziksyp 1

Purigceesyp 1

Bendy plus syp 2

Ceiplox 1

36. Ansh Kumar 64 years Norflox tab 10
Levoriz tab 5

Pyrigenic tab 10
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Ops power 1

37. Bhanghiya Nuniya 86 years Ibugesic plus 10
Valini gel 1

Neurabion 10

R-loc 10

38. Mona Nuniya 45 years Norflox tab 10
Ops power 2
R-loc 10

Pyrigenic 10

39. Sanghiya 55 years Atozomo 1
40. Ankit Kumar 34 Years Nounox 125 syp 1
Aziksyp 2

Atozsyp 1
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41. Laxmi Kumari 11/2 years Almox 500 cp 10

Becosul cab 10

Itrufeccpy 10

42, Abhimanyu Kumar 25 Years Almox 500 tab 10
Becosul tab 10

Ambexicsyp 1

43. Pappu Kumar 22 Years Neurobion fort tab 10

Ibugeric 10

44, Rinku Devi 37 Years Neurobion fort tab 10

Ibugeric 10

45, Vijaya Nuniya 38 Years Itch guard 2
46, Lalita Devi 20 Years Extraaf 200 10

Cyploxloy eye drop
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47. Arjun Chauhan 50 Years Amlox kind AT 10

Ambiafex 10

48. Manju Devi 24 Years Almox 500 cp 10
Leviniz

[truceps 10
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1. Renu Gupta Betnovate 1

Itellagard 1

2. Vijaya Gupta 93

3. Bharat Mehto 193

4. Ashok Mehto 97

5. Shunila Gupta 269

6. Shayam Bihari Mehto 148

7. Bharat Mehto 50 Years Norflox t 2 10

Culnit 10

8. Ashok Kumar Sinagrdsyp

Pyrigenicsyp 1
Novamox 125

Aziksyp 1

9. Suneela Gupta 45 years Amlokind at 10
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Tiban 10

10. Manjeet Kumar Mehta 13 Years Almox 500 6
Betnovate 5

Beuruse 5

11, Sujeet Kumar 10 Years Norflox 5
Cycoplay 5

Ops power 2

R-loc 5

Benelysyp 1

12. Ram Kumar Mehta 12 Years Symbiosike 10
Ibuganic 4
Becosul tab 5

13. Vikash Singh 12 Years Banely ply syp 1
Cycoplay 5
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14. Laddu Kumar 13 Years Symbiosike 10
Becosul 5

Bonely 1

Becosul 10

15. Dev Prakash Kumar 12 Years Penguin 5
Psesul 5

Bentlysyp 1

16. Himanshu Kumar 12 Years Extra cef 100 - 10
Pyrigenic 6

Arobix sypl

17. Sonakshi Kumari 8 Years Norflox 5
Sinarest 5

Lovoris 5
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Asthadua

Bandy syp 1

18. Rakesh Kumar 12 Years Penetrate 10

Becosul 5

19. Prince Kumar Mehta 12 Years Synptoc 10
Levosis 5

Ambexic 1

Asthell

Purnic 5

20. Deepak Kumar 14 Years Becosul tab 5
Bunoly plus Syp 1

Aernosul tab 5

21. Deepak Mehta 14 Years Extraof 100-10
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Pyrigenic 6

Aeroboxilsyp 1

22. Vineet Kumar 12 Years Extraof 100
Pyrigenic

Atozsyp 1

23. Rahul Kumar 9 Years Pyrigenic
Aasul cap 5

Bandy plus syp 1

24, Vishnu Kumar 13 Years Norflox 5
Sinarest 5

Levoris 5

Asthtria sypl

Bandy plus sypl
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25. Sanjana Kumari 13 Years Pyrigenic 10

Becosul 5

26. Mamta Kumari 13 Years Simptik plus 10
Levosis 5

Ambexicsyp 1

Asthelsyp 1

Penises 5

27. Akhilesh Kumar Mehta Becosul cap5s

Benely plus syp 1

Aressol cap 5

28. Shiya Kumari 7 Years Symbiosike 10
Levosis 5

Ambexic 1
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Pyrigenic 5

29, Karan Kumari 7 Years Scrub cap5s
Cilin 500 tab 10
Pyrigenic tab 6

Bandy tab 1

30. ChandanYadav 12 YearsBecosul tab 5
Cilin 500 10

Bandy 1

31. Ranjan Yadav 12 YearsSymbiosikekp 10

Bandy 2

32. Privanka Kumari 13 YearsExtracefix 100

Pyrigenicsyp 1



298
¢
o6
33. Upendra Kumar Singh 11 Years Bandy 2
Cycoplay 5
Navflix 5

Pyrigenic 5

Pos powder 2

34. Santelesh Kumar 12 Years Pyrigenic 10

Nemberic Ford 5

35. Virendra Kumar 11 Years Bandy 2
Cycoplay 5

Psculotab 5

36. Vikesh Kumar 11 Years Hemfevor 10
Becosul 5

Cilinsule 10
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Pyrigenic 10

37. Akhilesh Kumar 11 Years Symbiosike 10
Becosul 5

Bendly 2

38. Vipul Kumar 11 Years Becosul cab 5

Bandy 2

39. Vimlesh Kumar Singh 11 Years Becosul tab 1
40. Surya Pratap Singh 11 yearsPurigcee 10
Bundy tab 2

Becosul tab 5

41. Abhishek Kumar 11 Years Sundertik 10

Levosis 5

Ambexic 1



300

b

R-loc 5

42. Nitesh Kumar Singh 10 Years Extrflex 100 10
Becosul 5

Pyrigenic 10

43. Vishnu Singh 11 yearsBandy 2
Cycoplay 5

Psculo tab 5

44, Chandan Singh 10 years Levosis 5
Sinarest 6

Becosul 5

45. Shankar Kumar 12 Years Symbiosike 10

Levosis 5

Ambexic 1
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Becosul 5

Pyrigenic 10

46. Mukesh Kumar 11 Years Symbiosike 10

Azriksyp 1

47. Raja Kumar 11 Years Extracef 100 .. 10
Pyrigenic 10

Becosul cab 5

48, Shweta Kumari 10 Years Pyrigenic 10
Ambexic 5

Becosul cab 5

49, Kalyani Kumari 10 Years Extraoflow 10
Pyrigenic 10

Becosul tab 5
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Bendyl 2

50. Anjali Kumari 9 years Besoulen 5

Bendyl 2

51. Sunita Kumari Becosul cab 5

Bendy 2

52. Sudhansu Kumar 6 years Symbiosike k-p 10
Lovoris 5
Ambexic 1

Becosul 5

53. Jyoti Kumari 10 Years Extrflex 100
Pyrigenic 10

Becosul 5
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54. Anjali Kurmari 10 Years Symbiosike - 0
Levosis 5

Ambexic 1

Bendyl 1

55. Sani Kumari 12 Years Bandylsyp 1
Pyrigenic 10

Extrflex 10

56. Sughandha Kumari 12 Years Symbiosike 10
Lovoris 1
Sundertiksyp 1

Bandylsyp 1

57. Anmol Kumar 9 Years Bandylsyp 1

58. Gunja Kumari 9 years Bandylsyp 1
Cycoplay 2
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59. Gunja Kumari 9 years Becosul 5

60. shanti Kumar Bandyl tab 2

61. Munni Kumar 12 years Becosul tab 5
Bandyl 1

62. sadhna kumara 10 years Becosul cab 5
Bandy plus syp 1

63. Rukmini kumara Beplex fort syp 1

64. Pramendra Kumar 6 years Pyrigenic 6
Bandyl tab 2

65. Ashish Kumar Mehta Sinarest tab 6
Bandly tab 2

66. Shivansh Kumar Yadav Pyrigenic tab 4
I-tone eye drop

Bandy tab 2

67. Bittu Kumar Mehta Sinatpsyp 1
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Bandy plus 1
68. Kartik Kumar 9 years Levosis 1
Bandy plus syp 1
Sinus syp 1
69. Sashikant Mehta 8 years Levosis tab 1
Sinarest 5
Bandy syp 1
70. Mahesh Thakur B years Bandy syp 1
71. Privanshu Kumar 9 years Bandy plus syp 1
Sinarestsyp 1
Levosis 1
72. Rajnikant Singh 7 years Levosis tab 2
Sinarestsyp 1

Ceiplox plus 1
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73. Diwakar Singh 8 years Levosis tab 2
Bandy plus syp 1
74. Gaurav Kumar Sinaresyp 1
Bandy syp 1
75. Satrughan Singh Levosis m 2
Bandyl plus syp 1
Sinarestsyp 1
76. Arpana Kumari 13 years Levosis sec 2
Bandy syp 1
Sinarestsyp 1
77. Privaranjan Kumari 5 years Bandy syp 1
Beplex Ford syp 1
73. Mahuri Kumari 12 years Beplex fort syp 1
74. Sakuntala Kumari 12 years Aeplex - Fntsyp

75. Deepmala Kumari 9 years Sinarast Tb-4,
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Guasiz 14 Tab 1

76. Shivani Kumari 9 years Bantely Tab-1,

Pyriyac-10, Lucyrin 2-4
77. Sandhya Kumari 9 years Grlyctus Syp-1

78. Shakuntala Kumari 10 years Pyritarece Syp-1,

Extec Flow

79. Sashikant Singh 10 Years Purigaic-6, Beplex-

fip-syrup-1
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THE
JHARKHAND GAZETTE

EXTRAORDINARY
PUBLISHED BY AUTHORITY

Mo, 218 3 Chaitra, 1938 (5)
Ranchi, Wednesday % March, 2016

DEPARTMENT OF INDUSTRIES, MINES & GEOLOGY

NOTIEICATION
The 22" March, 2016

JHARKHAND DISTRICT MINERAL FOUNDATION (TRUST) RULES,
2016

No. Kha. Ni. (Vividh)-76/2015-804/M. Ranchi, Dated-21.03.2016, In
exercise of the powers conferred by Section 15(4) and Section 15 A of the
Mines and Minerals {Development and Regulation) Act, 1957 {(as amended in
2015}, the Government of Jharkhand hereby makes the following rules:-

1. Short title and commencement
(1) These rules may be called the Jharkhand District Mineral Foundation
[Trust) Rules, 2016.

(2) They shall be deemed to have come into force on the b b day of
January, 2015, the day MM{DR) Act 1957 stood amended vide act No. 10
of 2015 dated 26.03.2015 and published vide No. 13, Extra ordinary
Gazette of India, New Delhi, Friday March 27, 2015.

2. Application
(1) These rules shall extend to the whole of the state of Jharkhand, and
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{2} They shall apply to all minerals, as defined in schadule - I/Part A, Part -
B, Part — C and fourth S5chedule asz specified under the Mines and
Minerals (Development and Regulation) Act, 1957 (as amended in 2015)
and any other minerals which the Central Government may by
notification in the Official Gazette notify.

3. Definitions

(1}"Act”™ means the Mines and Minerals (Development and Regulation) Act,
1957 (as amended in 2015);

1. "Affected areas” :-

a) Directly affected areas

a. Village and gram panchayat within which mines are
situated.

b. An area within such radius from a mine or cluster of
mines as may be specified by the S5tate Government,
irrespective of whether this falls within the district
concerned or adjacent district.

c. Villages that significantly depend on the mining areas for
meeting their economic needs and have usufruct and
traditional rights over the project areas, for instance for
grazing, collection of minor forest produce etc. should be
considered as directly affected areas.

b} Indirectly affected areas-Those areas where local population is
adversely affected on account of economic, social and
environmental consequences due to mining related operations.
The major negative impacts of mining could be by way of
deterioration of water, soll and air gquality, reduction In stream
flows and depletion of ground water, congestion and pollution
due to mining operations, transportation of minerals, increases
burden on existing Infrastructure and resources.

c) The DMF shall prepare and maintain an updated list of such
directly and indirectly affected areas by mining related
operations.

(2}  Affected people
a. The following shall include as directly “affected person”

1. As defined under Section 3({C) of right to fair compensation
and transparency in land Acquisition, Rehabilitation and
Resettlement Act, 2013.

2. "Displaced family™ as defined under Section 3(K) of right to
fair compensation and transparency in land Acquisition,
Rehabilitation and Resettlement Act, 2013,

3. Any other as appropriately identified by the concerned gram
sabha.
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b. Persons affected by mining should include people which have legal
and occupational rights over the land being mined, and also those
with usufruct and traditional rights.

c. Affected families should be identified, as far as possible, in
consultation with local/elected representatives of gram sabha.

d. The DMF shall prepare and maintain an updated list of such affected
persons/ local communities.

{3) “"beneficiaries” mean the affected persons as identified by
the Management Committee

(4) “District Mineral Foundation” means a statutory trust
established as a non-profit body by the Government in all
districts affected by mining or mining related operations, in
accordance with Section 9B of the Act;

(5) “Government” means Government of Jharkhand;

(&) “Gram Panchayat” means an institution of self-government
for the rural areas as defined under Article 243(d) and 243B of
the Constitution of India;

(7) “Gram Sabha” means a body consisting of persons registered
in the electoral rolls relating to a village comprised within the
area of Panchayat at the village level as defined under Article
243(b) of the Constitution of India;

(B)"Rules” means the Jharkhand District Mineral Foundation
(Trust) Rules, 2016:

(9)“Trust” means the District Mineral Foundation, which is a
statutory trust as notified by the Government of Jharkhand to be
governed by its own rules and regulations so notified under
these Rules.

(10) "PMEKKY “, Means Pradhan Mantri Khanij Kshetra Kalyan
Yojana

4. Objective of the Trust
As defined in District Mineral Foundation (DMF) Trust vide
notification no. 2435/M dated 24.11.2015

5. Composition and management of the Trust; As per DMF Trust
vide notification no. 2435/M dated 24.11.2015
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6. Power and functions of the trust:- Besides the power conferred
upon the trustees under clause 7 and clause 10, the managing
committee shall also be responsible for Collection of Funds from
lessees/ licencee/ permit holders/ auctioneer in the manner
prescribed below.

Collection of contribution to DMF fund:-

1.

(i) Ten per cent of the royalty paid in terms of the second schedule to the
Mines and Minerals ({Development and Regulation] Act, 1957 (67 of
1957) (herein referred to as the said Act) in respect of mining leases or,
as the case may be, prospecting licence-cum-mining lease granted on
ar after 12 January, 2015 ; and

(ii) Thirty per cent of the royalty paid in terms of the second schedule to the
said Act in respect of mining lease granted before 12" January, 2015.
[as contained in Ministry of Coal, notification new Delhi, the i7"
September, 2015, G.5.R. 715(E})]

(iii) Ewvery holder of a mining lease or a prospecting licence —cum-Minng
lease in respect of coal and lignite and sand for stowing shall, in
addition to the royalty paid to the District Mineral Foundation of the
district in which the mining operation are carried, an amount at the
rate of
a. Ten per cent of the royalty paid in terms of the second schedule to
the Mines and Minerals (Development and Regulation) Act, 1957 (67
of 1957) (Herein referred to as the said Act) in respect of mining
lease or, as the case may be, prospecting licence -cum- mining lease
granted on or after 12 January, 2015 and

b. Thirty percent of the royalty paid in terms of the Second Scheduled
to the said Act in respect of mining lease granted before y bl
January, 2015. [as contained in Ministry of Coal, notification new
Dethi, the 20" October, 2015, G.5.R. 792(E)]

2. The managing committee shall appoint a treasurer from the
members of the managing committee whose tenure shall be co-
terminus with his/her membership in the managing committee

3. Mode of Payment of contribution: - By way of Bank draft at the
rate specified in this rule, drawn in favour of DMF Trust, (NAME
OF DISTRICT), payable at (name of the District).

{(4) The Managing Committee shall be responsible for —
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(a) Coordinating, consolidating and developing the annual
plan of the Trust as per the provisions laid in the guidelines
of Pradhan Mantri Khanij Kshetra Kalyan Yojna (PMKKKY).

(b) Approving the lists of work under Priority and other
priority areas beneficiaries as identified by the committee;

(c) Distributing monetary benefits through bank transfer to the

beneficiaries under extreme cases on approval of the
Governing Council.
Explanation: Families displaced by very old mines and
resettled in a different village, as identified under Rule
12(3)(e)(ii), shall not be considered as beneficiary. For the
purpose of this sub-rule, for distributing monetary benefits
priarities shall be given to those living below poverty line,
orphans, widows, single mothers, physically challenged
persons, senior citizens, etc.

(d) Undertaking such other activities as are in furtherance of
the objective of the Trust, and as per the provisions laid in
the guidelines of PMKKKY.

{e) Appointing officers to run the Trust and auditors;
however, these appointments shall require ratification by
the Governing Council;

(f) Organising meetings of the Trust;

(g) Presenting audit reports for ratification to the Governing
Council.

7. Meetings of the Trust:- The meetings of the trust (Governing
Council and managing committee) shall be held as laid in clause
8 and clause 10 of the DMF trust deed.
8. Power and functions of the Gram Sabha in affected areas
(1) The Gram Sabha in consultation with the Mukhiya / Up-
mukhiya shall identify work to be carried out under priority
and other priority area according to the following process —

{a) Prepare a list of activities and maintain a register
containing relevant details of them;

{(b) Upon verifying the prospective activities the Gram 5abha
shall pass a resolution and forward the same to the
Managing Committee. The Managing Committee can verify
but not override the activities to be carried upon. If the
Managing Committee has any objection to the list as
submitted, it shall send it back to the Gram Sabha with
appropriate reasons and specific comments in writing.
However, once a revised list is forwarded to the Managing



313 31

b Tharkhand Gazette (Extraordinary), Wednesday 23® March, 2016

Committee by the Gram Sabha addressing the concerns, it
shall be approved and passed by the Managing Committee
and forwarded to the Governing Council for approval.

(c) The quorum of the Gram Sabha meeting where a
resolution will be passed, shall not be less than 50 percent
of all members of such Gram Sabha, and shall include
members belonging to the Scheduled Castes, Scheduled
Tribes, Other Backward Classes and women in general
proportion to their population. At least one-third of the
members present must be women;

(d) The gquorum of the Gram Sabha to pass any resolution
with respect to identifying the activities would require the
presence of at least 50 per cent of the representatives of
the said village. The resolution shall be passed by a simple
majority.

(2) The Gram Sabha in consultation with the Mukhiya / Up-
Mukhiya shall be responsible for identification of
developmental schemes/works for the village that may be
supported by the Trust Fund formulation of criteria for fixing
their priorities, and developing an annual plan as described
under Rule 9.

(32) The Gram Sabha shall be responsible for the monitoring
of the developmental schemes/works supported by the Trust
Fund.

9. Development of annual plan
(1) The Trust shall develop an annual plan which shall be
operational for one financial year.

(2) The annual plan of the Trust shall include the type and
quantum of developmental schemes/ as per the provisions
laid in the guidelines of PMKKKY for which the Trust Fund shall
be wused. Such developmental schemes/works shall be
implemented within a defined timeframe for the benefits of
affected areas and affected persons therein.

(3) The fund allocation for warious developmental
schemes/works shall be as provided in the guidelines of
PMEKKY.
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(4) The process of developing the annual plan shall strictly
adhere to the principles of bottom-up approach, involving the
Gram Sabhas of affected areas in consultation with the
Mukhiva / Up- Mukhiya. The Governing Council and the
Managing Committee shall be invelved in respective
capacities as provided under these Rules.

(5) The Trust shall commence the annual planning process
at the beginning of the fourth financial quarter every year, for
the developmental schemes/works to be executed in the
following financial year.

(6) The Managing Committee at the beginning of the fourth
financial quarter, shall inform respective Gram Sabhas of
affected areas about the funds available (provisional) for the
year. Funds / works shall be allocated for the activities for
each Gram Sabha in such manner that it is proportionate to its
population.

(7) In accordance with the funds provisionally earmarked,
each Gram Sabha shall prepare an annual plan for the
deployment of such funds for wvarious developmental
schemes/works,

(2) The Trust shall take initiatives for training and capacity
building of Gram Sabhas of affected areas for preparation of
such plans at the beginning of planning process.

(9) The developmental schemes/works for which the funds
shall be used shall be identified in @ manner enumerated in
PMKKKY. Every identified developmental scheme/work shall
also have a verifiable and time bound ocutcome component.

{10) The Gram Sabhas in consultation with the Mukhiya / Up-
Mukhiya shall submit their respective annual plans to the
Managing Committee by the middle of the fourth financial
guarter. The Managing Committee shall consolidate all the
annual plans received from Gram Sabhas of affected areas
and prepare a consolidated annual plan for the Trust by the
end of fourth financial quarter of the year.
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(11) The annual plan of the Trust shall include a compendium
of such plans submitted by Gram Sabhas of affected areas
besides other planned activities of the Trust for the financial
year. The consolidated annual plan of the Trust shall also be
guided by the provisions laid in PMKKKY for allocating the
Trust Fund to various Gram Sabhas.

(12) The annual plan of the Trust shall be finalized by the
Managing Committee in consultation with the Planning
Committee of the Governing Council by the end of the fourth
financial quarter and submitted to the Governing Council. The
Governing Council shall review and pass the annual plan

unanimously as provided under Clause 7 of the DMF Trust
Deed.

10. Trust Fund
(1) The trust fund shall comprise the funds received from
lessees/ licencee/ permit holders/ auctionee of major and
miner minerals as laid in clause 12 of the DMF Trust Deed and
Rule — & of DMF Rule.
(2) The Government may give financial assistance to DMF
Trust by way of loan, capital grants or other payments.

11. Operation of the Trust Fund:-

(1) The Trust Fund shall be kept In one or more
scheduled commercial Nationalized Banks through bank
account(s) in the name of the Trust and all such
account(s) shall be operated under the joint signatures
of member secretary and treasurer of the Managing
Committee (Trust).

(2) The Trust shall maintain the books of accounts of
this Fund.

12. Expenditure from the Trust Fund: - The expenditure from this
fund shall be made in accordance with the provision laid in
clause 14 of the DMF Trust Deed and as per the provisions given
in PMKEKRY.
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13. Accounts and audits: - The accounts and audits of the trust
contribution and expenditure shall be done as laid in clause 16
of DMF Trust deed.

14. Penalty and recovery of contribution to Trust Fund
(1) The licensee shall make the required payment to the
Trust in the same frequency as the licensee is required to pay
rayalty to the Government.

(2) In case the licensee fails to make the required payment

to the Trust on time, then following shall apply —

(3)
(a) in addition to the principal amount so payable, a 12
per cent interest shall incur to the licensee from first date
of the default, which the licensee will be required to pay
for the following three months to the Trust as applicable;

(b) In case the licensee continues to default after the
expiry of the stipulated three month period, then in
addition to the principal amount so payable, a 20 per cent
interest shall incur to the licensee for the next three
months;

(c) In case of failure to make the required payment
after six months from the date the licensee first started to
default on the payment, the Government shall initiate
appropriate legal proceedings against the licensee;

(d) In case the licensee does not make the reguired
payment for one year, the mining licence shall be
recommended for suspension to appropriate authority.

(4) In case any member of the Trust is found to steal, purloin
or embezzle any money or other property whereby the Trust
Fund may be exposed to loss, shall be subject to the same
prosecution as any person, not a member, would be subject
and liable to in respect of the like offence.
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15. Review clause
The Government shall review and revise the provisions
declared under such Rules every ten years, to remain
effective to uphold the "objectives” of the Trust.

By the order of the Governor of the
Jharkhand
Anand Mohan Thakur,
Joint Secretary to the Government.
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Annexure — |
FIRST SCHEDULE

Guidelines of PMKKKY published vide No. 16/7/2015-M.VI (Part)
Government of India, Ministry of Mines, New Delhi Shastri
Bhawan Dated 16" September 2015

Govt. of India vide letter dated 16.09.2015 has stated that DMF shall be
deemed to have come into existence with effect from 12" of January, 2015,
Ministry of Mine has given a direction to include minimum provision for the social and
infrastructure needs of the population and area and keeping this in mind has framed
Pradhan Mantri Khanij Kshetra Kalyan Yojna{PMKKKY) and under the provisions laid in
section 20A has directed to incorporate PMKKKY into the rules framed for DME

Under this Yojna the rules to be made shall have the following provisions.

1. Identification of affected areas and people to be covered under the PMKKKY

(1) Affected area
a) Directly affected areas-
a. Village and gram panchayat within which mines are situated.

b. An area within such radius from a mine or cluster or mines as may
be specified by the State Government, irrespective of whether this
falls within the district concerned or adjacent district.

c. Villages in which families displaced by mines have resettled/
rehabilitated by the project authorities.

d. Villages that significantly depend on the mining areas for meeting
their economic needs and have usufruct and traditional rights
over the project areas, for instance for grazing, collection of minor
forest produce etc. should be considered as directly affected
areas.

b) Indirectly affected areas- Those areas where local population is
adversely affected on account of economic, social and
environmental consequences due to mining related operations.
The major negative impacts of mining could be by way of
deterioration of water, soil and air quality, reduction in stream
flows and depletion of ground water,congestion and pollution due
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to mining operations, transportation of minerals, increases burden
on existing infrastructure and resources.
c) The DMF shall prepare and Maintain an updated list of such
directly and indirectly affected areas by mining related cperations.
(2) Affected people
a. The following shall include as directly affected person

a) As defined under Section 3(C) of right to fair compensation and transparency in
land acquisition, rehabilitation

b} As defined under Section 3{K) of right to fair compensation and transparency in
land acquisition, rehabilitation

¢} Any other as appropriately identified by the concerned gram sabha.

b. Persons affected by mining should include people who have legal and
occupational rights over the land being mined, and also those with
USUFRLUCT and traditional rights.

c. Affected families should be identified, as far as possible, in consultation
with local/elected representatives of gram sabha.

d. The DMF shall prepare and maintain an updated fist of such affected
persons/ local communities,

2. Utilisation of Funds
1)Scope of PMKKKY

The PMEKKY may cover the activities listed below:

High priority areas-at least 60 % of PMKKKY funds to be utilized under these heads:

a, Drinking water supply — centralized purification system, water treatment plants,
permanent/temporary water distribution network including standalone facilities for
drinking water, laying of piped water supply system.

b.Environment preservation and pollution control measures effluent treatment
plants, prevention of pollution of streams, lakes, ponds, ground water, other water
sources in the region, measure for controlling air and dust pollution caused by
mining operations and dumps, mine drainage system, mine pollution prevention
technologies and measures for working or abandoned mines and other air, water &
surface pollution control mechanisms required for environment-friendly and
sustainable mine development.

¢, Health care- the focus must be on creation of primary/ secondary health care
facilities in the affected areas. The emphasis should not be only on the creation of
the health care infrastructure, but also on provision of necessary staffing,
equipment and supplies required for making such facilities effective. To that extent,
the effort should be to supplement and work in convergence with the existing
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health care infrastructure of the local bodies, state and Central government. The
expertise available with the National Institute of Miners' Health may also be drawn
upon the design special infrastructure needed to take care of mining related
illnesses and diseases. Group insurance Scheme for health care may be
implemented for mining affected persons,

d.Education — construction of school buildings, Additional class rooms, Laboratories,
Libraries, Art and craft room, Toilet blocks, Drinking water provisions Residential
Hostels for students/teachers in remote areas, sports infrastructure, engagement of
teachers/other supporting staff, e-learning setup, other arrangement of transport
facilities|bus/van/cycles/rickshaws/etc.} and nutrition related programs.

e. Welfare of Women and Children- Special programme for addressing problems of
maternal and child health, malnutrition, infectious diseases, etc. can be taken up
under the PMEKKY.

f. Welfare of aged and disabled people = Special programme for weltare of aged and
disabled people.

g. Skilf development- Skill development for livelihood support, income generation and
economic activities for local eligible persons. The projects/ schemes may include
training, development of skill development center, self-employment schemes,
support to Self Help Group and provision of forward and backward linkage for such
self-employment economic activities.

h.Sanitation — Collection, transportation & disposal of waste, cleaning of public
places, provision of proper drainage & Sewage Treatment Plant, provision for
disposal of fecal sludge, provision of tollets and other related activities.

Other priority Areas — Up to 40% of the PMKKKY to be utilized under
these heads.

a. Physical infrastructure — providing required physical infrastructure — road, bridges,
railways and waterways projects,

b. Irrigation - development of alternate sources of irrigation, adoption of suitable and
advanced irrigation technigues.

c. Energy and Watershed Development - Development of-alternate source of
energy{including micro-hydel) and rainwater harvesting system. Development of
orchards, integrated farming and economic forestry and restoration of catchments,

d. Any other measures for enhancing environmental guality in mining district.

2| General Guidelines

a.The development and welfare activities to be taken up under the PMEKKKY should
be, as far as possible, in the nature of complementing the ongoing
schemes/projects being funded by the 5tate as well Central Government. Activities
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meant to be taken up under the 'polluter pays principle’ should not be taken up
under the PMKKKY, However, without prejudice te the power of the Foundation,
efforts shall be made to achieve convergence with the State and the District Plans
so that the activities taken up by the Foundation supplement the development and
welfare activities and are treated as extra-budgetary resources for the State Plan.

b. An amount not exceeding 5% of the annual receipts of the Foundation subject to an
upper limit fixed by 5tate government may be utilised for administrative,
supervisory and owverhead costs of the Foundation. As far as possible, no
temporary/permanent posts should be created under PMKKKY, Any creation of
temporary/permanent posts and purchase of vehicle by the foundation shall
require prior approval of the State Government, However, minimum required staff
can be engaged on contractual basis.

c. If the affected area of a mine in one district also falls in the jurisdiction of another
district, such percentage of amount collected from the mine by the Foundation, as
may be decided by the Government, shall be transferred to the Foundation of the
other district concerned for taking up the activities in such areas. A project that is
far benefit of the affected area/people, but stretches beyond the geographical
boundary of the district should be taken up under the PMEKKKY after obtalning prior
approval of the State Gowvernment. Projects for development for common
infrastructure like construction for roads, bridges etc. In excess of the limits
specified in regard to the priority for fund utilization, on a case to case basis, may
also be taken up for projects of importance to the District. The prior approval of the
State Government, before taking up such works in excess of the limits of fund
utilization.

d. A reasonable sum of the annual receipts should be kept as endowment fund for
providing sustainable livelihood.

3)Special provisions for scheduled areas

The process to be adopted for utilization of PMKKKY funds in the
scheduled areas shall be guided by the provisions contained in Article
244 read with Schedule V and Schedule VI to the Constitution relating
to administration of the Scheduled Areas and Tribal Areas and the
Provisions of the Panchayat (Extension to the Scheduled Areas) Act,
1996 and the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act, 2006.

In respect of villages affected by mining situated within the scheduled
areas:

(i) Approval of the Gram 5abha shall be required

a) For all plans, programmes and projects to be taken up under PMEKKKY.
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b) identification of beneficiaries under the existing guidelines of the
Government.

(i) Report on the work undertaken under PMKKKY in the respective village shall be

4,

5.

6.

furnished to the Gram Sabha after completion of every financial year.

[Gram Sabha will have same meaning as assigned to it for the purpose
of implementation of the Provisions of the Panchayat (Extension to
the Scheduled Areas) Act, 1996 (Act 40 of 1996)]

Implementation of Works/ Contracts

Works/ goods may be procured by the DMF after following the due procedure
prescribed by the respective State Government for such procurements.
Transfer of fund to all agencies and beneficiaries shall be into their bank account.

Compliance of Transparency
{1) Each Foundation will prepare and maintain a website on which, inter-alia,

fallowing information will be hosted and kept updated:-

i. Details of composition of the DMF/bodies of DMF (if any).

ii. List of areas and people affected by mining.

iii.Quarterly details of all contribution received from lessees and other.

Iv.All meeting agenda, minutes and action taken reports (ATRs) of the DMF.

v. Annual Plans and budget. Work orders, Annual Report.

vi.Online status of ongoing works — implementation status/progress of all the
projects/programmes being undertaken under PMKKKY should be made
available on the website, including description of work, details of beneficiaries,
estimated cost, name of implementing agency, expected date of
commencement and completion of work, financlal and physical progress upto
last gquarter etc.

vii.List of beneficiaries under various welfare programme.

viil. Voluntary disclosure under RT| Act.

Audit
The accounts of DMF shall be audited every year by the Chartered Accountant

appointed by the DMF, or in such other manner as the Government may specify,
and the repert thereof shall be placed in the public domain along with the Annual
Report.
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7. Annual Report
a. Every year, within three months from the date of closure of the financial

year, the DMF shall cause to prepare an Annual Report on jts activities for
the prescribed financial year and place it before the DMF.

b. The Annual Repert will be submitted to the Government within one maonth
from date of Its approval by the DMF and will also be hoisted on the website
of the foundation.

c. The annual report of each foundation shall be laid before the state
Legislative Assembly.

Printed & Published by the Superintendent of Jharkhand Government Press, Doranda, Ranchi.
Jharkhand Gazene (Extraordinary) 2 185—30.
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kathautia Open Cast Coal Mine
M/s Hindalco Industries Limited

Coal Production Details
FY UOM |Production
2017-18 Ton 800,000.00
2018-19 Ton 797,717.00
2019-20 Ton 54,871.59
2020-21 Ton 46,327.05
2021-22 Ton 365,522.48
Upto Dec-22 |Ton 79,316.45

Total 2,143,754.57
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145
kathautia Open Cast Coal Mine
M/s Hindalco Industries Limited
OB Removal Details
FY UOM |Production
2017-18 Cum. 7,066,904.19
2018-19 Cum. 6,290,546.46
2019-20 Cum. 1,821,437.03
2020-21 Cum. 1,118,172.02
2021-22 Cum. 2,338,515.62
Upto Dec-22  |Cum. 971,859.03
Total 19,607,434.35
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Item No. 1 [Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
{By Video Conferencing|
Original Application Mo, 2052022
Rapa Singh Chouhan Applicant
Versus

State of Jharkhand Hespondent
Date of hearing: 22.04.2022

CORAM: HON'BLE ME. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMEER
HON'ELE DR. AFROE AHMAD, EXPERT MEMEER

Application is registered based on a complaint received by Post

ORDER
1. The grievances in the present letter petition sent by Mr. Eana
Singh Chouhsn and other residents of village Padwa P.O- Rajhara Distt.-
Palamu, Jharkhand are that Kathotia Coal Mines Hindalco Ltd., is
illegally transporting coal through Ambey Mining Pvt, Lid. from NH- 75
to Rajhara Coal Mines site by use of [00s of HYWA wehicles through
narrow 10 feet wide roed m thickly populated area day and night causing
severe air and noise pollution. The dust generated is creating breathing
problems for the inhabitants of the locality and Is alzo damaging the
green trees. Big trees have been illegally cut. Excessive coal mining has
alsa led to huge mountains fheaps of codl dumps and water [ével has also
depleted in the surrcunding area resulting in shortage of drinking water

causing hardships to the inhabitants and animals.
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= In view of the serious allegations made in the present lefter
Petition, it would be appropriate to have a factusl and action taken
report from a Joint Committes compriging of representatives of CPCB
and State PCB, Director, Department of Mines and Geology, Government
of Jharkhand and District Magstrate, Palamu, Jharkhand. The State
PCE will be the Nodal agency for coordination and compliance, The Joint
Committee may meet within four weeks, underntake site visits, look into
the grievances of the applicants and take requisite action by following
chae process of law, Facrual and action taken report may be furnished
within two months by e-mail at judicial-ngteegov.in preferably in the form
of searchable PDF/OCR Suppert PDF and not in the form of Image PDF.

List the matter for further consideration on 14/07 /2022

A copy of this order, along with a copy of the complaint, be
forwarded to the CPCB, State PCB, Director, Department of Mmnes and
Geology, Government of Jharkhand and District Magistrate, Palamu,

Jharkhand by e-mail for compliance.

Arun Kumar Tyagi, JM

Dir.afroz Ahmed, EM

April 22, 2022
Original Application Mo, 20572022
Al
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Factual Report of Committee app ointed by the Hon'ble
National Green Tribunal in the matter of Rana Singh
Chouhan vs State of Jharkhand (Original Application

No.205/2022) vide order dt.22.04.2022
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1. INTRODUCTION

The Hon'ble National Green Tribunal is currently hearing In the matter of Rans
Singh Chouhan vs State of Jharkhand (Original Application No.205/2022) vide
order di.22.04.2022 in which the petitioner Rana Singh Chouhan, village Padwa
P.O- Rajhara, Distt.- Palamu has complained that Kathotia Coal Mines Hindaleo
Ltd., is illegally transporting coal through Ambey Mining Pvt,, Ltd. from NH- 75
to Rajhara Coal Mines site by use of 100s of HYWA vehicles through narrow 10
feet wide road in thickly populated area day and night causing severe air and noise
pollution. The dust generated is creating breathing problems for the inhabitants of
the locality and is also damaging the green frees. Big trees have been illegally cut.
Excessive coal mining has also led to huge mountains/heaps of coal dumps and
water level has also depleted in the surrounding area resulting in shortage of
drinking water causing hardships to the inhabitants and animals.

The Tribunal, vide its order d1.22.04.2022 constituted a 4-pérson commitiee
10 verify the factual position on the ground. The Joint Committee comprising of
representatives of CPCB and Stale PCB, Director, Department of Mines and
Geology, Government of Jharkhand and District Magistrate, Palamu, Tharkhand.

Committee members are as follows:-

. Sri 5.P Kujur, Additional Director of Mines, Representative of
Department of Mines and Geology
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. Sri Surjeet Kumar Singh, Additional Collector, Representative of
Distriet Magistrate, Palamu

u.  Sri G.P Singh, Scicntist “D” Representative of Central Pollution
Control Board

V. Sri Gopal Kumar, Regional Officer, Representative of Jharkhand State
Pollution Control Board

The committee conducted its visit to the Site on 24,06.2022. This report presents

the findings emerging observations made and Telephonic discussions held with the
petitioner and the respondent during the field wisit, and perusal of related
documents by the committee. We then summarise key points that emerged from
field observations.

2. BASIC INFO TION REG G

Initially Kathotia Open Cast Coal Mines (0.80 MTPA) grantcd to M/s Usha
Martin Ltd, Located in village Kajri, Garikhas, Palhekhurd, Sika, Sakhui and
Rateara, Tehsil-Daltonganj, Dist-Palamu vide EC letter No-1101 5/2006-LA.TI{M)
Dated-10* June, 2006 later the Mine lease sransfer to the Ms Hindalco Industries
L1d., Mumbai, Maharastra Vide Letter Wo-J11015/61/2006-LA-11(M) Dated-16°
April, 2015 The lease area of the project is 938.27 Ha of which 55.98 Ha is
agriculture land and £82,29 ha is wasteland of total lease area , Area for excavation
s 687.93 Ha. , 4.0 ha, for slomge of Top Soll dumps, 71.97 Ha for OB dumps , 2.0
Ha for infrastructure , 1.0 Ha, for Roads, 40.09 ha. for storage of Greenbelt, 3.50

3
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Ha for tailing pond, and 125.51 ha is undisturbed land, The project is located near

1o koel River flow at & distance about 500 metre, Mined Cosl is Transporting
through Rajhara Siding.

3. FIELD OBSERVATIONS

3.1 Major issues/Petitioner's Allegation:

3. 1.1 Allegation #1:

Kathotia Coal Mines Hindaleo Ltd., is illegally transporting coal
through Ambey Mining Pvt., Ltd. from NH- 75 to Rajhara Coal Mines
site by use of 100s of HYWA vehicles through narrow 10 feet wide road
in thickly populated area day and night causing severe air and noise
pollution. The dust generated is creating breathing problems for the
inhabitants of the locality and is also damaging the green trees. Big trees
have been illegally cut.

Observations by the Committee:

i. No mining was going on at the time of inspection. It was reported by
Project proponent that due to exhaust of mineable land the mining had to
be stopped.

i As the mining was not going on at the time of inspection, the actual status
of air and noise pollution in the arca near the narrow road cannot be
nuuludm::umnlynndnmdhhummﬁmmdinﬂrmlsimﬁm
However poor quality of ambient air quality cannot be ruled out as
K athotia Coal Mines Hindaleo Lid. is transporting coal by use of HYWA

vehicles through narrow 10+12 feet wide Road between the Colliery More
4
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to Rajhara Railway Siding about 700-800 metre road in thickly populated
ares.

iil.  There are chances of Accidents, Air and Moise pollution of Panda village
but there is no alternate route for transportation of coal as reported. The
committee is of the view that the mining authorities in association with the
concemed department should think of widening the road or opt for amy
other road to avoid this narrow road and proper arrangement of water
sprinkling for suppression of dust and proper lighting amrangement should
be made to ensure proper visibility. Also there is no record on Forest

Department for catting of big trees.

Figure 01 Coal Transportation Route

3.1.2 Allegation #2:

Excessive coal mining has also led to huge mountains/heaps of coal
dumps and water level has also depleted in the surrounding area
resulting in shortage of drinking water causing hardships to the

inhabitants and animals, :
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tions by the Committes:

The Committee has visited the site and observed that there is OB
(overburden) and also concurrent filling is being done by the unit.

Coal production data for the past two years (2020-21= 46327 and 2021-
22= 165522) shows that there is no excessive coal mining. On an average
the unit has produced of FY 2020-2021 less than 127 tons of coal per day
and for FY 2021-2022 less than 1000 tons per day which is much less
hence no excessive coal mining and dump is found,

The unit has present data of Ground Water Table monitoring of last one
year, there is no significant change in water table has been observed
{Datz of ground water table is attached).

The unit has also submitted no objection certificate (NOC) for ground
water abstraction (Aftached). Coal mining details of last two Yeur is
aftached.

4. RECOMMENDATIONS: -

Based on the above findings, the committee recommends as follows:-

4.1

42

It Should be ensured that the mining suthority should provide continuous
online PM10 Analyser near Rajhara Thana between the Naow transporting
areas (Colliery More to Rajhara Railway siding) and connect it to JSPCB
and CPCB server and ensure its continuous operation with an objective to
ensure that ambient air quality in the area must meet the standard ambient &ir

quality.

Monitoring of quarterly Ground water level from third Party and Pizeometre

detail of every month shall submit the report to the Concern departments.
B
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4.1 Proper watar sprinkiin
i B GROE outa. @ and lighling arrangessent should be maintained along

4.4 Wherever possible n‘l:ﬂnp proper plantation end green balt
4.5 Overloading as well as spillage froin the Ioaded vehicle must rot be allowad as

per rule.
]
LV _
i ‘
.
{Gopal Kumar), {G.P Singh)
Regional Officer, Scientist “D”, RD Kolkata
JSPCB, Ranchi '
; ‘!:"I-"'J
o
150\
{5.P Kujur) {Surjest Kumar Singh)
Additional Directors of mines Additional Collector,
District- Palamu

Govt of Jharkhand
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—— | JHARKHAND STATE POLLUTION CONTROL BOARD

———— | TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
% Telephone: D65 1-2400850 (Fax)' 240085 /24008520240 1 B47/24000727240013

-
JEEEE

Ref. No.:-. |5 =lF I3 Ranchi, Dated: - 'E'Ez'lalf' leay
From,

Y. K.Das
Member Secretary
Tao.

The Project Officer,

Kathautia Open Cast Coal Mines

Mis Hindalco Industries Lid.,

P.0.- Naudiha, Dist- Palamu- 822123,
Jharkhand

Sub:- Show Cause notice under section 33A of the Water (Prevention & Control
of Pollution) Act 1974 and under section 31 A of the Air (Prevention & Control of
Pollution) Act, 1981 and in light of the directions issued by the Hon"ble NGT(PB)
in its order dated 22.04.2022 in O.A No. 205/2022 in the matter of Rana Singh
Chouhan Vs State of Jharkhand- Reg.

Sir,

With regard to the subject stated above, it is o inform that a four-member Joint
Commitiee was constituted by the Hon’ble NGT{PB) in its order dated 22.04,2022 in
0.A No. 205/2022 in the matter of Rana Singh Chouhan Vs State of JTharkband. The
said Joint Committee has conducted an inspection on 24.06.2022 with respect 1o the
grievances presented before the Hon'ble NGT by Mr. Rana Singh Chouhan and other
residents of the village Padwa, P.0O.- Rajhara, Dist- Palamu, Jharkhand, During the
said inspection the following observations' recommendations were made which are as
follows:

. Proper water sprinkling and lighting arrangement should be maintained along the
transportation road.

2. Overloading as well as spillage from the leaded vehicle must not be allowed as per
Rules and develop tree plantation where ever possible.

3. The unit should provide Continuous Online PM10 Analyzer near Rajhara Thana
between the Narmow transportation areas (Colliery More to Rajhara Railway Siding)
and connect it to JSPCB and CPCB server and ensure its continuous operation with
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an objective to ensure that the ambient air quality in the area must meet the standard
ambient air quality,
Mow, therefore, in light of the above you are given an opportunity to be present
in person on 30.08.2022 at 11:00 A.M in the office chamber of the member Secretary to explain
why closure order shall not be issued against your unit.

Thanking You
Y ours sincerely
ady-
(Y.K.Das)
Member Secretary
Memo No.:..(5.~.1 3.2} Ranchi, Dated:.. 28/ 8/.227

Copy To: The Regional Officer, Regional Office, JSPCB, Ranchi for information and
necessary action,

(Y. )
Mem cretary
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Date:30.08.2022

To,

Shri ¥, K. Das,

Member Secretary,

Jharkhand State Polluticn Cantrol Board
Dhurwa, Ranchi

Subject: Reply to the Show Cause naotice under section 33 A of the water { Prevention and
Control of Pollution } 1984 and U/s 314 of the Alr( prevention and Control of Pollution Act-
1981) and in the light of the directions ssued by the Hon'ble NGT(PB) in its arder dated

22/04/2022 in O.A. No.205/2022 in the matter of Rana Singh Chouhan vs State of
Jharkhand- reg.

Sir,

With the reference to your Show Cause Notice, dt: 26/08/2022, vide SCN ref- B-1727. from
your good office, we would like to state and submit the compliance of the inspaction
conducted by the Hor'ble NGT- team on 24/06/2022, in ref 1o the order dated 22/04/2022,
in 0.A.205/2022 in the matter of Rzna Singh Chouhan vs the State of Jharkhand.

The fist of compliances as per the Show Cause Notice as mentioned in the sbove Subject, are
as follows:

L. Proper water sprinkling and lighting arrangement should be maintained along the
transportation road?

In compliance of this, HIL has taken several steps, to curb down on the fugitive
emissions, during coal transportation, HIL has already converted the earthen road intn
black top road, so that dust generation is minimized. Marzover, HIL has deployed
water tankers that ply to and fro from Rajhara Police Station to Rajhara Railway Siding,
for dust suppression,

W are in the process of increasing the Hghting arrangement from the Thana to the
Railway Siding, ., along the transportation road fram NK to the Rallway Siding, and
shall complete the installation within 30 September 2022, | e. within one month,
(Sunporting Photographs are attached herewith as Annexure-1)

2. Overloading as well as spillage from the loaded viehicle must not be allowed as par
Rules and develop tree plamtation wherever possible?

oA™Y Incompliance of this, Hindaleo Industrias Limited has taken effective st=ps [0 ensure
== ero spillage by adopting following means.

i

124 a. Tarpaulin Covering of Truck. Each and Every coal truck is being properly covered

by tarpaulin before dispatch. The photographs of the dispatch trucks from the
mines is 35 shown below.

T HINDALCO INDUSTRIES LiMITED
Vasynihara Mega Mard, 2nd Flons Toiaphans « §1 B51 224700001 Wentmin wves hindales. com

Mt Argora Chowdk, PS: Argom Fas + B EBSY 22479002 il OB S
H.:m'_rrl-g 3002 [inarhaeal ety No. L2 7000MH 19680LCo 11228

Coepairibe v, Firyladon oo
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b. Sealing / Lock: Each and every coal transport truck is being covered and properly
sealed with the use of plastic/wire seals to avoid uncovering of tarpaulin in the
route. The photographs are shown below.

€. Water Sprinkling: To avoid the dust problem in the area, HIL has provided water
truck mounted with water sprinklers in the tra nsport route.

d. PUC Certificate: Periodic checking of PUC Certificate of each truck engaged in the
coal transportation has in place,

We have already planted fruit bearing trees, viz. mange and Euava and also non-
fruit bearing trees like Radam, Sisham and Neem and are also in the process of

establishing greenbelt and plantation wherever possitle by planting local species
of plants along the transportation road.

(Supporting Photographs are ottached herewith a3 Annexure-2)

3. The unit should provide Continuous Online PM10 Analyzer near Rajhara Thana
between the Narrow transportation areas (Colllery More ta Rajhara Ra iway Siding)
and connect it to JSPCB and CPCB server and ensure its continuous operation with

an objective to ensure that the amblent air quality in the area must meet the
standard ambilent alr guality?

In compliance of this, the Online PM 10 Anatyser is belng installed near rajhara thana
between the Narrow transportation areas (Colliery More to Rajhara Railway Siding)
and connect it to JSPCB and CPCB server within 60 days.

We therefore request you to consider our reply and we are always available to assist you,
Thanking You,

For Hindalco Industries Limited

A_QJH@’%%W

(Manoranjan Kumar Singh)
Project Head
Kathautia Open Cast Coal Mines
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Anmexure -1

Location between 01 & 02 Area

Location 01 Area

Location 01 Area
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Annexure 2
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%ﬁ JHARKHAND STATE POLLUTION CONTROL BOARD
.-l T.A. DIVISION BUILDING {GROUND FLOOR), HE.C., DHURWA, RANCH! -834004

m:.wﬁmmaﬂuw
Wieh site i in; all [l el
Ref, No, 2042 Ranchi, dated: £.5//%/202. 1
From,
Yatindra Kumar Das,
Member Secretary.
To

Kathautia Open Cast Coal Mines
of M/s Hindalco Industries Lid.
AlL-Vasundhara Mega, Mart,

2™ Floor, Near Argora Chowk,
DisL-Ranchi-834002.

Sub:- Direction isswed w's 33A of Water (Prevention & Control of Pollution) Act, 1974 and
and ufs 31A of Air (Prevention & Conirol of Pollution) Act, 1984-regarding .

Rel.: (i) Board’s letier no. B-1727 dated 26.08.2022.
(i) Your letter no. Nil dated 30.08.2022,

Whereas, a matter is pending before the Hon'ble NGT (PB), New Delhi in O.A. No. 205 of
20122, The Hon'ble NGT in its order dated 22.04.2022 has constituted a committee comprising of
representatives of CPCB and State PCB, Director, Dept. of Mines & Geology, Guovi. of
Tharkhind and Distric Magistrate, Palamu, Jharkhand. More-over the committee was directed io

undertake site visits, look into the grievances of the applicant and take requisite action by
following due process of faw,

Whereas, the report of the joint committee was submitted vide Ref. No. 454 Ranchi. dated
14.07.2022. The recommendation of which are as follow:-

4.1 The unit should provide continuous online PM10 Analyser near Rajkara Thana between
the Narrow fransporting areas (Colliery More to Rajhara Roilway siding) and connect it to
JSPCE and CPCB server and ensure its comtinuous operation with an objective to ensure thai
ambiens air quality in the area must meet the signdard ambient air quality.

4.2 Monitoring of quarterly Ground water level from third Party and Piezometer detail of
every month shall submit the report to the Concern departments,

4.3 Praper water sprinkling and lighting arrangement showld be mainigined along
transportalion roule.

4.4 Wherever possible develop proper plantation ard green bell
4.5 Overloading as well as spillage from r&:hrd’:d‘rzﬁcﬂcmmmbcwupﬂrwa »

Whereas, in light of the ahove 4 show cause nolice was issued to the unit vide Board’s letier no,
B-1727 dated 26.08.2022 on the following points:-

“1. Proper water sprinkling and lighting arrangement should be mainigined along the
iransportaiion road

r'_?.l'f-L-'
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4. Overlpading ax well as spiliage from the loaded vehicle must not be allowed as per Rules
and develop iree plantation where ever possible.

3. The unif should provide Continupus Online PM10 Analyzer near Rajhara Thana between
the Narrow transportation areas (Colliery More to Rajkara Railway Siding) and connect it fo
JSPCE and CPCB server and ensure its continuowus operation with an objective fo ensure that
the ambient air quality in the area must meet the standard ambient air quality.”

Whereas, show cause reply was submitied by the unit vide letter dated 30.08.2022. The detsils of
which is as follows:-

1. Proper water sprinkling and lighting arrangement should be maintained along the
transportation road?

In compliance of this, HIL has taken several steps, to curb down on the fugirive emissions,
during coal transportation. HIL has already converted the earthen road into black fop road,
sa that dust generation is minimized. Moreover, HIL has deployed water tankers that ply 1o
and fro from Rafhara Police Station to Rajhara Railway Siding, for dust suppression.

We are in the process of increasing the lighting arrangemer from the Thana to the Railway
Siding, i.e. along the transportation road from NH to the Raitway Siding, and shall complete
the installation within 30th September 2022, i.e. within one month. (Supporting Photographs
are attached herewith as Annexure-])

1. Overloading as well as spillage from the loaded vehicle must not be allowed as per Rules
and develop tree plantatjon wherever possible?

In complionce of this, Hindalco Industries Limited has taken effective steps to ensure zerp
spillage by adopting following means.

a. Tarpaulin prmr,g of Truck. Each and every coal trick is being properly covered by
tarpaudin before dispatch. The photographs of the dispatch trucks from the mines is as shown
helow

b. Sealing/Lock: Each and every coal transpor! truck is being covered and properly sealed
with the use of plasiic/wire seals lo avoid wncovering of tarpaulin in the route, The
photographs are shown below.

c. Water Sprinkling: To avoid the dust problem in the avea, HIL has provided weater truck
mounied with waler sprinklers in the transpor! route.

d. PUC Ceriificate: Periodic checking of PUC Certificate of each truck engaged in the coal
fransporiation has in place.

We have already planted fruit bearing trees, viz. mongo and guava anwd alsvo non fruit
bearing trees like Kadam, Sisham and Neem and are also in the process of establishing
greenbelt and plantation wherever possible by planting local species of plants along the
tramsporiation road,

3. The wnit should provide Coatinuons Online PM10 Analyzer mear Rajhara Thana

between the Narrow transportation areas (Colliery More to Rajhara Railway Siding) and
connect it to JSPCB and CPCB server and ensure its comtinmous operation with an

ebjective to ensure that the ambient air quality in the area must meet the standard ambient
air quality?

e
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In compliance of this, the Online PM 10 Analyser is being Installed near Rajhara Thana
between the Narrow transportation areas (Colliery More to Rajhara Railway Siding) emd
connect if to JSPCB and CPCE server within 60 days.

Whereas, in light of the reply submitted by the unit the Regional Officer, J1SPCB Regional
Office, Ranchi was requested to send the inspection report w.r.t. the reply submittod by the unit
vide Board's letter no, B-1787 Ranchi, dated 02.09.2027,

Whereas, the Regional Officer, ISPCB Regional Office, Ranchi has submitted the inspection

report vide letter no. 733 dated 20.09.2022. The details of which is as follows:-

SNo.|  Observations CourrentStatus |  Remark |
L. Proper Water Sprinkling | Manual Water sprinkling is | The unit has submitted that
and lighting arrangement | being done through mobile | improvement of lighting and
should be maintained | water sprinklers. their installation shall be
along the transportation completed  within  30™
road No lightning arrangements | September, which (timeline)
‘have been made alongthe | may be further decided from
road. H.O Level.
2 Overloading as well as | During  inspection  the
spillage from the loaded | mining operation  was
vehicles must not be | found closed, therefore
I| allowed as per Rules and | same could not be verified.
developed tree plantation
wherever possible. Mo new plants are planted
along or nearby approach
road,
3. The unit should provided | No  Continuous  Online | The unit has submitted that

Continuous Online PM10
Analyzer near Rajhara
| Thana  between  the
| Narrow transportation
arcas {Colliery More to
| Rajhara Railway siding)
and connect it 1o JSPCB
and CPCB server and
|l:'l1.l'il.1.l:'l: its  comlinuous |
operation with an

| objective 1o ensure that
ambient air quality in the
area must meet the |
standard ambient  air
quality. |

PMI0  Analyzer near
Rajhara Thana between the
Narrow transportation area
has been installed.

Online PMI10 Analyzer will
be installed Rajhara Thana
between the Narmmow
transportation areas (Colliery
Mare tp Rajhara Railway
siding) within 60 Days,
which (timecline) may be
further decided from H.O
Level.

Now, therefore, in light of the above, the Competent Authority in exercise of the POWErS
conferred under section 33A of the Water (Prevention and Control of Pollution) Act, 1974 and
under section 31A of the Air (Prevention and Control of Pollution) Act, 1981 is pleased o issue
the following directions:-

et

B
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. To maintain proper lightning along the transportation route especially during
transportation of coal.

2. To ensure periodic water sprinkling so that emission during transportation should be

3. To aveid over loading of transportation vehicles and to ensure covered transportation,

4. To install PMI0 Analyzer near Rajhara Thana between the narow transportation route
{from Colliery more to Rajhara Railway siding) and connect it 1o JSPCB and CPCB
server by 31.10.2022.

5. To ensure quarterly monitoring of ground water level from third party and submit report
to concemned departments.

6. To ensure monthly monitoring of Piezometer and submit report W concerned
departments.

7. To develop proper plantation and green belt whesever possible and submit the report to
the Board by 31.10.2022 along with sumber of plants.

In case of failure to comply with the above-mentioned directions legal action may be initiated
against the Unit. :

This issues with the approval of the Competent Authority.
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In light of the directions issued by the Hon'ble NGT (PB), New Delhi in O.A. No. 205 of
2022 in its order dated 22,04.2022 in the matter of Rana Singh Chouhan Vs State of
Jharkhand, with regard to the grievance as alleged by the petitioner against Mis Kathotia
Coal Mines which is as below:-

“Kathotia Coal Mines Hindalco Ltd, is iflegally transporting coal through Ambey
Mining Pvt., Ltd. from NH- 75 to Rajhara Coal Mines site by use of 1005 of HYWA
vehicles through narrow 18 feet wide road in thickly populated arex day and night
causing severe gir and noise pollution. The dust generated is creatimg breathing
problems for the inhabitants of the locality and is also damaging the green frees. Big
trees have been illegally cut. Excessive coal mining has alse led io huge
mountoinc'heaps of coal dumps and water level has also depleted in the surrounding
area resulting in shortage of drinking water causing hardships to the inhabitants and
animals, "

Accordingly, a Joint Committee as constituted by the Hon'ble NGT comprising of the
following members was constituled 1o ascertain the factual position:

i.  Mr. Gopal Kumar, Regional Officer, JSPCB Regional Office, Ranchi.
ii. Mr. G. P. Singh, Scientist ‘D", Central Pollution Contrel Board, Regional
Directorate, Kolkata.
i, Mr. S.P. Kujur, Additional Directors of Mines, Govt. of JTharkhand.
iv. Sri, Surjeet Kumar Singh, Additonal Collector, Dist - Palama, Govt. of
Jharkhand.

1. The Joint Committee has conducted the inspection of M/s Kathotia Coal Mines
Hindaleo Ltd, located at Tehsil Daltangani, Dist.- Palamu on 24.06.2022 as per the
direction issued by the Hon'ble NGT in O.A. No. 205/2022 vide its order dated
22.04.2022. The copy of Commitiee’s Report which is submitted by the Regional
Officer, JSPCB Regional Office, Ranchi vide letter No. 454 dated 14.07.2022. On
the basis of the inspection, the Commitiee made the following recommendations:

i. Proper water sprinkling and lighting arrangement should be maintained
along the transportation road.
ii. Wherever possible develop proper plantation and green belt.
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iii. Owverloading as well as spillage from the loaded vehicle must not be
allowed as per Rules.

iv.  The unit should provide Continuous Online PM10 Analyzer near Rajhara
Thana between the Narrow transportation areas (Colliery More 10 Rajhara
Railway Siding) and connect it to JSPCB and CPCB server and ensure its
continuous operation with an objective to ensure that the ambient air
guality in the area must meet the standard ambient air quality.

v. Monitoring of quarterly Ground Water Level from third party and
Piezometer detail of every month shall be submitted 1o the Concerned
Department.

The copy of the Committee’s Report submitted by
the Regional Officer, JSPCB Regional Office,
Ranchi vide leticr no. 454 dated 14.07.2022 is
enclosed herewith as Annexure 1.
Based on the recommendation made by the Joint Committee, the Board has issued
a Show Cause Notice to the Unit vide Board’s letter no. B-1727 dated 26.08.2022
for implementation of the recommendations of the said Joint Committee.
The copy of the Board’s Ref No. B-1727 dated
26.08.2022 is attached as Annexure — 2.
The Unit has submitted its reply to the Board vide letter dated 30.08.2022, Based
on the reply submitted by the Unil, the Regional Officer, JSPCB Regional Office,
Ranchi was requested vide Board's letter no, B-1787 Ranchi, dated 02.092021 1o
inspect the above said Unit with respect to the reply submitted.
The copy of the Board's Ref No. B-1787 dated
02.09.2022 is ettached as Annexure - 3.

The Regional Officer, ISPCB Regional Office, Ranchi vide letter ref. no. 733 dated
20.09.2022 has submitted the inspection report to the Board. The demils of which
15 as follows: -

S.N.

Obscrvations Current Status Remark

Proper Water Sprinkling | Manual Water sprinkling | The unit has submiticd
and lighting | i=s being done through | that improvement of
arrangement should be | mobile water sprinklers. | lighting and their
maintained along the installation  shall be
transportation road Mo lightning completed  within 30
amangements have been | September, which
made along the road. {limeline) may be further
decided from HO Level,

Overloading as well as | During inspection _the
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spillage from the loaded | mining operation was
vehicles must not be | found closed, therefore
allowed az per Rules |same could not be
and developed tree | verified.

possible. Mo npew planis are
planted along or nearby

approach road.

The unit should | No Continuous Online | The unit has submitted that
provided  Continuous | PMI10  Analyzer near | Online PMI10  Analyzer
Online PM10 Analyzer | Rajhara Thana between | will be installed Rajhara

near Rajhara Thana | the Narrow | Thana between the Narrow
between the WNarrow | transportation area has u'an.q.pnﬁ:ﬁnn AF OIS
transportation areas | been installed. {Colliery More to Rajhara
(Colliery More to Railway siding) within &0
Rajhara Railway siding) Days, which (timeline}
and connect it to JSPCB may be further decided
and CPCB server and from H.O Level.

ensure its continuous
operation with an
objective to ensure that
| ambient air quality in
| the must meet the
standard ambient air
quality.

The copy of the Board’s letter no. B-733 dated
20.0%.2022 is enclosed herewith as Annexure - 4.

. In light of the above, the Competeni Authority, JSPCB by exercising the powers

conferred under section 33{A) of the Water (Prevention and Control of Pollution)

Act, 1974 and under section 31{A) of the Air (Prevention and Control of Pollution)

Act, 1981) has issued directions to the Unit vide Board's Ref. No. B - 2142 dated

08/10/2022 The details of which are as follows: -

(i) To maintain proper lightning along the transportation route especially during
transportation of coal.

(ii} To ensure periodic water sprinkling so thal emission during transportation
should be minimized.

{iiiyTe avoid over loading of transportation vehicles and to ensure covered
transportation,

(iv)To install PMI0 Analyzer near Rajhara Thana between the nammow
transportation route (from Colliery more to Rajhara Railway siding) and
connect it to JSPCB and CPCB server by 31.10.2022.
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(v) To ensurc quarterly monitoring of ground water level from third party and
submit report to concerned departments,
(vi)To ensure monthly monitoring of Pizeometer and submit report to concerned
departments.
(vii) To develop proper plantation and green belt wherever possible and submit
the report to the Board by 31.10.2022 along with number of plants.

The Copy of the Board's Ref. No. B - 2142 dated
08/10/2022 is attached as Annexure — 5.

(Yatind ar Das)

Membe retary,
SPCB, Jharkhand
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JHARKHAND STATE POLLUTION CONTROL BOARD

Pl REGIONAL OFFICE, C.T.\. COLONY, E-1, DHURWA, RANCHI
Ref no.- M5\ : Ranchi, Date :- [+ 7 +#¥22
From,

Gopal Kumar,

Regional Officer,
Ranchi.

To, H/
The Member Secretary

Jharkhand State Pollution Control Board
Dhurwa, Ranchi, Jharkhand

Sub: Compliance of the directions issued by the Hon'ble NGT, Principal Bench, New
Delhi in 0.A. No.-205/2022 dated-22.04.2022 regarding.

Ref: H.O Memo No. B-1033 Dated 30.05.2022
Sir,

With reference to above subject, this is to inform you that Factual report of the
committee appointed by the Hon'ble NGT, Principal Bench, Mew Delhi in the matter of 0.A.
No.-205/2022 dated-22.04.2022 (Rana Singh Chouhan Vs State of Jharkhand) is enclosed
for your information and necessary action.

Encl: As above.

Yours faithfully

vF j TR

(Gopal Kumar)
Regional Officer, Ranchi




352 7% O

Vel

IR_CHA 205_2022

Factual Report of Committee appointed by the Hon'ble
National Green Tribunal in the matter of Rana Singh
Chouhan vs State of Jharkhand (Original Application

No.205/2022) vide order dt.22.04.2022
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IR_DA 205_2022

1. INTRODUCTION

The Hon'ble National Green Tribunal is curren-ly hearing in the matter of Rana
Singh Chouhan vs Stata of Fharkhand (Original Application No.205/2022) vide
order dr.22.04.2022 in which the petitioner Rana Singh Chouhan, village Padwa
P.0O- Rajhara, Distt.- Palamu has complained that Kathotia Cooal Mines Hindalco
Ltd., is illegally transporting coal through Ambey Mining Pvt., Ltd. from NH- 75
to Rajhara Coal Mines site by use of 100s of HYWA vehicles through namrow 10
feet wide road in thickly populated area day and night causing severe air and noise
pollution. The dust generated is creating breathing problems for the inhabitants of
the locality and is also damaging the green trees. Big trees have been illegally cut,
* Excessive coal mining has also led to huge mountainsfheaps of coal dumps and
water level has also depleted in the surrounding arca resulting in shortage of
drinking water causing hardships to the inhabitarts and animals.

The Tribunal, vide its order dt.22.04.2022 constituted a 4-person committes
to verify the factual position on the ground. The Joint Committee comprising of
representatives of CPCB and State PCB, Director, Department of Mines and
Geology, Government of Jharkhand and District Magistrate, Palamu, Tharkhand

Committee members are as follows:-

L Sri 8P Kujur, Additional Director of Mines, Representative of
Department of Mines and Geology
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I Sri Surjeet Kumar Singh, Additional Collector, Representative of
District Magistrate, Palamu

M. Sri G.P Singh, Scientist “D” Representative of Central Pollution
Control Board

V. 8ri Gopal Kumar, Regional Officer, Representative of Jharkhand State
Pollution Control Board

The committee conducted its visit to the Site cn 24.06.2022. This report presents
the findings emerging observations made and Telephonic discussions held with the
petitioner and the respondent during the field visit, and perusal of related
documents by the committee, We then summarise key points that emerged from
field observations.

2. BASIC INFORMATION REGARDING PROJECT

Initially Kathotia Open Cast Coal Mines (0.80 MTPA) pranted to M/s Usha
Martin Ltd. Located in village Kajri, Garikhas, Palhekhurd, Sika, Sakhui and
Batsara, Tehsil-Daltonganj, Dist-Palamu vide 5C letter No-1 1015/2006-1A II(M)
Dated-10" June, 2006 later the Mine lease transfer to the M/s Hindalco Industrieg
Lid., Mumbai, Maharastra Vide Letter No-J1-015/61/2006-IA-IL(M) Dated-16"
April, 2015 The lease area of the project is 938.27 Ha of which 55.98 Ha is
- agriculture land and 882.29 ha is wasteland of tctal lease area , Area for excavation
1s 687.93 Ha. , 4.0 ha, for storage of Top Soil dumps, 73.97 Ha for OB dumps , 2.0
Ha for infrastructure , 1.0 Ha. for Roads, 40.09 ha. for storage of Greenbelt, 3.50

3
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Ha for tailing pond, and 125,51 ha is undisturbed land. The project is located near
to koel River flow at a distance about 500 rietre. Mined Coal is Transporting
through Rajhara Siding,

3. FIELD OBSERVATIONS

3.1 Major issues/Petitioner's Allegation:

3.1.1 Allegation #1:

i

ii.

Kathotia Coal Mines Hindalco Ltd., is illegally transporting coal
through Ambey Mining Pvt., Ltd. from NH- 75 ta Rajhara Coal Mines
site by use of 100s of HYWA vehicles through narrow 10 feet wide road
in thickly populated area day and night causing severe air and noise
pollution. The dust generated is creating breathing problems for the
inhabitants of the locality and is also dam aging the green trees. Big trees
have been illegally cut,

Observations by the Committee:

No mining was going on at the time of inspection. It was reported by
Project proponent that due to exhaust of mineable land the mining had to
be stopped.

As the mining wag not going on at the time of inspection, the actual status
of air and noise pollution in the area near the narrow road cannot be
assessed accurately and need to be monitored in the real situation.
However poor quality of ambient air guality cannot be ruled out as
Kathotia Coal Mines Hindalco Ltd. is transporting coal by use of HYWA

vehicles through narrow 10-12 feet wide Road between the Colliery More
4
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to Rajhara Railway Siding about 700-800 metre road in thickly populated

=i

lii.  There are chances of Accidents, Air and Noise pollution of Panda village
but there is no altemate route for ransportation of coal as reported. The
committes is of the view that the mining authorities in association with the
concerned department should think of widening the road or opt for any
other road to aveid this namow road and proper arrangement of water
sprinkling for suppression of duyst and proper lighting arrangement should
be made to ensurs praper visibility. Also there is no record an Forest

Department for cutting of big trees,

Opaich koed

‘I gSkikn Highway !
v bad

Figure 01 Coal Transportation Route

4.2 Allegation #2:

Excessive coal mining has also led to huge mountains/heaps of coal
dumps and water level has alsp depleted in the surrounding area
resulting in shortage of drinking water causing hardships to the
inhabitants and animals,

.
GT
o
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Observations by the Committee:

i

ad
ifl.

The Committee has visited the site and observed that there iz OB
(overburden) and also concurrent filling is being done by the unit.

Coal production data for the past two years (2020-21= 46327 and 2021-
22=365522) shows that there is no excessive coal mining. On an average
the unit has produced of FY 2020-2021 less than 127 tons of coal per day
and for FY 2021-2022 less than 1000 tons per day which is much less

hence no excessive coal mining and dump is found.

The unit has present data of Ground Water Table monitoring of last one
vear, there is no significant change in water table has been observed.
(Data of ground water table is artached).

iv. The umit has also submitted no objection certificate (NOC) for ground

water abstraction (Attached). Coal mining detzils of last two Year is
attached.

4. RECOMMENDATIONS: -

Based on the above findings, the commitiee recommends as follows:-

4.1

4.2

The unit should provide continuous online PM10 Analyser near Rajhara
Thana between the Narrow transporting areas (Colliery More to Rajhara
Railway siding) and connect it to JSPCB and CPCB server and ensure its
continuous operation with an objective te ensure that ambient air quality in

the area must meet the standard ambient air quality.

Monitoring of quarterly Ground water level from third Party and Pizeometre

detail of every month shall submit the report to the Concern departments,
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2. Overloading as well as spillage from the loaded vehicle must not be allowed as per Rules
and develop tfree plamiation where ever possible.

3. The unit should provide Continuous Online PMI0 Analyzer near Rajhara Thana between
the Narrow transportation areas (Colliery More to Rajhara Raifway Siding) and connect It fo
JSPCE and CPCB server and ensure its continuous operation with an objective fo ensure that
the ambizni air quality in the area must meei the siandard ambilent alr guality. "

Whereas, show cause reply was submitiad by the unit vide letier dated 30.08.2022. The details of
which is as follows:-

1. Proper water sprinkling and lighting arrangement should be maintained along the
transportation road?

In compliance of this, HIL has taken several steps, 1o curb down on the fugitive emissions,
during coal transportation. HIL has already comverted the earthen road info black top road,
o thai dust generation is minimized. Moreover, HIL has deploved water tankers that ply fo
and fro from Rajhara Police Station o Rajhara Raitway Siding, for dust suppression.

IWe are in the process of increasing the lighting arrangement from the Thana to the Railway
Siding, i.e. along the transporiation road from NH to the Railway Siding, and shall complete
the installation within 30th September 2022, ie. within one month. (Supporting Pholographs
are attached herewith as Amexure-1)

2. Overloading as well as spillage from the loaded vehicle must not be allowed as per Rules
and develop tree plantation wherever possible?

In eompliance of this, Hindalco Industries Limited has taken effective steps to ensure zero
apitlage by adopting following means.

a. Tarpaulin Covering of Truck. Each and every coal truck is being properly covered by
tarpatdin before dispaich The photographs of the dispatch trucks from the mines is as shown
below.

b. Sealing/Lock: Each and every coal fransport truck i3 being covered and properly sealed
with the use of plastic/wire seals o avoid wncovering of tarpaulin in the rowe. The
photagraphs are shown below

c. Water Sprinkling: To avoid the dust problem in the area, HIL has provided water fruck
mounied with water sprinklers in the fransport roule.

d PUC Certificate: Perindic checking of PUC Certificare of each truck engaged In the coal
iransporiation has in place.

We have already planted fruit bearing frees, viz. mango and guava and aiso non fruit
bearing trees like Kadam, Sisham and Neem and are olso in the process of establishing
greenbelt and plantation wherever possible by planting local species of plants along the
transpertation road.

3. The unit should provide Continuous Online PM10 Analyzer near Rajhara Thana
between the Narrow transportation areas (Colliery More to Rajhara Railway Siding) and
connect it to JSPCB and CPCB server and ensure its continuoms operation with an
objective 1o ensure that the ambicnt air guality in the area must meet the standard ambicnt
air quality?

b
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In compliance of this, the Online PM () Analyser is being insialled near Rafhara Thana
between the Narrow fransporiation areas (Colliery More to Rajhara Railway Siding) and
camnect if to JSPCB and CPCB server within 60 days.

Whereas, in light of the reply submitted by the unit the Regional Officer, JSPCB Regional
Office, Ranchi was requested to send the inspection report wer.t. the reply submitted by the unit
vide Board's letter no. B-1787 Ranchi, dated 0r2.09.2022.

Whereas, the Regional Officer, JSPCB Regional Office, Ranchi has submitted the inspection

report vide letter no. 733 dated 20.09.2022. The details of which 1s as follows:-

SN

Observations

Currient Status

Remark

Proper Water Sprinkling
and lighting arrangement

Manual Water sprinkling is
being done through mobile

The unit has submitted that
improvement of lighting and

should be maintained | water sprinklers. their installation shall be

along the transportation completed  within 30

road Nao lightning arrangements | September, which (timeline)
have been made along the | may be further decided from
road. H.O Level.

2 Overloading as well as | During  inspection  the
spillage from the loaded | mining  operation  was
vehicles must not be | found closed, therefore
allowed as per Rules and | same could not be verified.
developed tree plantation
wherever possible. Mo new plans are planted

along or nearby approach
road.

3. The unit should provided | No  Continuous  Online | The unit has submitted that
Continuous Online PMI0 | PMI0  Analyzer near | Online PM10 Analyzer will
Analvzer near Rajhara | Rajhara Thana between the | be installed Rajhara Thana
Thana  between  the | Narrow transportation area | between the Marrow
Narrow transportation | has been installed. transportation areas (Colliery

standard  ambient

areas (Colliery More to
Rajhara Railway siding)
and connect it to JSPCH
and CPCB server and
ensure i3 conlinuous
operation with arn
objective 1o ensure that
ambient air quality i the
area must meet the
air
quality.

More te Rajhara Railway
siding) within 60 Days,
which (timeline) may be
further decided from H.O
Level.

Now, therefore, in light of the above, the Competent Authority in exercise of the powers
conferred under section 33A of the Water (Prevention and Control of Pollution) Act, 1974 and
under section 31 A of the Air (Prevention and Control of Pollution) Act, 1981 is pleased to issue
the following dinections:-

e
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I. To maintain proper lightning along the transporiation route especially during
transportation of coal.

2. To ensure periodic water sprinkling so that emission during transportation should be
minirmized.

3. To avoid over loading of transportation vehicles and to ensure covered transportation.

4. To install PM10 Analyzer near Rajhara Thana between the narrow transportation route
(from Colliery more to Rajhara Railway siding) and connect it 1o JSPCB and CPCB
server by 31.10.2022.

5. To ensure quarterly monitoring of ground water level from third party and submit repon
o concemed depaniments.

6. To ensure monthly monitoring of Piczometer and submit report 1o concemned
departments.

7. To develop proper plantation and green belt wherever possible and submit the report to
the Board by 31.10.2022 along with number of plants.

In case of failure 10 comply with the above-mentioned directions legal action may be initisted
against the Linit.

This issues with the approval of the Competent Authority,

(Yatind mar Das)
Mem retary
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...Eu, "JHARKHAND STATE POLLUTION CONTROL BOARD

——— | TOWNSHIF ADMINISTRATION BUILDING, HEC COMFLEX, DHURWA, RANCHI E34004
%ﬁ Telephone: 06512400850 (Fax)y 240085 124008522401 $4712400979/24001 3

L1

Ref. HD.:--..J:E;;.. =bF 2P Ranchi, Dated: - EE!E} leay
From,

Y.K.Das
Member Secretary
Ta,

The Project Officer,

Kathautis Open Cast Coal Mines

Mss Hindalco Industries Lud.,

P.O.- Maudiha. Dist- Palamu- 822123,
Jharkhand

Sub:- Show Cause notice under sectivn 33A of the Water (Prevention & Control
of Pollution) Act 1974 and under section 31A of the Air (Prevention & Control of
Pollution) Act, 1981 and in light of the directions issued by the Hon'ble NGT(PR)
in its order dated 22.04.2022 in O.A No. 205/2022 in the matter of Rana Singh
Chouhan Vs State of Jharkhand- Reg.

Sir,

With regard to the subject stated above, it is to inform that a four-member Joint
Committee was constituted by the Hon'ble NGT{PB) in its order dated 22.04.2(22 in
0.A No. 2052022 in the matter of Rana Singh Chouhan Vs State of Jharkhand. The
said Joint Commitiee has conducted an inspection on 24.06.2022 with respect 1o the
grievances presented before the Hon'ble NGT by Mr. Rana Singh Chouhan and other
residents of the village Padwa, P.O.- Rajhara, Dist.- Palamu, Jharkhand. During the
said inspection the following ohservitions! recommendations were made which are as
follows:

l. Proper water sprinkling and lighting arrangement should be maimained along the
transportation road
2. Overloading as well as spillage from the loaded vehicle must not be allowed as per
Rules and develop tree plantation where ever possible.
3. The unit should provide Continuous Online PM10 Analyzer near Rajhara Thana
between the Marrow transportation aress (Colliery More 1o Rajhara Railway Siding)
and connect it 10 JSPCB and CPCB server and ensure its continuous operation with
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- an objective to ensure that the ambient air quality in the area must meet the standard
ambient air quality.
Now, therefore, in light of the above You are given an opportunity to be present
in person on 30,08,2022 at 11:00 A.M in the office chamber of the member Secretary to explain
why closure erder shall not be issued against your unit.

Thanking You
Yours sincerely
Sd/-
(Y K.Das)
Member Secretary

Metno No.... |?; ==y r}‘ 2 }— Ranchi, Dated:. zé(fﬂfl"'} L—
Copy To: The Regional Officer, Regional Office, JSPCB, Ranchi for information and
necessary action.

Y )

Mem eretary
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+ * Ipspection report of Kathautia Open Cast Coal Mines of M/s Hindalco Industries
di.1d. P.O Naudiha, Dist-Palamu , in the light of 11O Letter No. B-1787 dated-
02.09.2022

| 2

Inspection report in the light of reply of show cause notice submitied by the unil dated
30/08/2022, Kathautia Open Cast Coal Mines of M/s Hindalco Industries Ltd. P.O Naudiha,
Dist-Palamu has been inspecied by Gopal Kumar, Regional Officer, Sumit Kumar Jha, CE, RO,
Ranchi. Dated 19.00.2022 in presence of Mr. Rakesh Shukla, Assistant Manager and Mr. Shylan
Chakarwarthy , Assistant Manager.

The status of compliance of observations made by the Committee are as follows:-

Sk |
No. |
'I |

Observations | Current Status
Proper Water Sprinkling and | Manual Water sprinkling is
lighting arrangement  should | being done through mobile
be maintgined along the | water sprinklers.
irRhRpOLnON BinC Ne lighining arrangements
have been made along the
rovi.
(verloading as  well s |During  inspection  the
spillage  from  the loaded | mining operation was found
vehicles must not be allowed | closed, therefore same could
| ps per Rules and developed | not be verified.
e bl plntation  WHEFEVET | o pew plants are planted
ey | along or nearby approach
road.
CThe  unit should pmvir'ludm No Comtinueus  Online
Continuous  Online  PMI10 | PM10 Analyser near |

| Analyeer near Rajhara hana

| lrapsportation arcas (Colliery

i T"H.l:ma rk

The unit has submitied thar
improvement of lighting and
their installation shall be
compléted  within 30M
September, which (timeline) |
may be further decided from |
H.O Level,

The unit has submitted that

Hajhara Thana between the
Namow transportation arca
has been installed.

botween U Narrow
More 1o Rajhara  Railway
siding) end connect it 1o
ISPCB and CPCH server and .
coentinuous |
uperation with #n objective o

crsure that ambient air quality

in the area must meet the

standard ambient air guality.

CrsLre 123

Online PMI10 Analyser will |
be installed Rajhars [hana |
between the Narrow
transporiation areas
(Colliery More w0 Rajhara
Railway siding) within 60
Days ,which (limeling) may
be further decided from H.O
Level. |

bopedbe

Regional Officer
Regional Office, Ranchi

. |

TR e

{Gopal Kumar)
Regional Officer

Regional Office, Ranchi
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e T.A. DIVISION BUILDING (GROUND FLOOR), H.E C., DHURWA, RANCH| -834004
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Ref. No. BT 2141 Ranchi, dated: _F_E!‘a".fﬁf’?}?'.—.

From.
Yatindra Kumar Das,

Member Secretary.
To

Kathautia Open Cast Coal Mines
af M/s Hindaleo Indusiries Lid.
At-Vasundhara Mega, Mart,

2™ Floor, Near Argora Chowk,
Dist. -Ranchi-B34002.

Sub:- Direction ssued w's 33A of Water (Prevention & Control of Pollution) Act, 1974 and
and w's 3TA of Air (Prevention & Control of Pollution) Act, 1984-regarding .

Ref.: (i) Board"s letter no. B-1727 dated 26.08.2022.
{ii} Your letter no. Nil dated 30.08.20212,

Whereas, a matter is pending before the Hon'ble NGT (PB), New Delhi in O.A. Na. 205 of
2022. The Hon'ble NGT in its order dated 22.04.2022 has constituted a commitice comprising of
representatives of CPCB and State PCB, Director, Dept. of Mines & Geology, Gove of
Jharkhand and District Magistrate, Palamu, Tharkhand. More-over the committes was directed to
undertake site visits, look into the grievances of the applicant and take requisite action by
following due process of law.

Whereas, the report of the joint committee was submitted vide Ref. Mo. 434 Ranchi, dared
14.07.2022, The recommendation of which are as follow:-

“4.1 The unif should provide continuous online PMI10 Analyser near Rajhara Thana befween
the Narrow fransporting areas (Colliery More to Rajhara Railway siding) and connect it 1o
JSPCR and CPCB server and ensure iis continuous operation with an objective to ensure that
ambient air quality in the area must meef the standard ambient air qualify.

4.2 Moniioring of quarterly Ground water level from third Pariy and Piezometer detail aof
every month shall submii the report to the Concern departments.

4.3 Proper water sprinkling and lghting arrangemiemi should be maintained along
fransportaiion reale.

4.4 Wherever possible develop proper planfation and green belt.
4.5 Overfeading as well as spilfage from the loaded vehicle must not be allowed ax per rule.™

Whereas, in light of the above a show cause notice was issued to the unit vide Bosrd’s letter no.
B-1727 dated 26.08.2022 on the following points:-

“I. Proper water sprinkling and lighting arrangement shouwld be mainfained along the
transporiaion road.

S



HIL/XOCCM,/22-23/15PCB/03 Date:31/10/2022

To,

Shri. Yatindra Kumar Das,

MMember Secretary,

Jnarkhand State Pollution Control Board,
H.E.C., Dhurwa, Ranchi- 834004,

SUB: Submistion of compliance report against the directives issued u/fs 33A of Water (Prevention &
Control of Pollution) Act, 1974 and u/fs 31 A of Air (Prevention and Control of Pallution) Act, 1984

Raf: 1. Board's letier number B-2142 dated 08.10.2022
Z. Board's letter number B-1727 dated 26.08.2022.
3. HIL letter no. NIL dated 30.08. 2032

[Dear Sir,

We would lke to acknowledge the receipt of the directives from your good office via letter number B-
2142 and hence would like to inform that HIL has complied with all of the directives and in future, shall
art In accordance with the directivaz of ISPCB, a< mentioned in the lettar no = B-2142.

51. No. | DIRECTIVES via letter no B-2142 Compliance status and Action Taken Report
1 To maintain proper Hghting alomg  the | HIL has already installed 15 LED flood lights of
trancportation  route  especially  during | 200W  capacity to ensure proper lighting
transpartation of eaal ecpedally during transportation of coal, This
may be verified at the site.
{ Photes attached- Annexure 1)
z To ensure periodic water sprinkling so that | HIL has employed two movable water tankers
emission during transportation should be | which ply to and fro all along the transportation
rninimized. route to sprinkle water to minimize fugitive

emissions during transportation and the same
can be verified on site.

El To avoid over loading of tranzportation Mo overloading is allowed at the weigh bridge
vehicles and to ensure covered and the same can be verified from the JINRMS
transportation. portal, HIL has already been transporting its

coal via vehicles covered by tarpaulin
a To install PML0 Analyser near Rajhara The PM 10 Analyser has been installed at the

Thana between the narrow transportaticn | Pandwa Thang, which is located between the
route (from Colliery mare to Rajhara Colliery More and Rajhara Railway Siding.
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il Railway Siding) and connect it to JSPCB and
CPCB server by 31.10.2022.

{ Maoke- Focuse Photonic Inc. USA, Model -
BPM-200- Serial no-107P2140054 J{ Photo
attached, Annexure 2}

5 To ensure quarterly monitoring of Ground
Water Level fram third party and submit
report to the concerned departments,

HIL has already employved M/s Environmental
Labaratores & Engineering Services Pyt L1d.,
Ranchi, to monitor ground water level and
report the same to the CEWA, Patnaon
guarterly basis

HIL shall maonitor the plezarmeter data on
manthly basis, from Novernber 2022 and
submit the report to CGWA and JSPCB an

belt wherever passible and submit the
repart to the Board by 31.10,2022 along
with number of plants,

B To ensure monthly monitoring of
Piezometer and submit report to
concerned departments,
monthly basis.
T To develag proper plantation and green

HIL has already distributed 350 fruit bearing
plants among the local villagers residing
between colligry more and Rajhara railway
siding. We also planted several Sisham,
Mahogany and Guava plants altang the
transportation road,. Moreower, we are In the
pracess of procuring more fruilt bearing plants
to be distributed among the locals for
generating pood green belt cover in the area,
Tatal plants distributed and planted till date, is
around 500, {Photos Attached- Annexure 3)

We hope you find our response in accordance with your directives and in positive light,

Thank You,

ML s rabet

kiainak Chakraboriy

WP and Uinit Haad

Kathautia Open Cast Coal Ming
Hindalco Industries Limited,
Daltonganj, Palamay,
Jharkhand- 822123,
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Annexire 2-
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Annexurg 3-

Pandwa, Jharkhand, India

5364+W9H, Pandwa, Jharkhand 822124, India
Lat 24.162838"

Long 84.055854°

ZBM0J2203:17 PM GMT +05:30
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Action Taken Report by Jharkhand State Pollution
Control Board (JSPCB) in light of the directions
issued by the Hon’ble NGT (PB), New Delhi in O.A.
No. 205 of 2022 dated 12/10/2022 in the matter of
Rana Singh Chouhan Vs State of Jharkhand.

1. In light of the report of the Committee constituted by the Hon'ble
NGT, the Competent Authority, JSPCB by exercising the powers
conferred under section 33(A) of the Water (Prevention and
Control of Pollution) Act, 1974 and under section 31(A) of the Air
(Prevention and Control of Pollution) Act, 1981 has issued
directions to the Unit vide Board's Ref. No. B-2142 dated
08/10/2022. The details of which are as follows: -

(i) To maintain proper lightning along the transportation route
especially during transportation of coal.

(i) To ensure periodic water sprinkling so that emission during
transportation should be minimized.

[iiij To avoid over loading of transportation wehicles and to
ensure covered transportation,

(iv) To install PMio Analyzer near Rajhara Thana between the
narrow transportation route (from Colliery more to Rajhara
Railway siding) and connect it to JSPCB and CPCB server
by 31.10.2022,

(vi To ensure quarterly monitoring of ground water level from
third party and submit report to concerned departments.

(vij Toe ensure monthly monitoring of Pizeometer and submit
report to concerned departments.

(viij To develop proper plantation and green belt wherever
possible and submit the report to the Board by 31.10.2022
along with number of plants.

The Copy of the Board's Ref.
No. B-2142 dated 08/10/2022
is attached as Annexure — ‘A’,

2. In light of the above directions issued to the Unit, the Unit has
submitted the compliance report of the above directions issued
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its Ref. No.
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HIL/KOCCM[22-23 /JSPCB/03 dated

31/10/2022. The details of which is as follows: -

SL
No.

Directives wia letter no. B-
2142

status and Action

Compliance
Taken Report

1.

To maintain proper lighting
along the transportation
route  especially  during
transportation of coal.

HIL has already installed 15 LED
flood lights of 200W capacity to
ensure proper lighting especially
during transportation of coal. This
may be verified at the site. (Photos
attached - Annexure 1).

To ensure periodic waler
sprinkling so that emission
during transportation should
be minimized.

HIL has employed two movable water
tankers which ply to and fro all along
the transportation route to sprinkle
water o minimize [ugitive emissions
during transportation and the same
can be verified on site.

To avoid over loading of
transportation vehicles and
to ensure covered

transportation.

No overloading is allowed at the
weigh bridge and the same can be
verified from the JIMMS portal. HIL
has already been transporting its coal
via vehicles covered by tarpaulin.

To install PMI0 Analyser
near Rajhara Thana between
the narrow transportation
route (from Colliery more to
Rajhara Railway Siding| and
connect it to JSPCB and
CPCB server by 31.10.2022,

The PM 10 Analyser has been
installed at the Pandwa Thana, which
is located between the Colliery More
and Rajhara Railway Siding.
(Make-Focuse Phetonic Inc.
Model- BPM-200-Serial
107P214006A)(Photo
Annexure 2).

USA,
no-

attached,

To ensure quarterly
monitoring of Ground Water
Level from third party and
submit report to the
concerned departments.

HIL has already employed M/s
Environmental Laboratories i3
Engineering Services Pvt  Litd,,
Ranchi, to monitor ground water level
and report the same to the CGWA,
Patna on _qpartrr!g basis.

To ensure monthly
monitoring of Piezometer and
submit report to concerned

departments.

HIL shall monitor the p1r.:znmctcr data
on monthly basis, from November
2022 and submit the report to CGWA
and JSPCB on monthly basis.

To develop proper plantation
and green belt wherever
possible and submit the
report to the Board by
31.10.2022 along with
number of plants.

HIL has ajread}r distributed 350 fruit
bearing plants among the local
villagers residing between colliery
more and Rajhara railway siding. We
also  planted several Sisham,
Mahogany and Guava plants along
the transportation road, Moreover, we
are in the process of procuring more
fruit bearing plants to be distnibuted

among the locals for generating good
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green belt cover in the area. Total
plants distributed and planted till
date, is around 500. (Photos
Attached- Annexure 3}

The Copy of the Unit's Ref. No.
HIL/KOCCM/22-23/JSPCB/03

dated 31/10/2022 is attached
as Annexure - B’

3. In light of the reply submitted by the Unit the Board Vide its

letter no. B — 2615 dated 14/12/2022 has requested the
Regional Officer, JSPCB Regional Office, Ranchi to submit the
compliance verification report to the Headquarters.

The Copy of the Board's letter

no. B - 2615 dated
14/12/2022 is attached as
Annexure — ‘C’,

. The Regional Officer, JSPCB Regional Office, Ranchi along with
the Consulting Executive, Regional Office, Ranchi has inspected
the site on 11/01/2023 and has submitted the Verification
Report of the reply submitted by the Unit vide his Letter. No. 19
dated 12/01/2023. The details of which is as follows: -

8l. |Board show cause | Reply submitted by | Observation/
No. | letter dated | the unit Status of |
03.10.2022 Compliance

01 | Te Maintain proper | HIL has already | The unit has
lighting along  the | nstalled 15 LED flood | installed 07 No's of
transportation route | lights of 200W | light lamp post

cspecially dunng | capacity to ensure | along the
transportation of coal proper lighting | transportation
especially during | road  which 18

transportation of coal. | found operational
This may be verified at | and the remaining

the site. lamp posts are still
to be installed.
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To ensure periodic | HIL has employed two | Manual Water
water sprinkling so that | movable water tankers | sprinkling through
emission during | which ply to and fro all | mobile waler
transportation should | along the | tankers is being
be minimised. transportation route to | carmed out for dust

sprinkle  water to| suppression.

minimize fugitive

emission during

transportation and the

same can be verified

on site.
To aveid over loading of | No  overloading  is | Cover

transportation vehicles'
and to ensure cover
transportation.

allowed at the weigh
bridge and the same
can be verified from
the JIMMS portal. HIL
has already been
transporting ils coal
via vehicles covered by
tarpaulin.

transportation  is
being carmed out
at the time of
inspection.

To install PMI10
Analyzer ncar Rajhara
Thana between the
narrow Transportation
route (fro colliery more
to Rajhara Railway
Siding) and connect it
tc JSPCB Server and
CPCB Server by
31.10.2022.

The PMI10 Analyser
has been installed at
the Pandwa Thana,
which is iocated
between  the Colliery
More and Rajhara
Railway Siding.

Online PM10
Analyzer has been
installed at the
Pandwa Thana and
made connectivity
with the JSPCR
Server but no
proper [ correct
data is
transmitting in
online SCTVET.
(Details Attached
as Annexure -l |

To ecnsure gquarterly
monitoring report of
Ground water level
from third party and
submit report to the
concern department.

HIL has
employed
Environmental
Laboratones
Engineering  Service
Pvi. Ltd. Ranchi to
monitor ground water
level and report the
same to the COWA,
Patna on quarierly
basis.

already
M/s

&

Monitoring reports
are submitted and
parameters  have
been found within
the limit.
(Annexure IT}

Te ensure monthly
monitoring of Pizometre
and submit repoert to
concern department

HIL shall monitor the
piezometer data on
monthly basis, from
November 2022 and
submit the report to

Detaals
attached.
(Annexure )

are
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CGWA and JSPCB on
monthly basis.

To developed proper
plantation and green
belt wherever possible
and submit to the
Board by 31.10.2022
along with number of
plants.

HIL has already
distributed 350 {ruit
bearing plants among
the local villagers
residing between
colliery more and
Rajhara railway siding.
We also planted
several sisham,
Mohogany and Guava
plants along the
transportation  raod.
Moreover, we are in
the Process of
procuring more fruit
bearing plants to be
distributed among the
locals for generating
good green belt cover
in the area. Total
plants distributed and
planted till date, is
around 500,

As informed by the
unit’s
representatives
approx. 350 fruit
bearing plants
distributed to the
local villagers
residing  between
the colliery more to
Rajhara  Railway
siding. 14-15 new
plants are planted
along the approach
road. more
plantation should
be carried out in
vacant space along
the approach road.

The

Copy of the

Regional

Officer, Ranchi Letter No. 19
dated 12/01/2023 is attached

as Annexure — D",

5. Further, action will be taken by the Board in accordance with law
and the Honble Tribunal will be apprised of the same.

(Yatindra Kumar Das)
Member Secretary
SPCB, Jharkhand
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W JHARKHAND STATE POLLUTION CONTROL BOARD

IR T.A DIVISION BUILDING (GROUND FLOOR), H.E.C.. DHURWA, RANCHI -834004

Phone.: 0651-2400851/2400852/240087 /2401847, Fax-0651-2400850/138,
' d I . u L

Ref. No. B 2142 Ranchi, dated: 08//%/7022

From,
Yatindra Kumar Das,
Member Secretary.

To
Kathautia Open Cast Coal Mines
of M/s Hindaleo Industries [id.
At-Yasundhara Mega, Mart,
2" Floor, Near Argora Chowk,
Dist -Ranchi-834002.

Sub:- Direction isswed uw's 33A of Water (Prevention & Control of Pollution) Act, 1974 and
and us 31A of Air (Preveation & Control of Pollution) Act, 1984-regarding .

Rel: (i) Board’s letter no. B-1727 dated 26.08.20212.
(ii) Your letter no. Nil dated 30.08.2022.

Whereas, o matter is pending before the Hon'ble NGT (PB), New Delhi in 0.A. No. 205 of
2022, The Hon ble NGT in its order dated 2204 2022 has constituted a committee comprising of
representatives of CPCB and State PCB, Director, Dept. of Mines & Geology, Govi of
Jharkhand and District Magistrate, Palamu, Jharkhand. More-over the commitiee was directed to
undertake site visits, look into the grievances of the applicant and take requisite action by
following due process of law,

Whereas, the report of the joint committes was submitied vide Ref. No. 454 Ranchi, dated
14.07.2022. The recommendation of which are as follow:-

“4.1 The unit should provide comtinuous online PM10 Analyser near Rajhara Thana between
the Narrow transporting areas (Colliery More to Rajhara Rallway siding) and cennect it o
JSPCE and CPCB server and ensure ifs continuous operation with an objective fo ensure that
ambient air guality in the area must meet the standard ambient air quality.

4.2 Moniioring of quarierly Ground water level from third Parly and Piezometer detall of
every monih shall submit the report to the Concern departments.

4.3 Proper waier sprinkling and lghting arrangement! shouwld be mointained along
transporfalion roufe.

4.4 Wherever possible develop proper plantation and green belt.
4.5 Overloading as well as spillage from the loaded vehicle must mot be allowed as per rule.™

Whereas, in light of the above a show cause notice was issued to the unit vide Board's letier no,
B-1727 dated 26.08.2022 on the following points:-

“J. Proper water sprinkling and lighting arrangement should be maintained along the
framsportation road
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2. Overloading as well as spillage from the loaded vehicle musi mot be allowed as per Rules
and develop tree plantation where ever possible.

3. The unif shonld provide Continuous Online PM10 Analyzer near Rajhara Thana befween
the Narrow transportation areas (Colliery More to Rajhara Railway Siding) and connect if fo
JSPCE and CPCRB server and ensure its continuous operation with an objective fo ensure that
the ambient air quality in the area must meet the standard ambient air qualify. ™

Whereas. show cause reply was submitted by the unit vide letter dated 30.08.2022. The details of
which is as follows:-

1. Proper water sprinkling and lighting arrangement should be maintained along the
transportation road?

In compliance of this, HIL has taken several steps, to curb down on the fugitive emissions,
during coal fransportaiion. HIL has already comverted the earthen road inta black fap road,
so that dust generation is mimimized Moveover, HIL has deployed waier tankers that ply to
and fro from Rafhara Police Stavion o Rajhara Railway Siding, for dust suppression.

We are in the process of increasing the lighting arrangement from the Thana to the Railway
Siding, i.e. along the transportation road from NI to the Railway Siding, and shall complete
the installation within 30th September 2022, ie. within one month. (Supporting Photographs
are attached herewith ax Armesure-1)

1. Overloading as well as spillage from the loaded vehicle must not be allowed as per Rules
and develop tree plantation wherever possible?

In complianee of this, Hindaleo Indusiries Limited has taken effective steps 1o ensure zero
spillage by adopting following means.

a. Tarpaulin Covering of Truck. Eoch and every coal truck is being properly covered by

rarpaulin before dispaich, The phoiographs of the dispaich trucks from the mines is as shown
Below.

b, Sealing/Lock: Each and every coal transport iruck is being covered and properly sealed
with the use of plastic/wire seals to avoid wncovering of tarpaulin in the rowie. The
photographs are shown below.

¢ Water Sprinkling: To uvoid the dusi problem in the area. HIL has provided water truck
mounted with waler sprinklers in the franspor! roule.

d. PUC Certificate: Periodic checking of PUC Certificate of each truck engaged in the coal
rransportation has in place.

We have already planted fruit bearing trees, viz. mange and guava and alse non fruil
bearing trees like Kadam, Sisham and Neem and are also in the process of establishing
greenbell and plamation wherever possible by planting local species of plants along the
transpartalion road

3. The unit should provide Continsous Online PMID Analyzer near Hajhara Thana
hetween the Narrow transportation arcas {Colliery More to Rajbara Railway Siding) and
connect it to JSPCB and CPCH server and ensure its continmous operation with an
ohjective to ensure that the ambient air quality in the area must meet the standard ambient

mir quality?

e
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In compliance of this, the Online PM 10 Analyser is being instulled near Rajhara Thana
between the Narrow transportation areas (Colliery More to Rajhava Railway Siding) and
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connect it to JSPCB and CPCE server within 60 days.

Whereas, in light of the reply submitted by the unit the Regional Officer, j_SFEB Fleglnnli‘l
Office, Ranchi was requested to send the inspection report w.r.L. the reply submitted by the unn

vide Board's letter no. B-1787 Ranchi, dated 02.09.2022.

Whereas, the Regional Officer, JSPCB Regional Office, Ranchi has submitted the inspection

298

report vide letter no. 733 dated 20.09.2022. The details of which is as follows:-

S.No. | Obseryations Curreat Status : Remark ]
l. Proper Water Sprinkling | Manual Water sprinkling is | The unit has E.lhlll'litl:ad that
and lighting arrangement | being done through mobile | improvement of lighting and
shoudd be maintained | water sprinklers. their installation shall be
along the transportation completed  within 30"
road No lightning amrangements | September, which (timeline)
have been made along the | may be further decided from
road. H.O Lewvel.
2. Overloading as well as | During  inspection  the
spillage from the loaded | mining operation  was
vehicles must not be | found closed, therefore
allowed as per Rules and | same could not be verified.
developed tree plantation
wherever possible. Mo new plants are planted
along or nearby approach
road.
3. The unit should provided | No  Continuous Online | The unit has submined that
Continwous Online PM10 | PMI0  Analyzer  near | Online PMI0 Analyzer will

Analyzer near Rajhara
Thana  between  the
MNarrow transportation

arcas (Colliery More to
Rajhara Railway siding)
and connect it o JSPCB
and CPCB server and
ensure  ils  continuous
operation with an
objective to ensure that
ambient air quality in the
area must meet  the
standard  ambient  air
quality.

Rajhara Thana between the
Marmow transportation area
has heen mstalled.

be installed Rajhara Thana
between the Marrow
transportation areas (Colliery
More o Rajhara Railway
siding) within 60 Days,
which (timeline) may be
further decided from H.O
Level.

Mow, therefore, in light of the above, the Competent Authority in exercise of the powers
conferred under section 33A of the Water (Prevention and Control of Pollution) Act, 1974 and
under section 31 A of the Air (Prevention and Control of Pollution) Act, 1981 is pleased to issue

the foll

owing directions:-

lI...-:_f__
L
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|. To maintain proper lightning along the transportation roule especially during
transportation of coal.

2. To ensure periodic water sprinkling so that emission during transportation should be
minimized.

3. To avoid over loading of transportation vehicles and to ensure covered transportation.

4. To install PM10 Analyzer near Rajhara Thana between the narrow transportation route
{(from Colliery more to Rajhara Railway siding) and connect it to JSPCB and CPCB
server by 31.10.2022.

5. To ensure quarterly monitoring of ground water level from third party and submit report
to concerned departments.

6. To ensure monthly monitoring of Piezometer and submil report to concemed

departments.
7. To develop proper plantation and green belt wherever possible and submit the report 1o
the Board by 31.10.2022 along with number of plants.

In case of failure to comply with the above-mentioned directions legal action may be mitiated
againsi the Unit.

This issues with the approval of the Competent Authority.
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HIL/KOCCM/22-23/15PCB/03 Date:31/10/2022

To,

Shri, Yatindra Kumar Das,

Member Secretary,

Jharkhand 5tate Pollution Control Board.
H.E.C., Dhurwa, Ranchi- 834004,

SUIB: Submission of compliance report against the directives Bsued uyfs 33A of Water (Prevention &
Control of Pollution] Act, 1974 and u/fs 31 A of Alr [Prevention and Control of Pollution) Act, 1984

Ref: 1. Board's letter number B-21432 dated 08.10.2022
1. Board's letter number B-1737 dated 26.08.2022.
3. HIL letter no. NIL dated 30.08.2022

Dear Sir,

We would like to acknowledge the receipt of the directives from your good office via letter number B-
7142 and hence would like to inform that HIL has complied with all of the directives and in future,
shall act in accordance with the directives of ISPCB, as mentioned in the letter no — B-2142.

Si. | DIRECTIVES via letter no 8-2142 | Compliance status and Action Taken Report
1 To maintain proper lighting along the | HIL has already installed 15 LED flood Nghts of
transporiation route especially during | 200W capacity to ensure proper lighting
transporiation of coal. especially during transportation of coal, This
may be verified at the site. ,
( Photos ottached- Annexure 1}

2 To ensure periodic water sprinkling so that | HIL has employed two movable water tankers
emission during transportation should be | which ply to and fro all along the
rrilnimized. transportation route to sprinkle water to

minimize  fugitive  emissions  during
transportation and the same can be verifiad
on site,

3 To avoid over loading of tramsportation Ko cverloading is allowed at the weigh
wehicles and 10 ensure covered bridge and the same can be verified from
transportation. the JIMMS portal. HIL has already been

- transporting its coal via vehiches covered by |
tarpaulin, g .
(4 To install PM 10 Anatyser near Rajhara The PM 10 Analyser has been installed at the |
Thana between the narrow Pandwa Thana, which is located between
transportation route (from Colliery more | the Colliery More and Rajhara Railway
to Rajhara Railway Siding) and connect it | Siding.
| to JSPCH and CPCB server by 31.10.2022.
M) (oo
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{ Make- Focuse Photonic Inc. LISA, Model -
BPM-200- Seriol no-107P214006A ) Photo
ottached, Annexure 2)

5 To ensure quarterty monitoring of Ground
Water Level from third party and submit
report Lo the concerned departments.

HIL has already employed M/'s
Environmental Laboratories & Engineering
Services Pyt Lid., Ranchi, 1o monitor ground
water level and report the same to the
CGWA, Patna on quarterly basis

& To ensure monthly monitoring of
Piezometer and submit report to
concermned departments.

HIL shall monitor the piezemeter data on
monthly bass, from November 2022 and
submit the report to CGWA and JSPCB on
manthly basis,

7 To develop proper plantation and green
belt wherever possible and submit the
report to the Board by 31.10.2022 along
with number of plants.

HIL has already distributed 350 fruit bearing |

plants among the local villagers resdding
between colliery more and Rajhara railway

siding, We also planted several Sisham,
Mahogany and Guava plants along the
transportaticn road. Moreover, we are in
the process of procuring mone fruit bearing
plants to be dstributed among the locals for
generating good green belt cover in the
area. Total plants distributed and planted till
date, is around 500, [Photos Aftached-
Annexure 3}

We hope you find our response in acoordance with your directives and in positive light:

Thank Yo,
@”f‘gﬁh%
g‘ W S
Mairak Chakraborty Hﬂ:;%" i-i;"
VP and Linit Head "y L'rl;l

Kathautia Open Cast Coal Mine
Hindalco Industries Limited,
Daltongan), Palamau,
Fharkhand- 822123
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Verification report of Kathautia Open Cast Coal Mines of M/s Hindaleo _
Industries Ltd. P.O Naudiha, Dist-Palamu , in the light of H.O Letter No. .[ /

2615 dated-14.12.2022,

Verification report in the light direction issued by the Board vide letter no. B-2142 dated-
reply submitted by the unit its letter No:-HIL/KOCCM/22-

08.10.2022 and the

S

23/ISPCB/03 dated 31.10.2022, Kathautia Open Cast Coal Mines of M's Hindalco
Industries Ltd. P.O Naudiha, Dist-Palamu was inspected by Gopal Kumar, Regional
Officer, Regional Office, Ranchi, Sumit Kumar Jha, CE. RO, Ranchi on 11/01/2023 in the
presence of Mr, Rakesh Shukla, Assistant Manager (Mining) and Mr. Sayantan
Chakraborty, Assistant Manager.(Environment).

During the inspection following observations are made which are as follows:-

verified on sile.

3 | To avoid over loading
| of transportation
' vehicles” and to ensure
cover transportation.

No overloading is allowed at the
weigh bridge and the same can be
verified from the JIMMS portal.
HIL has already been transporting
its coal via vehicles covered by
tarpaulin.

To install  PMI0
Analyzer near Rajhara
Thana between the

narrow  [ransportation
route (fro colliery more

tc Rajhara Railway
| Siding) and connect it

' Sl | Board show cause | Reply submitted by the unit Observation/ Status

No. | letter dated 08.10.2022 of Compliance

01 | To Maintain proper | HIL has already installed 15 LED | The unit has installed
lighting along the | flood lights of 200W capacity to | 07 No's of light lamp
transportation route | ensure proper lighting especially | post along the
especially during | during transportation of coal. This | transportation  road
transportation of coal muy be verified at the site. which is  found

operational and the

remaining lamp posts

are still to be
| installed.

2 |To ensure periodic | HIL has employed two movable | Manual Water
waler sprinkling so that | water tankers which ply to and fro | sprinkling  through
emission during | all along the transportation route | moebile waler tankers
transportation should be | o spnnkle water to minimize | is being camied out
minimised. fugitive emission during | for dust suppression.

transportation and the same can be

transportation
15 being carried out at
the time of inspection.

"The PMI0 Analyser has been
mmstalled at the Pandwa Thana,
which s located between the
Colliery More and Rajhara
Railway Siding.

Online PM10
Analyzer has been
installed &  the
Pandwa Thana and
made  connectivity
with the JSPCB
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Tep

to JSPCB Server and
CPCB Server by
31.10.2022.

Server but no proper/
correct data is
transmitting in online
SETVET. (Details
Attached as Annexure

_I}

To ensure quarterly
monitoring report  of
Ground water level
from third party and
submit report to the
concern department.

HIL has already employed M's
Environmental Laboratories &
Engineering Service Pvi. Lud.
Ranchi to monitor ground water
level and report the same 1o the
CGWA, Patna on quarterly basis.

Toe ensure monthly
monitoring of

Pizometre and submit |

report 1o

departmentl

concern

el T

Monitoring  reports
are submined and
parameters have been
found within the
limit.{ Annexure I1)

HIL shall monitor the piezometer
data on monthly basis, from
November 2022 and submit the

report to COWA and JSPCB on |
I monthly basis.

Details are attached.(
Annexure [11)

To developed proper
plantation and green
belt wherever possible
and submit to the Board
by 31.10.2022 along
with number of plants.

HIL has already distributed 350
fruit bearing plants among the
local villagers residing between
colliery more and Rajhara railway
siding. We also planted several
sisham, Mohogany and Guava
planis along the (ransportation
raod. Moreover, we are in the

process of procuring more fruit

bearing plants to be distributed
among the locals for generating |
| good green belt cover in the area. |
Total plants distributed and
planted till date, is around 500.

As informed by the
unit’s representatives
approx. 350  fruit
bearing plants
distributed to the local
villagers residing
between the colliery
more to Rajhara
Railway siding. 14-15
new plants ere planted
along the approach
road, more plantation
should be carried out
in vacant space along
the approach road.

Based on above necessary direction may be issued from H.(. level.

o

Gt
($unsit Rumar Jha)

Consulting Executive,
Regional Office, Ranchi

i

(Gopal Kumar)
Regional Officer
Regional Office, Ranchi
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PM10 ONLINE DATA DATED FROM 12.12.2022T0 12.01.2023 __ ANNEXURE- | fezs
5l. No Industry Name stationld | analyserid | Parameter F::IT::' Unit Submitted Date
e ouan| s | e | o | s
2 "“;‘Eﬂm&ﬁnm cascms | 1000057 | PM10 0 |ugima|2023-01-01:01:00 aM
4 """“m"‘“__";gr dePOofice | .pnams| 200057 | Pm1o | o - |um/ma|2023:0101:02:22 AM
Dl e E I B ) e
6 Neor Rajhara Siding beside PO office | ., e | J0000s7 | pMag 0 |ug/m3| 2022-12-31-11:52 PM
[Rajhara OCP, Padwa CCL
v Near T::::asgﬂfm:?fm“ canams | 1000057 | Pmao o |uwg/m3|2022-12-31:11:33 M
a “""mﬂ ﬂ[.“!““'_-ﬁﬂ::g“m“ caacms | 1000057 | PMmi10 o |ug/m3| 2022-12-31:1:07 PM
3 "“’f‘::;:;ff;::f::::;g”m“ CAACMS | 1000057 | PM10 o |ugim3| 2022-12-31:11:00 PMA
T I T;;ﬁ;‘:g:ﬁgmm casoms | 1000087 | PM10 0 |ug/m3| 2022-12-31:1045 PM
11 ”“E'fﬂ':;:':;';“:‘:;:::;”ﬂ“ CAAQMS | 1000057 | PMIO 0 |ug/m3| 2022-12-31:10:30 PM
12 W'gﬁ'ﬁfmgﬂm“ canams | 1000087 | Pmag 0 |ug/ms|2022:12-31:10:05 Fm
i | Mem f':l?g::;?::;:;;“m“ casams | 1000057 | PM10 ¢ |ug/m3| 2022-12-31.09.45 oM
14 m_;ﬂ":':;:;;f:;’:ﬂ;’: rgg_"m“ CAAGMS | 1000057 | PM10 0 |ug/m3 2022-12:31:09:15 PM
15 Near ?:iﬁ:::;?:::::;;””” cAAGMS | 1000057 | PMILD 0 |ugim3| 2022-12-31:00:00 PMA
16 Hwﬁr::ﬁi?:m;m CAAGMS | 1000057 | PMIO 0 |ug/m2| 2022-12-31:08:30 P
17 ”'“"I‘:‘i;:::;i‘::;:;:;m“ casams | 1000057 | Mo 0 |ugim3| 2022-12-31:08:15 PM
18 ”“':‘:i[‘r:::;’;fmpglﬁ“ CAAQMS | 1000057 | PMI0 0 |ug/m3| 2022-12-31:08:00 PM
19 il f':i;‘:;f:g:?:::ﬁ:rﬁ“m“ caaoms | 1000057 | PM1D 0 |ug/m3| 2022-12-31:07:45 PM
20 "ﬁmﬂf:‘ﬂﬂl PO | casams | 1000057 | PM10 | 0 [ugima| 20021231075 pm
7 i T‘:l?::‘:;”é’;;‘:::r:;g”m“ caagms | 1000057 | PMI0 0 |ug/m3 | 2022-12-31:07:00 PM
22 mf:i;‘;'ﬂ:ﬂf::‘g;;“m“ caaams | 1000087 | PML0 0 |ogima | 2022-12-31:06:45 PM
3 | M T‘::E“;gc':?:‘:;:ﬂ;”"“ caaoms | 1000057 | PM10 | 0 |wmim3| 2022-12-31:06:30PM
24 m'rfﬁmmm&:m“ CAAMS | 1000057 | PM10 | 0 |ugim3| 2023-13-31:06:00 PM
N e R T
2% m'f‘:i;:::;:?::ﬁ:ﬁ“ﬁ“ canams | 1000057 | pmio | o0 |ugims| 2022-12-319530eMm
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N
-

27 wa;ir::?aﬂ:f:ﬁ:;;um CAAQMS | 1000057 | PM10 0 |ug/mid| 2022-12-31:05:15 PM
28 mar?mw-ggm caaaMs | 1000087 | PM10 o |ugims| 2022-12-31:08:45 M
o | et o e o | on | o L s
a0 mm:ﬂmﬁ;m canams | 1000057 | Pwi0 0 |ug/m3| 2022-12-21.04:15 PM
3 ”E“"_‘:i?;;:::&:f—f:;‘::;?f”“ cAACIMS | 1000057 |  PA10 0 |ugimi|2022-12-3100:00PM
7Y =l o ) R R e e
33 mﬁﬁ::ﬁi?::iim" casams | wooos7 | ewo | o |ugmal2022-12310330 M
24 ““'mﬁmﬁm cAnGMS | 1000087 | PMID 0 |ugm3| 202212310325 PM
55 NEME?:::E::E&,ELDM CAMQMS | 1000057 | PWIO | O |ufmi|2022-12310300PM
38 mm;ﬂnﬁ,:ﬁmﬂd—uﬁ,gm CAAQMS | 1000057 | PMI0 0 |ug/m3| 202242310245 PM
+ hm?:ﬁ::iﬂﬂ?::aﬁ.cpflﬁm CAAOMS | 1000057 | PMI1D 0 |ugfm3| 2022-12-31:02:15 PM
38 ”“”:';i;“::ﬁ:"::ﬁ:ﬂ?m casams | 1000057 | pwo | 0 |ug/m3| 2022123102009
i Hw.H:fj‘::fg;?::;::;;nﬂ“ casoms | 1000057 | Pwio | 0 |ue/m3|2022-12310145PM
a0 mﬂ;ﬁéﬁ‘m‘;&m“ carams| 1000057 | emio | 0 |ug/ma| 202212310130 Pm
= Near ?:iTT;:?ES;:Tﬁ::\T:,EELﬂm“ caacms | 1000057 | PMID 0 |ug/m3| 202212310115 PM
- Hmrmﬂgfﬂ;xlm“ cAAGMS | 1000057 | emio | 0 fug/m3| 2022:12:31:0100 PM
o e el e e N N ) et
ix Herﬁmﬁ:mgﬂmﬁ canams | 1000087 | PMID 0 |ug/m3|2022-12-31:12:30 P
" - ?ﬁ“iﬁiﬂﬂ'ﬂi&“fﬁ“ CAAQMS | 1000057 | PMID 0 ug/m3|2022:13-31:12:15 PM

Hnumsid.:mlguﬁm caaams | 1000057 | #mito 0 |ug/md | 2022:12-30:10:45 AM
@ | "™ ,R:i::!.’f?é?-.s:::::.?“'“ CAAQMS | 1000057 | PMI0 | O |ug/m3 | 2022:12-31:13:15 AM
a3 ”“’fﬁaﬁfﬂgnm canams| 1000057 | pmio | 0 |ue/m3 | 202212313500 aM
0 et o e Il N D
& “'“megnm“ canams | 1000057 | pmio 0 |imima | 2022-12-31120:15 AM
i Hw?:ilxaggci:?::;f::;umm cAsaMs | 1000057 | PMI0 | O [ug/m3| 2022-12-31:10:00 AM
=k M'm#‘;f““ﬂ”m' caaams| 1000057 | w0 | 0 fue/m3| 202212310085 AM
s | e Jouan] o | mas | o |wes| s
54 Near Rajhara Siding beside PO office | 0y nppe | yoopos7 | PM0 o |ugm3| 2022-12-21:00:00 aM

Rajhara OCP, Padwa,COL
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Wear Rajhara Siding beside PO office

DO005T RO 0 m3 | 2022-12-31:08:45 AM
35 Aaphara OLP, Padwa CCL ) o
Mear Rajhara Siding beside PO office : 2
' i CAAQMS | 1000057 PML0 0 |ug/m3| 2022-12-31:08:30 AM
% Rajhara OCP, Padwa,CCL .
,Rajhara OCP, Padwa,CCL
2 Near Rajhara Siding beside PO office w0oaasr | paian 0 | wg/m3| 2022-12.31:07:45 am
hejhara OCP, Padwa, CCL ey
Near Rajhara Siding beslde PO office o
CAAOMS | 1000057 PR 10 0 ug/m3 | 2022-12-31:07:30 AM
et Aajhara QCF, Padwa, CCL ol
Near Rabaca Jiing it PO officr | coaaes | 10008 PMID | O |ug/m3|2022-12-31:07:15 AM
o0 Rajhara OCP, Padwa,CCL A 3 o
&1 Near Rajhara Siding beside PO office | .\ oie | 9000087 | pm1g 0 |ug/m3| 2022-12-3106:02 AM
JRajhara OCP, Padwa,CCL
Near Rgjhara Siding beside PO office .
CAAGMS | 1000057 PM1O o ugfm3 | H022-12-3105:47 AM
Ta Rajhara OCP, Padwa,CCL
o Near Rajhara Siding beside PO office | o | oncoer | pan 0 |ugim3| 2022-12-31:05:32 AM
,Rajhara OCP, Padwa CCL
Mear Rajhara Siding beside PO office ; %
: AT CAADMS | 1000057 P10 1] u 3 m-q-i:ﬁi_ﬂ Afa
Lo Rajhara OCP, Padwa,CoL im3 | X
&5 Kear Rajhara Siding beside PO office canams | 1000057 PM10 0 ag/m3 | 2022-12-31:05:02 AM
JRajhara OCP, Padwa,CCL
ge | - Mot Famors scihg bende PO office | concmvs| 1000052 | Pazp 0 |ueim3| 2022:12-31:04:47 AM
.Rajhara OCP, Padwa, CCL
Wear Rajhara Siding beslde PO office ]
CAAQMS | 1000057 P10 o m3 | 2022-12-31:04:32 AM
i JRajhara OCP, Padwa, CLL ug!
Mear Rzjhara Siding beside PO office i 3023-12-31-08:17 AM
68 _Rajhara OCP, P oL CAAQMS | 1000057 PMIO 1] gim3 | 2023 ]
Mear Rajhara Siding beside PO office ;
CAAOMS | 1000057 PMID [t ug/m3 | 2022-12-31:04:02 amM
o JRajhara OCP, Padwa, CCL i &
Mear Rajhars Siding beside PO office s
CAACING | 1000057 Pl a ug/m3 | 2022-13-31:03:47 AM
o Kajhara OCP, Padwa,COL 10005 2 &/
" Near Rajhara Siding beside PO affice | o ac | qpooos7 | pwan o |ugims3| 2072-123103:32 aM
,Rajhara OCP, Padwa,CCL
Near Rajhara Siding beside PO office
CAAQMS | 1000057 PRI ] md 2-12-31-03:17 AM
£ Rajhara OCP, Padwa,CCL e i
Mear Rajhara Siding beside PO office _
DOaos7 FM1 b ug/m3 | 2022-12-31 0302 Al
e JAajphara OCP, Padwa, CCL il a B/
Near Rzjhara Siding beside PO office : _12.31:03-47 AM
74 aons OLF 3 CAAQMS | 1000057 | PMI0 0 |ugim3| 2022-12-31:02:47 AN
Mear Rajhara 5hcéng beside FO office e
L ¥ PIAL0 i 3| 2022-12-31:02:32 &AM
' [Rajhara OCP, Padwa, CCL CAAQMS | 100005 ug/m
Hear Rajhara Skding beside PO office :
CAACIMS | 1000057 PRA10 o u 3| 3023-13-31:02:17 AM
b Rajhara OCP, Padwa CCL g/m '
Near Rajhara Siding beside PO office ;
X 1000057 PFI10 o wg/m3 | 2023-12-31:02:02 AR
i Rajhara OCP, Padwa,CCL S 2 &
Wear Rajhara Siding beside PO affice
CAaA kM 1000057 FM1D v} ug/ma3 | 2022-12-3101:47 AM
n (Fajhara DCP, Padwa, CCL N
Mear Rajhara Siding beside PO office ;
CAACMS | 1000057 P10 g wg/m3 | 2022-12-3101:32 AM
i JRajhara UCF, Padwa,CCL &
Mear Rajhars Siging beside PO office :
CAACIMS | 1000057 PRAID a u 3| 202212310017 AN
b Rajhara OCP, Padwa,CCL B
Mear Rajhara Siding beside PO office
CAAOQMS | 1000057 P10 0 ug!m3 | 2022-12-31:01:02 &AM
s FRajhara OCP, Padwa,CCL o
82 Neat Rajhara Siding beside PO office. | el Joooner | pmao o |ug/ms| 202212311247 AM

FRajhara OCP, Padwa,CCL
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S

s

23 e T::T::f:é:f:j::;g:m“ casoms | 1000057 | PMID ug/m3 | 2022-12-31:12:32 AM
84 mmmmm caxams| so000s7 | PMi0 | O |ugma|20242381217am
85 ow r:i:::f;:f:ﬁﬁ:gam" casams | 1000057 | PMi1D ug/m3 | 2022-12.31:12.02 AM
25 "“mmmm CAAQMS | 1000057 | PMI0 Ug/m3 | 2022-12-30:12:45 PM
87 s f:i?:::;:f::r::;m" canaMs | 1000057 | M0 ug/m3 | 2022-12-30:11:30 FM
88 "“ﬁmsﬂmgﬂ“ CALOMS | 1000057 | PMI1D | ugima | 202212301115 pM
i i ifif::ff&'??ﬁf:ﬁffm“ CAAGMS | 1000057 | PMI10 ugfm3 | 2022-12-30:11:00 PM
90 m"mﬁﬁ:&f:ﬁﬁgﬂm caaamMs | 1000057 | FMI0 | ug/m3 | 202212.30:10:45 P
o1 | er et T [canams| 1000057 | emio ug/m3 | 2022-12:30:10:30 PM
93 e Tm!ﬂmgﬂ“ canams | 1000057 | PMID ugfm3 | 2022-12.30:10:15 PM
s <l f‘:i;::;ﬂé::!;::::;aﬂmw CAAGMS | 10DO05T PRIID ugim3 | 20232-12-30:10:00 PM
i |l i‘i’;;:éﬁ'mgﬂmu cakams | 1000057 | pMi0 | ug/ma | 2022-12-30:08:00 PM
95 e R;i;’:f:;ﬂ'f:jf::;“ﬁ” canQMS | 1000057 | PMID ug/m3 | 2022-12.30:07:45 PM
3 m?msﬂfﬂ:g“m“ canaMS | 1000057 | PMmI0 | ug/ma | 2022-12:30:07:30 M
97 icciad f':i::;f:g::f::::ig;ﬂm” canams | toooos? | Pmio ug/m3 | 2022.12.30:07:15 PM
54 "Hrﬁmﬁgfﬁ;&“m“ casams | 1000057 | PMiD ug/m3 | 2022-12-30,07:00 PM
59 el f:i:':::f:é:f::;f;mﬂm" canoms | 1000057 | PMi0 ug/m3 | 2022-12-30:06:45 PM
100 Hﬂrﬂ.ﬂmﬁﬁm“ casams| 1000057 | PMID ug/m3 | 2022-12-30:06:30 PM
101 it T:i:':;::g&;‘:ﬁf;;gﬂm“ casoms | 1000057 | PMID ug/m3 | 2022-12-30:06:15 P}
102 mmﬁ;ﬂﬂm‘:&ﬂﬁm casams | 1000057 | PMID bg/m3 | 2022-12-30:06:00 PM
103 - ?::::::i?:ﬁf::;ﬁmm CANGMS | 1000057 PMI10 ugfm3 | 2022-12-30:05:45 PM
104 P ?msﬂmgﬁ" CAAGMS | 1000057 | PMIO ug/m3 | 2022-12-30:05:30 PM
g | ?:::::f;:f:;f:::;“m“ CAAQMS | 1000057 | PMIO ug/m3 | 2022-12-30:05:15 PM
106 "":;:E;::g::::ﬁ;"m" canaMs | 1000057 | Pmio ug/m3 | 2022-12-30:05:00 PM
typ | . f;i::féﬂ:f::ﬁ:;;ﬂ'm“ camams | 1000057 | PMIO ug/m3 | 2022-12.30:04:45 PM
108 'm'm:‘%mﬁm“ casQMS | 1000057 | PMIO ug/m3 | 2022-12-30:04:30 PM
g | K T:ir::;:lg::f:;;“m" canams | 1000057 | FMI0 ug/m3 | 2022-12-30:04:15 PM
110 Wf;mgmﬁ::ﬁm” caAOMS | 1000057 | PMI0 ug/m3 | 2022-12.30:04:00 PM
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111 “E“'f‘::’;;“;;:“::;:;;sfﬁ'ﬁ caacms | 1000057 | pmi0 ug/m3 | 2022-12.30:03:45 PMR;/
T ool e e el O 0
113 "'”f‘;;‘:‘:::::;‘“m;;“m“ canams | 1000057 | Pmao ug/m3 | 2022-12-30:03:15 PM
114 "ﬁmﬂg:"ﬁi”“m caAQMS | 1000057 | PMI0 ug/m3 | 2022:12-30:03:00 PM
118 ”“E"T:;:‘;;:g;f::;:;:&”m“ CAAOMS | 1000057 | PMID ug/m3 | 2022-12-30:02:45 PM
116 mf“;:ﬂ”;;‘ﬁ“;;ﬁ“ CAAOMS | 1000057 | PM10 ug/m3 | 2022-12-30:02:30 pma
117 "“f:j;‘::aﬂ:"m;:;m” caaQms | 1000057 | PMIO ug/m3 | 2022-12-30:02:15 PM
118 "”ﬁﬁawm;ﬂ" caanms | 1000057 | PM10 ug/m3 | 2022:12-30:02:00 PM
118 ""“’f;i;‘:;:‘:;“;:f:::ﬁ::;“m“ CAAOMS | 1000057 | PMIO ug/m3 | 2022-12-30:01:45 PM
120 ”“’fmﬂgm“m caaqms | 1000057 | P10 sg/mi | 2022:12-30:01:30 PM
121 NWE?:;E:E;:::::;E;WW CAAGMS | 1000057 | PM10 wg/m3 | 2022-12-30:01:15 PM
123 hm:;mmgm CAAQMS | 1000057 | PM1D ug/m3 | 2022-12-30:01:00 PM
123 ““r?:::::g:?::;ﬁ;;”mm CAAGMS | 1000057 | PMI10 ug/m3 | 2022-12-30:12:45 PM
124 "“f;:j’ﬁ:‘::;fmggtﬂ“ CAAQMS | 1000057 | PM10 ug/m3 | 2022-12-30:12:30 PM
125 H“Tﬁ;:ﬁ?é:f:ﬂ:::;ﬁm CAAOMS | 1000057 PML0 ug/m3 | 2022-12-30:13/15 Ph
par Rajhara Sidi e PO office
12 {0 Eﬁ:ﬁmm canams | 1000087 | pmig ug/m3 | 2023-12-30:12:00 PM
127 ”'“"f:i?::;s‘ﬁdc";?::j:;;“m“ caagms | 1000057 | PMID ugim3 | 2022-12-30:11:45 AM
128 Nearm;:cl{:ﬁ_ i¢ PO office cARGMS | 1000057 P10 '-'l'-!'llﬂ Eﬂﬂ-ﬂ'ﬂ'}l'!ﬂm
129 ”Earf:iﬁ:aﬁé::s:::;ﬂm CAAQMS | 1000057 |  PMID ug/m3 | 2022.12-30:11:15 AM
130 mmﬂ;’:‘ﬁﬂ“mgﬂm canams | 1000087 | PMi0 ugim3 | 2022-12-30:11:00 AM
131 ”’E‘"?:l:‘::‘:;i'f:ﬁ‘::;;”m“ CAAQMS | 1000057 | PMI1D ug/m3 | 2022-12-30:10:45 AM
132 "“':f;;;::ﬂ:ﬂ::_’m CAAQMS | 1000057 | PMI10 ugmi | 2022-12-30:10:30 AM
133 ””Tf;;;?:;:ﬂ“:::ﬁ;;”mm canams | 1000057 | Pho ugim3 | 2022-12-30:10-15 AM
134 mﬁ;::mmgnmu CAMOMS | 1000057 |  PM10 i3 | 2022:12-3010:00 AM
135 m"?::?:::i:?:ﬁf:;;“m“ casaMs | 1000057 | PMI0 ug/m3 | 2022-12-30:09:45 AM
136 "“::;;:iﬁ?mg‘m“ cAAOMS | 1000057 | PMI10 wg/m3 | 2022-12-30:09:30 AM
137 ““”?::?:::&;‘?:::ﬂ;;"ﬁ'm cAAQMS | 1000057 | PMID ug/m3 | 2022-12-30:09:15 AM
138 Nﬁrﬁ::aﬁfmﬁlﬁ'” caagMs | 1000057 |  PMi0 uglms3 | 2022-12-30:09:00 AM
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4
'i_]fﬂ 3} L;’
-
139 ””T;;T:;:‘f;;‘f::;::z;"ﬁ“ canams | 1000057 | pmio | o |ugim3|2022-12.30.08.45 Am
7 T@";ﬂﬂ;‘;ﬁg’m casams | 1000057 | PMID 0 |ugfm3|2022-12-30:08:30 AM
141 it H:ﬂ:;:fg;:“::;ﬁ::a“ﬁ“ CAAQMS | 1000057 | PMID o |ug/m3|2022-12.30.08:15 AM
Bl e E e O L
143 i ?;T::fg;’f::;f::;“ﬂ“ CAACMS | 1000057 | PMIO 0 |ugim3 | 2022-12:30:07.45 AM
h Hmm:n EEEMLM canams| 1000057 | pMi0 | 0 fugimd| 202212300730 AM
iy | HERE H:;T::::E;E::j:::g”ﬁ“ CAAQMS | 1000057 | PMI0 0 |ue/m3 | 2022-12-30:07:15 AM
e mmsu"uﬁ'ﬂﬂﬁ“ﬂ“ casoms | 10007 | i | 0 |ugima| 202212300850 am
: ;
147 H“&:ir:;ff;ﬂ:‘:::::lzgﬁu casams | 1000057 | PMID 0 |ug/m3|202212-30:05 34 AM
148 mm::ﬂﬂfﬁ:::;m“ canOMS | 1000057 | PMI0 0 |ug/m3 | 202212.30.0519 AM
143 "E“f:i;':;?:gf::ﬂ:rxﬁmm canams | 1oooos7 | mmio 0 |ug/m3|2022-12-30:05 04 AM
150 m""ﬂ;ﬁ'ﬁ:ﬁm:&m“ casams| 1000057 | PM10 | ©  |ugim3 |202212300850Am
eTe o n:l::;:'::;‘:ﬁ::rm“ casQms | 1000057 | PMID 0 |ug/m3| 2022-12-30:04:35 AM
15p | MearRapare sty besde 10 o | canaws | 2000057 | pvio |0 [uwims | amaz12300820
: ' . :
i Near H::?::::;“::i::;;mﬁ casams | 1000057 | PMID 0 |ug/m3| 202212 30.08:05 AM
e L mﬂfﬁﬁLm caacms | 1000057 | PMIO 0 |ug/m3 | 2022-12-30.03:50 AM
- Hear ?;:.T::.T;:F::ﬂ::inﬁ“ casoms | 1000057 | ewao 0 |ugim3 | 2022-12-30:03:35 AM
156 Hear ::T:::lsﬁ”;fmgm cAasams | 1000087 | PMIO 0 | bg/m3 | 2022-12-30:03:20 AM
S “Ei"“:ii‘:;:ﬁaﬂé';ﬂf:::::gw“ cascms | 1000057 | PMin | 0 |ugim3 | 202213-30.03.08 AM
3 m:mmmm casoms | 1000057 | pmio 0 |ug/m3| 20221230:02:50 Am
50 "ﬂ"'f:i*:;::;“é:ﬂg::::g“ﬁ“ casams | 1000057 | emio 0 |ug/m3|2022-12-30:02:35 AM
160 ’“"mmmgm“ casams | 1000057 | pmo | 0 |ug/m3|202212.300220am
e Hw?:i::::ﬁ:ﬂ:?::::: :E.ﬁ“ cAAQMS | 1000057 | PO 0 |ug/m3|202212-30:02:04 AM
162 | aNeH :m.ﬂmm CAAOMS | 1000057 |  PMI0 0 |ug/m3 | 2022:12-30:01:50 AM
ik Near R:i?:;?fﬁ?::ﬁf:ﬁnmm cAnaMs | 1000057 |  PMI0 0 |ug/ma | 202212300134 AM
164 "'“ﬂﬂ_ﬂgmgnm“ canams | 1000057 | o | o |upim3|202212-3001:20 AM
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i "“’fﬁ?:::;’é:f::if:;&“ﬁ“ caaams | 1000057 | emio ugfm3 | 2022-12-17:01:15 PM
a2 | ranee | avs | wows7 | w0 ugim3 | 2022-12-47:01:01 PM
5 Near m::;:ii:.ﬁ::z:g;umm CAAQMS | 1000057 | PMI0 ug/m3 | 2022-12-17:12:47 PM
514 Wﬂ;ﬁfgmgﬁm’ cangms | 1000057 | PMI0 ughm3 | 2022-12-17:12:30 PM
515 m”ﬁ?:;;ﬁ;‘f:ﬁ::ﬁ“mm casoms | 1000057 | PmI10 wg/m3 | 2022121712111 oM
516 m"f:ﬁ.ﬂmgm“ CAAQMS | 1000057 | PMID ug/m3 | 2022-12-17:12:00 PM
jh iding bestde PO office
517 Nﬂr?ﬁgﬁ:::é]ﬂ:?adwmﬁﬂl CAAQMS | 1000057 | PMI10 ug/m3 | 2022-12-17:11:45 AM
Mear Rzjhara Siding beside PO office : el
518 nal::m u?fhmm. CcAAQMS | 1000057 | PMI0 ug/m3 | 2022-12-17:11:29 AM
515 ”E"T‘:;’J‘:::;;?:;E&DLM“ caaams | 1000087 | PMID ugim3 | 2022-12-17:1108 AM
520 "”fi?;;;ﬂ’:;’:;ﬁg’m“ canams | 1000057 | PMIO uglm3 | 2022-12-17:10:51 AM
521 el T;;;f;:::;:f::;:::;“"”’ casoms | 1000057 | Pmz0 ug/m3 | 2022-12-1710:37 AM
san.] 1 e t‘;”p‘:‘f;?fmg“m“ canaMs | 1000057 | Pm10 uglms3 | 2022-12-17:10:20 AM
523 ”“'E‘;;::E‘;F:’::ﬁ?;”ﬂ'“ cancms | 1000057 | Pmin ug/m3 | 2022-12-17:10.03 AM
524 m?ﬁ;ﬂ;‘ig“m CAAGMS | 1000057 | PM10 ug/m3 | 2022-12-17:09:49 AM
o e e e I o e
e26 htar?::lj'::am:-;uﬂunﬂu cAAOMS | 1000057 BM10 ug/m3 mﬂ{?ﬂ!“m
o e e e I N )
528 ”“riﬂ;::aﬁ:;':::“gm canams | 1000057 [ PM10 ugfma | 2022.12.17.08:47 AM
a9 | ep pewecCL | ARG | 000057 | Phaio o/ | 202212:37.08.32 AM
530 "“f;ﬂ:;:ﬁ:::mm“ canams | 1000087 | PMIO ug/m3 | 2022-12-17:08:17 AM
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ENVIRONMENTAL LABORATORIES &

PLOT WD-30, MANSAROVAR ENCLAVE, TUFUIDANA

ENGINTERING SCRVICES PVT. LTD.

329

! co.in, ghes ranchifhgmail.m
HATA, RANCHI-834003 {MHARKHAND) it %ﬂl
I e JRAAGERR AT Wiebsite ; www.slesal.co. in
i LT RN L B TOOL LS
. JEITEKELORI
Test Hepori No. @ ELES/RNC/2022:3206 Repurt Relcase Daie 3023m2
| Weork Order No. 1 13572310110 | Wark Ordor Dute DiRle02
" ULRNa,  TCS33922000001 496F o o
 CUSTOMER DETAILS " SAMPLE DETAILS
Customer Mame | - Hindalea Industries Limited “Sampie Rel. No, - ELFS/RNC 2022706 W/a98H
i Sampling Dese 7300012022
Address  Kathautia Open Cast Coal Mines, | Sample Received Dme | 1 02.12.2022
Post- Naudiha, 5. Pandwa, ; Type of Sample : Girguid W ater
: Dakiongany, Dist- Palamu | Spwree of Sample r AMPL Barrck
i Jharkhand. Pin-822123 Sampling Procedure - ELES/DOCSMPMLAO|
| Sample Collected By | ELES v Lid
Pkant Siatus ; Oiperational | Sample Conditian ; Soaled & Preservid
Period of Analysis | 02.12.2022 1o 31.12.2022 -
NABL Aceredited ==
Discipling : Chemical Greup : Water BTy !
Paramrcicr ! Uit Test Protoeal Result "w I'E;!m
Wy iy id I % ] g HF
1 {ar 22.9 °C) APHA 23" £d 2017, 4500-H™-B 7.9 6.585 | popdion
Cdour 15 3025 (Par=3): 1R85 RAZ0DT Agrecable | Agrocable | Agiceahle
Colour Hazen | APHA 23" E42017,2120B&D Ry | 5 5
Turbidiry NTU |  APHA 23" Ed2017,2130 0 o3 | 1o 54
Tase | APHA T FA201T,2160C | Agreeable | Agreesble | Aprcenbe |
'15';::_“““"*“15“""' mpl | APMA 3 EE 2017 2808, CE&D | s _L 300 200
Chloride (a5 C1) mul | APHAZI'EI2DIT,4500CLB | 28 | 250 1000
Totsl Alkalinity (ss CoCOy) | mg/ll | 1S 3025 (Pan23):1986; RA2019 | 386 | 200 48
Total Hardness (as CaCOJ) | mglL APHA 21" E4.2017, B340 C 349 200 60
| Sulphate {as S0,7) myl | APHA 23" Ed 2017, 4500 S04 -E 7 |
Pope | of 2 i

Tt Dosmmeni s w Tenl Repons. w saneid b it | abswmen. snder Somomt Torms ol Condiinms. only ma Crimg oy ktier bl i pre=spuoved femal
s i the Tt Bapet! oot o refaten valy de v b nmsbyas Jeog Be the Laormery ok Thy snkerms s weice i the Tesa Nopon eeiloos th (indag,

Hadsiwnrary m ihe o of s oeerehl dnly il willin i I:ulr“ o lmmt L G, 1w labsdain) o ros et Ba ol e el en o daks pErecTiden n
rep, el the ankamaiion wisch & povided by the cher M Bepeon. conmg by npeodaced ooyt m bl ol i pa of the fgpeit & o vk el of Gl
il it srmen appeead of fie Laboesiony The Bepont s Bl e pan shill oo be pablmbed. shoeriiss. wed Tor ang logal  firms yurkgis prie poeTivkl o0 R e
scvumed from the Alaapenem of the | sborstory Asicnlum i desan b the hnotation of By, conpensaios and rhdicio iasosy. Sy unsst! orioe] alistsis: &
Vbt Figaiom 1 thae comiom i m“’“'{ﬂ Hipi i e Tl amd v Bnlyrs vy By peesowied o e Tk giken] of e s ATL wise sarrgele pic v By
Hidaryy Tt i | leng ol nglemmeipies ol thie Teal Hepam  The pasnpies B By hadies wé tohe rtmid mi cpecfisd Ay prpe of (Reervaliis on Cumehonb
srpandni e S didl he dong sithim Fides fom fhe Tk ol Tiewr Hopr ieviged faand. AR ihe timmw pomod atdod Wlind, o corn plety adi b acoguicd The
i i schoded, mzraneid o Tesl Roport 0 Dhosrs R Aheessabgi aasd Bes 8ol Appscaic) 15N, Below Dsseooon Lanel: LR (e Digtactom
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ENVIRONMENTAL

S %0

LABORATORIES &

ENCINTERING SERVICES FVT. LTD.
phipp renchif pmell Covm

o,

HATIL AANCH S0 | o Phone po - DEFI-F290103 H
GST MO0 20AAICER? 130124 e bgite - www, pledil €5, 00 TC8
L |
Test Repori No. : ELES/RNC/2021/3206 Report Release Dnte .
Work Oirler Mo P LAST2A100 10 e ) Waork Oriler [ate e
| ULR No. . TCABISTDN 1 496F -
NABL Accrodited N ]
i ]_EEIMJB‘_EJL_ i
Discipline  : Chemical . B Group @ Walter ““ Is 'Lr.-__-@.'_’_
| Pavrameter | Unit | Tewt Protocs] e -l s
i = % M
I Cynnide {5 L) me/l | APHA 23 E42017, 4300 CN-E | <0.0128 005 | petaxation
| Fruorde (25 F) mgl. | APHA 23% 42017, 4500 F-D 1385 1.0 15|
Residual Free Chlorine mg/L I$ 3025 (Part-26).2021 <l 002 1o |
Nitrated s NO1) mp/l | APHA 23" E42017, 1500 NOw-B | <05 s | I”“.
| Phenolic Compaound = | e = !
Las CyHaOH) ma'l | 153025 (Parid3 ) | 9LRAZOID <), (OO0 ] 0001 :},c-ui
Calciam (as Ca) mg'l | APHA 23" EJ2017.3500Ca B LU 75 0
Remerks |, pH dise ol Lab,
iy ik
<
W
w2 .I..:_.f'."--'-'
.. o5 My
] /—.%-'v 3%
dlw;

A Signatory

SANDIP BERA '""Emdof Repors®***
SENIOR MANAGER

ELES PVT, LTD,

Or. Deependra Kumar Sinpa
Pr. 0. Ervitonmandal Engg.
ELES Pvi. L'd Tachnical Manager

Page lofl
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ENVIRONMENTAL LABORATORIES &

LT NO-B0, BLANTARDVAR EMCLAVE, TUBLALENA ENGINEERING SERVTCES PYT.LTD
HATL, RANCH-II8003 (IHARKHAND] Email: info@eleiplcodn. slesronchiffgmallcom
it o cad Phone no : 06512290103
WERIE | e fresploe in
Test Repon No.  ELES/RNC20213131 | Repert Rekease Date 3 30123022
Work Order No.  : 13572310010 Work Order Date  : 18.10.2012
CUSTOMER DETAILS | SAMPLE DETAILS
Custoenes Name | : Hindaleo Industries Limited Sampie | D: : ELES/RNC/022/PI000 |
Sampling Date 30011 G0
= " v ]
Address : Kathsutia Opens Cast Coal Mines, | Sampling Received Date |+ 02.12.2032 |
Post- Maudiha, 5. Pandwa, | Twpe of Sample ¢ Plenometer i
| Daltongmg, Dist- Palamu Lovaticn | : Bore well No -1
Jharkhard, Fin-832123 | (Rajhara colliery Borewels) |
| | Sample Dravn By : ELES Pyt Lid _____{
Ratation Unit | Depih from Surface Water Level From Surface |
Rajhara colliery Borewell [ . |
| Latitude 240949.137 Feal ! 250 I 100
| Longitude $4D3 D86 | | | &

Authoriced Slgmatory
*+2*Fnd of Repert**** Dr. Despendra Kumar Sinha
Fn. D, Enwironmaniz. Engg.
ELES Pyt L13 Technica! Managa

P e ——— e S e W W] W 1.1 9% §
Page 1 of L
e [ Drsimieny vl me Fesd o opoet, i el by (he | shorsdary aadey © syl Vo end Condition, oot om O ossipamis bt ol i goe-mapeaved Ramma 1he
temllic chavam i the Tisl Mt rafien e pelimies ondy W B pohianatem dong by teg Lsbmwiery sl T obencabs sl o e 1o Bepert slhems il Gindoga
donw Iy e | esarasony @ o i o ovolvisnn oney sed willee O L o clani s e s ahoemory w nogaeneibly e § e iESTRL BN O SR
el 1 e s 2naos W o inemeslaen which m prosided by e cient The Sasin emneot e mpendacosd cocepl e Rl e sy e il ig e i e idkidn o
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(e sanpics g rmaved S Nidays Bem b sy ol ndoeeeai 50 he el Boponl e sameples e Hepadabory bidacs are 1o b icienad 2 ipesiliad Ans e ol
Ubrgearr o adiins o canplants mmganbg the Boports shal be dong wenin | fSe S e Dy of T Bagpon releisedasmnd. Al iy vome period stend heiree, s
conplasis wili = sicoped The epimi (e wchoduls menhaned 0 Bew Bopn b Db imel  Abbrevisiem med. MR ¢ Applsklk PN, (e
by om 1 smniil |, o Loy [ mpciion sl




414
i

HINDALCO INDUSTRIES Piezometer data- Kathaulia Coal Mine
Date Time Height{m)
1/13/2022 00:00 288
1/13/2022 06:00 8.9
17122022 12:00 B.95
1/12/202 18:00 B.98
2/12/2022 00:00 8.95
311/200 0600 8.92
2122023 12:00 8.98
/112021 18:00 £.54
3/12/2022 00:00 8.89
37122022 0500 B.57
3f12/2022 12:00 8.93
1122022 18:00 89
4123021 00:00 8.93
4/12/2022 0600 8.92
4/12/2022 _12:00 8,98
4f12/2022 18:00 .94
5/12/1021 00:00 8.88
5/12/2022 06:00 183
5/12/2021 12:00 B.92
571272011 18:00 B.od
6122021 D 00 B.E9
6/12/2021 06:00 8.85
67122027 1300 856
6122032 18:00 g
7/12/2022 DO:00 897
7/12/2022 0600 9.02
22022 12:00 9,06
7/12/2022 18:00 9.01
8/12/2002 00:00 B.95
8/12/3022 (=00 293
8/12/2002 12:00 B.97
BfL22002 18:00 B.94
8/12/2022 00:00 B.96
9/12/2012 06:00 B892
9/12/2022 12:00 £96
9/12/1022 18:00 £.98
10/12/2032 00:00 £.96
10/12/20212 06:00 B.95
10/12/2022 12:00 9.04
10/13/2012 1800 9.03
11/12/2022 00:00 £.57
11/11/2022 06:00 £.97
1113/ 022 12:00 9.05 .
11/12/2022 18-00 9,07 e
12/13/2022 00:00 B97 A
{1 &
e
‘:"}{; \,;;
p g
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12/12/2022 06:00 8.96
12/12/20212 12:00 o.02
12/12/2022 18:00 g.0d
13-12-2022 00:00 8.97
13-12-2021 0600 895
13-12-2022 12:00 9.04
13-12-2022 18:00 3.01
14-12-2022 00:00 896
14-12-2022 06-00 254
14-12-2022 12:00 ]

18-12-2022 18:00 8.04
15-12-2022 0000 8.96
15-12-2022 D600 295
15-12-2022 12:00 L]

15.12.2022 18:00 9.02
16-12-2022 D000 499
16-12-2022 06:00 1,99
16-12-2021 1200 4908
16-12-2022 18:00 9.09
17-12-2022 0000 907
17-13-2022 06:00 9.1
17-12-2022 12:00 .15
17-12-2022 1B:00 92
18-12-2022 00:00 .13
16-12-2022 06:00 9,15
18-12-2021 12:00 3.4
18-12-2032 18:00 2.13
19-12-2022 00:00 2.13
19-12-2022 06:00 9.12
19-12-2022 12:00 9,16
18-13-2022 18:00 9.16
20-12-2022 00: 00 .11
20-11-2021 06:00 9.11
20-12-2022 11:00 9,15
20-12-2022 18:00 9.17
21-12-2022 0000 3.1
21-12-2022 06:00 9.1
21-12-2022 12:00 9.19
21-12-2012 18:00 9.19
23-11-2022 D0:00 2.1
22-12-2022 06:00 9.08
22-12-2031 12:00 9.11
22-12-2022 18:00 9.12
23-12-1022 0000 3.1
33-12-2002 D5:00 9.06
23-12-2012 12:00 9.13
23-12-2012 18-00 9,13
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24-12-2022 00:00 8,07
24-12-2022 0600 9,07
24-13-2022 12:00 513
24-12-2022 1E:00 9.18
25-12-2032 00:00 5.14
25-12-20212 0600 9.07
25-13-2022 12:00 9,16
25-12-2021 18:00 0,18
26-12-20123 00:00 3.08
26-12-2021 0E:00 9.07
26-12-2022 11:00 8.17
16-12-2022 18:00 5,13
27-12-2022 00:00 5.07
77-11-2022 0600 g.04
27-12-2021 12:00 9.14
27-12-2021 18:00 811
28-12-2021 D000 a.47
ZB-12-3022 06:00 9.06
29-12-2022 00:00 5,08
19-12-2011 D600 9.0%
19-12-2032 12:00 913
29-12-20122 18:00 9.1

30-13-2012 00: 00 5.06
30-12-1032 0600 5.03
30-12-1021 12:00 8132
30-12-2022 18:00 919
31-12-2022 0000 5.15
31-12-2023 06200 2.15
31-12-2022 12:00 3.15
11.12-2022 18:00 513

Y

339
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HINDALCD INDUSTRIES Pierometer data- Eathadtia Coal Mine
Diate Time Height{m}

171273033 (U0 ] E.BH
11271022 Bi;00 B3
1/12/1022 12:00 8.95
022 1800 B.98
11272021 {000 895
2122022 06:00 892
21242022 12:00 B3E
2122017 18-:00 B.94
3/12/2022 00:00 889
3/13/3022 06:00 8.87
3h2m0a2 12:00 a9
3/12/2021 18-00 K]
4/12/2021 0000 [LE]
411212033 0600 BS]
df12/2022 1200 .58
4/12/3022 1800 £.94
5/12/2022 00:00 B B8
51272021 600 A8
512/ 13:00 B.92
52/2011 18:00 B84
612/2022 0000 E.BS
_&A12/2022 0600 B.B%
6/12/2021 12:00 896

8122022 18:00 9
7/12/2022 00:00 .97
7/12/2022 05:00 5.0}
7/12/3022 12:00 9,06
/1201 18:00 9.0l
B/13/2022 0000 595
___Bf1zfa0a: £5:00 £.91
B/12/2022 12:00 aar
Bj1272022 18:00 808
9/12/2022 00:00 596
8/12/2023 0% ;00 8.50
E.I'l;l.n’_.‘x_d:ln 1240 8.95
9/11/2021 18:00 .98
10/12/2012 D00 B, 96
10/12/2022 06:00 B.95
10/12/2022 12:00 9.04
10/12/2012 18:00 8.03
11/12/2002 00:00 8.97
11/12/2022 06:00 8.97
11/12/2012 12:00 605
11/12/2032 18:00 9.07
12/12/2022 (00 847
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117132022 06:00 8.96
1371372023 13300 .02
1800 04
13-13-2042 000 a7
13-12-2012 0600 B35
13-12-2021 12:00 9.04
13-12-2021 18:00 3.01
14-12-2022 =00 #.56
14-12-2021 0600 §.94
14-12-2021 12:00 9
14-33-2027 1800 5.04
15-12-2071 0000 2.96
15-12-2017 LR B.95
15-12-2022 12:00 g
15.12.3021 18:00 2.02
16-12-2022 ;00 B9
16-13-1022 600 f99
16-12.3032 1300 908
16-12-2023 1800 o.0a
17-12-1022 (=06 .07
1?454‘:!1! 05400 o1
17-12-M127 {2:00 2.15
L¥-12-3022 1800 5.2
LB-12- 2021 00:00 813
18-12-2032 0600 9.15
18-12-2007 12:00 G914
18-123-2022 18:00 9.13
19-13-2021 0000 9.13
19-13-2038 0600 L
19-13-2027 12:00 9 16
_15-12-2082 18.00 9.18
20-12-2022 0000 3.11
_10-11-2022 Q600 4,11
20-13-2031 12080 8.1%
20-12-2022 18:00 9.17
11-12-1032 00:00 891
24-13-2022 000 91
21-12-2032 1200 9,19
d1-13-2022 1800 519
La-13-2023 00 9.1
Li-1d-203d 0600 408
Li-1E-3022 1200 5.1%
23-12-303% 1800 213
23-12-2032 0000 91
23-12-2032 DE: 00 9,06
23132033 1200 913
23122002 18:00 9.13

D36
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14-12-1011 0000 .07
14-12-2022 600 9,07
14-12-2032 1300 813
14-12-2032 18:00 518
25-12-1022 00 514
25-12-3022 36:00 ooz
5-12- 0033 12:00 8,16
25-12-1011 18: 05 5.18
26-12-2011 00:00 909
26-12-1011 Q6 3.07
26-12-2022 1200 8917
26-12-2021 18:00 8.13
27122022 00:00 5.07
27-12-2012 D&:00 o0
21393k 12:00 Q.14
37-12.2002 1800 5.1]
28.13-2033 0000 8407
28-13.2022 0600 .06
29-12-2002 00:00 0,08
29-13-2022 D600 9,05
I9-12-1033 12-:00 G511
28122002 18:00 a1
30-12-2022 Bo:00 508
A0-12- 2002 D00 503
172-2012 1200 .11
30-12-2032 18:00 915
3i-13-2012 0=00 915
31-131-3023 OE:00 915
13-11_-@ 13:00 49.1%
31-12-2032 18:00 513

P




